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PREFACE , 

कि “This Brochure gives br_ief"‘informa'tion about the work done by 
e the. following Cemmittees of the Haryana Vidhan Sabha during the 
L yedr 1992-93. 

g ह 1... Committee: on Public Accounts. 
:’__ X . .. 

B {.__,r‘:% 2. Committee on Public Undertakisngs. 

= ,,' ? 3. "(फ0शाफाएँ( 2० on Estimates, कि 

पं ' L 

- 4. Committee on the Welfare of Scheduled Castes बाते 
- री Scheduled Tribes. . 

2 ~ 
4 - 

. 5. Committee on Government Assurances. 

. - ‘6, Committee on Subordinate I.e’g'islatio__»n_.. ) . 

- - 7.. Committee on Privileges. 

दी - . 8. DBusiness Advisory लक न चित ey भ्हि 
. - i " * 

व 9. House Committec. Coo,, . T 
- ) . . ’flc. - B 

. 10, Library-Committee. et A& 
-» 11, व जि पा . धो ् श््ु मु . ’Mr,/.;._.-_ - . 

o Committee on Petitions ,‘&;“4“.‘,&“'\“”’_ 7 
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4 «न ««  --« * * R o नर oAl मै, - 
s #y Rt T = 

P L - - - T~ i कक के 

COMMITTEE एर PUBLIC ACCOUNTS - . -~ - 
i अल केश न का का पा e थे नाना नल. 

i The Hon’ble Speaker having been.authorised. by.a motion ‘moved 

fi__',; . and passéd: by the Haryana Vidhan Sabha'in_ its sitting held on 

b = 11th ‘Mareh, 1992-to “nominate’ nine mémbers of “the " Coinniittee on 
हि Public- Accounts for the year 1992-93 nominated the Committes, - 

© *-vide mnodificgtion . No, PAC:|4/92)25 dated Ist May, 1992. Shri - 
Rajinder”’ Singh* Bisla wag appoioted by पिंड Speaker to  be the 
Ctigirmay of {he -Committee T 

" 

Ffo 2 The "Conimittee fixed/held' a total number “of 94 meetings 

i duripg the psrigd. ynder-yeview The -names of the members and 

the numher of meetings atlended by cach one of them are shown 
« 4 -in.the following:table? I 

- हा व उप E vy . . * 

. “छिप, न -- Name of Membér ™ K Number of "mc-etin-g-_s 
rI\‘I_-o. L Mg g0 उग el . attended 

R 1. ShriReiindét Singh Bisla - 74 
T ¥ LR - al 

. t . न F - - ¥ =i . . 2. Shri Azmat Khan, - L 7 =, -4l ) 

. . 3. Shri Phusa Ram = - की] ४९ , 
के दे न थे यंग S e .. . 

———— ~ wfl-:r—*-_’ --.-4.- छत 9प्मृ '# कदम - - —-——.‘}‘_,_ i vty et ..4.0-_». [ | 

L न मदन S A 2T Rt “ ) 

< 5०5. -Shri JL_Anand Singh Dangi  + + . .36 - 

il Shri'DRIF PalSibgh. - . ' 2 

. T की bri_Amar Singh Dhanak 86 
e w 

- है; हा! Ram'Bhajan  Aggarwal 51 
. - हा 

बा o T — =1 लि " ¥ 

9. Shri- RanyBilas Sharma * 50 

कि > - **10. Shri Amir.Chand Makkar ) - ' 28 

* 

o 

k’ B . 
B 

h . e . = TG L] 

दि - ' Tt 2. - न & ऊन Reportsf{Accounts” Examined . 

' है", The’Compittee cxamined the Report of the. Comptroller and 
AuditoriGesneral of-iIndia ~for the year 1987-88 (Civil& Revenue 

“Receipts)., एयर = 

~ 7 ¢ TsResigned’ from the” membership of the Commitiee w.e.f. 12th October, - 

1992 on .his__-appbintment . as- r Cabinet Minister. 

* "’ esNominated’ @s membet- of the Committee फट, 6th November,. 

. 1992. for the, remaifing, petiod.-of the year 1992:93.against. the vacancy caused’ 

by the resignation.of Shri Anand ;Singh. Dangl on his appointment as Cabinet 

Minjster. . 
- 

-



i s Meeting beld and Business transacted 
The dates of meetings, tho number 

st edch meetlng are_given l:e__l_ow = 

L v 

| i 
of members pragent and businéss trensacted 

- . 
- i 

TSr. Datoofmeetios  Number | Busmes nemmg Number Busiess. transacted - No. , ~ +-. - of members . दा 
= Cbresent . *, . - -l 

M— . Ty - a L e 
ना " . 1 “ 2 - ' 3: ' 4 . . T - - . . ______________________________‘____________-_—__H, 

- _ . ' -~ st 

1. 11th-May, 1992 6 न, Undef "5९ L -1‘1 e, SN - ,Sfabha’_the__explam‘cd' the scope & functidns 0 : i é on  behalf of the Hon’hla -Speaker, R . Haryana Vidhan ~Sabha: |- = 
-2, I2th May, 1992 - .o 7. I .q) The Committee framéd ‘& approved - ) RS T _. जडि. ‘questionnaire’t on ~theé ‘Report - Tt : ‘of the .Comptroller and -Auditor. . General - of India लिन पद. yeat, 4988-89 (घना & Révenue_ Receipts). 

B (@) The --Comimittee decided to ~hold दो . - Its -meetings on 28th. & 29th May, -t 1992  at Shimla to ‘sCrutinise  the 2. . ——— — पथ -— replies ~received from “the- “depart-" . I ment अधि ‘respect to the implementa-- =, tion. .of ‘observa_tl'ons,frecom'mend_atio::s = as  contalned. in various Teports. - _ जे . I T . - e 3. .18th May, 1992 3 7 (D Shri. ‘GiS. Badan, Deputy Accountant ’ ] - ‘General read’  out.  the e dnawgural® | - - . 
address- on .behalf of: Shri,” Raghbir 

: & i ] : 
e कु खियल थी e र A s न स नकल 

पल - 

. Director,, Mines , & Geology, Har- . - - Yana. _regarding _rapdom checking - of 5% of the ‘brck.kilns of State . r 

- . Commitfee noted the contents: thereof, T el - & h जज दल = . P 
(i) The mmitfee  scritinised the _ . replies received from_ the Govt, in ) - ‘regard “to the implementation of - = observations/recommendations as , = 

‘contained in varigus ‘Reports. of the - - Public Accounts  Committee ~of - - लि . . . ‘Haryana Vidhan S$abha. N 
4. 19th-May, 1992 5 (@) Letter dated. 6-5-92 -received from’ " - = . Inspector’ General, "Registration, - ‘Haryana regarding ‘re-conciliation with शीट Accountant- 'General iwag < . placed before the Committes  and - — Committee noted the—contests thereof, 

(@) The Cotnmittes dectded . to under- take study tour to thé States of - .- Arunachal ‘Pradesh, Nagaland. and Manipur in the " second. " ‘week of : .- . June; 1992, L. i



.M . (ifi) Oral examination “of the” represent- 
~ atives of the PW.D. (B&R) De- 

' - & partment, Haryana उप “respect of 
. - _ varioug™ paragraphs of the Report 

T - . न 7 « - -of " the Compiraller ~and Au ?iitor 
ke ks जा नौ General एव. India for the  Year 
) - T 1987-88 (Revenue Receipts). 

5, 25th May, 1992 .7 * 5 - cxngmofleau'on of the représent- 
v T . - atives of the Labour & Employment 

_ - . Department,. Haryana In respect एव 
L « warious -paragraphs  of the Report' of 

A . + ;.. * the ' Comptroller and Auditor. General 
. . of India for the ~year 1987-88.(Civil) 

LI . - il - N . 

~'6. "26th May, 1992 ; | _ 'फ (i) Letter dated 22-5-92 received from 
o थी ग् the Joint Secretary to  Govt 

- न न हि गा T Haryana, Industries: Deparimeat. 
व आम B ट्विट postpounément of meeting 
- . _was placed before the Committee. 
- u - and the Committce acceded. to फीड 

जि गन लि request of ‘the department. 

४ खा ना * (i) Lettér: dated .26-11-91 regarding dis- 
i . T s cussion of State Audit'Report by Public 

. . - ", ~ Accounts Committee .and follow 
. o - . c v o up action on the recommendations - 

‘ « ४ न है. रा of the Commitiee was placed पहणिए 
- : - the . ‘Commiitee and. ५02... , Commi- _ 

i पलट: after going thfough: the 
. contents -of the said fletter .decided 

- = =+ that the existing. procedure . be - 
-~ continued 

= = (iii) The Committee: 'decided to post- 
" pone the study tour to फिट States 
- eeme o =+ of ~Arocnachal ;Pradesh,~ Nagaland /& 

. s Manipur which was to be commen- 
S T I I ced from 12th June, 1992 for the 

" i i . time- ,being ] 

7., 28th May, j992 | ला < 4 The Committee. _scrutinised the 
. (Shimla “४ réplies recelved from the Govt. in. 
' L . «- ..* , =~ 7fegard to _the implémentation:of cb- 

. e i . - servations/recommendations as contained 
. R o P in various .repoits of the Public Ac- 

- . T A = . counts Committee of Haryana Vidhan 
पिन 4 Sabha. . v 

- 
3 > < «५८. नर . 

e 8, 290 May; 19921 T L .. 5 " —Do—. कि 
(Shimla . 

* £ } - I3 

9, 1st June, 1992 " 2 No. business coild be transacted: 

. - - 7 "एलटी adjourned for wiant of quorum 

10. 2nd* Joné-"1992% T 7.7 3 _#  The TUommittee scrutinised the 
- i : ~ ¥« % - material received from the Printing &. 

' == ~ 7. .Statiomery Department Haryana. in 
' respect of various:paragraphs of the 

- a ~ ‘Report of the Comptroller and -Aunditor 
s . . General of India for the year 1987-88 

- {Civil),- 
L 

[ पु 



» 4‘ 
हे ) 

T 3 o2 3 TR = s 4 e 
. h June, 1992 . "न O Ordl “examination of कट, repre- 11, 8t ‘Jun i PN - ~ sentatives एव the Sgorts ‘Department : . 
o ' - . , In _ respect. of various paragraphts 1. - e , of the Report: of प्रिंट, Comptroller and जद 
न " -0 Auditor. " General of India'for the year e 

- Tt 1987-88" (Civil). 4 4 
- - - 7T @ Oral _ofex"athemm'apfio'fi of पड लिन तन जि . T tatives o Printing an 1 statfonery ; L Department’ in- i3spest of various T - R " paragraphs of the Report of the : - ‘Comptroller “and _ Auditor General - + of India -for the year 1987-28 - - जि - (Cwi. 

12, 9th June, 1992 = 3 () Oral examination .of, .the: represen- ! S : © tatives of the Industrid{ -’i‘ramm"g' & < - e Yocational  Education Department o v . o = in respect: of the' paragraph No. B - . 32 of the Report of the  Com- - - - ptroller and  Avditor ‘General: of India for the year 1987-88 (Civil). 

(i) Due to paucity of time, ‘the Com. * fl‘-‘- . o= «" .mittee postponed the oral. ‘exami- = - " . __mation एवं. the Tepresentatives .of = ST Y 0 = Towma and  Coustry, Plapning - - # है... Department to one of its” snb- g | R .Sequent meetings, - 
मा P $orrr -, . \ ) 13. 150 Jusie, 1952" .6 ‘Oral examination of फिट represen- ' T . tatives, of the Industrics: Department- ० - — A0 respect of varfous paragraphs .of - = L the Report: of the Comptroller and - Auditor General of India for the year - - . - ._ 1987-88 (Civil). . 

14, 16th hine, 1992 -6 () Oral examination of the represen- N . T tatives .of the Revenue Department - o . e + - . In_respect of paragraph Nos. 3.10 ) e & 3.1 of the Report of thé: Com- ) piroller  and Auditor © Geéneral cof L * जी . Jndid for the year 1987.88# (Civil). 
.- (i) As the material relating to _'Local T - 

Sell \Govt. Department was  received - - late, the Committee decided to orally. . दा examine, the Commissioner ~ ‘and - _ - . “ Secretary 10 Govt, ‘Haryana, Local = j" Self Department -if1-rfespect  of para A T - A ‘Noir 3,15 of the. C.AG,  Report. * = ~ for the year 1987-88 :(C¥1) in _gme.of its ‘sub_sequent meetings. 

. - 

. The Committeé did not accede to the Trequest of .Shri M.K. _ Miglani, -~ . Commissioner. and Secretary , (0... Govt. SIS . 
Haryana. Agriculttre: Depariment _ that. - . in his place Shri.: be_B.R. Arora, ' Under - ecretary would ‘be. ., present in पट N ¢, -meeting and  decided to postpone the e : ' oral examination of the Tepresentatives - - ४... 01 the Agrticulture  Depariment. to one. - of its sunsequent ‘meeti



_A\h_'. - 

I 

o . L 

i 

17, 29th June, 1992,  * 3 

- 187730th कक, 1992, 5 

19. 6thJuly, 1992 . . . 6 

E . - 

20, Tth July, 19927 - 6 

21: - 1700 July, 1952 
(चना लाएं) 

4 

(छ Oral 

(i) Orat . examination 

पा] The Committec acceded 

(i) Oral examination: .of ‘the 

cxamination of the repre- 
‘sentatives of thé Transport: Depart- 
ment_ in respect of . paragraph 
No, 77 एव the Repori of the 
Comptroller and Auditor: General 
of India for ‘the year 1987-85 
(Civil) 

of the repre- 
sentatives. of फिट, Civil _Aviation. 
Department In_respect of paragraph 
Ne. 3.7 of the Report of the Com- 
pirollex- and Auditor ~ General - of 
India for the yedr 1987-88 (Civil) 

to the 
request. of the Commiissioner’ and 
Secretary to Government, Haryana 
Mines and Geology Departmeai 
regarding postponment of the oral 
examination of फीड: Department 
The Committee also noted the 

thé . Commissioner and’ Secretary 
‘to Govt Haryana, Welfarc Deptt. 

repre- 
sentatives of the Industries Deptt: 
in  respect: of paragrapi No 

. 6.4.(3) of the Report of the Com- 
% pteoller. and Auditer 'General of 

India for the year 1987-88 (Revenuc 
Recelpis) = 

n 

~contents of the letter received, from = 

Oral examination’ of -the represen- _, 
tatives of the Development & Panchs- ~ 
yats Department in:respect of para- 
graph No. 3.5 of the Report of the 

- Compitroller and Auditor General of 
India for the year 1987-88 (CiviD 

The Committee. scrutinised  the- 
replies “received from the Héalth De- 
partment’ पा respect-of various :para- 
~graphs' of different Réports of the 
Public Accounts Committee of Haryana 
Vidhan Sabha, 

The _ Committée- decided to post- 
pone the scrutiny -of replies ‘received 
from the .Govt.'in respect एव different 
paragraphs of various reports of the 

. Public:-Accounts Cominittee of Haryana 
Vidhan Sabhd in the absence of the 
Commissioner and Secretary to Govt 
Haryana, Transport Department a "nd 
State’ Transport Commissioner , 

'"The Commitfee scrutinised  ' फ्रंट 
replies received. from पीट Govt. 
regard to the Implementation of ob- 

, ‘servations/recommendations as contained 
in varfous Reports of the Public 
SaA'bhccounts Committee of Haryana Vidhan 

a, 
> bl 

» 

r



rr - " 

- . /JJ/I 
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- 

- - - 

—%———_—’_-__:___r‘——-f 

e - B B का या 

1 2 3 4 i 

22. *17th_July, 19924 * 4 “The Commfx jttee. scrutinised~ the® 

‘ - +  (Rohtak) - . replics received from the Health: De- 

a . . . * pariment In_ xgspect 1of various para- 

: . ST graphs of its. different Reporis and 
‘also made on the spot study of various 

_ functionsfactivities in Medical College, 

- ¥ b 5 Rohtak. 

23, .18thJuly, 1992 - The Commiitee scrutinised thereplies 

+ (New Delhi) _ feceived from the Govt. in regard 

. उठ the ‘implementation of -observations/ 

. हा L recommendations as contained in -Vvarious 

_ v © s réports.of. the Committee. N\ 

~ .24, 22nd July, 1992 L 5 ता The” Committee _acceded _to the. 

मन T . request received from the Finapcial 

_ . Comniissioner and  Secretdry’ to 

K - T b Govt, Haryana, Finance  Depart- 

: . i mént for the postponemgént. of oral 

ही i - examination of Finance Departroent. 

- - : . ! fixed for 27th July, 1992 to Some. 

. other- date. 

“धर - " (i) The Committee accepted the correc- 

_ L e L. - tions:in_the proceedirigs as suggested 

' . , by Shr. H.D. Bansal, Financial 

- - - Commissioner and Secretary’ to 

- % oo . Govt. Haryana, Revénue Depart- 

.. . - menat. ' 

एफ The~ Committée noted  the contents. 

U ठ letter dated 15t उप, 1992 

alongwith its. ‘enclosurc: received 

from the Accountan Genéral(Audit). d - - » 

, - (V) Oral examination of the_ represen- 

" tatives of the P.W. (Pablic: Health) 

Department’ in  respect एव para- 

graph No; 6.9 of the Report of 

. * the Comptraller and Auditor 

s - . .Genéral of India'for the year 1987-88 

- - - : Y (Revenue Receipts). ' . 

2]
 

e ) ' (v) Discussiod with the Public Accounts 

' ) . Commitice and Commitiee ‘on 

.~ o Estimates एव” Pondicherry Assembly.. 

25, 23rd July, 1992 5 The Committee scrutinised thereplies/: 

e - quarterly -progress reports for the 

नि - s quarters_ending 30-9-91, 31-12:91 and 

- 31-3-92, received from the Excise and 

e . b . Taxation Department in regard to the 

T o .implementation * o'f—reco_mme_n_dations,{ 

) R ः observations as contajned in लीड 2901 

. न कह Report. . 

, 26. 2Tth July, 992... 7 The Committee _ scrutinised the’ 

4 ¥ 4 replics: rcnguoeived' from the variduos 

- Departm in regard 10 the implemen-- 

_ e tation of the outstanding recommenda- 

A 3 tionsfobservations  contained उप the: 

= _ . - varipus paragraphs of the 215t, 23ed, 

- - 25th, 26th; 25th and 29th.Reports of 

धन the Committee,



e 27. 28th Jaly, 1992 - 3 

28, 3rd -August, 1992 . 

- 

¥ 
29.. 4th August, 1992 . 

- P 
- T P 

LOTEE नपप्टिराण EEEE.a pew et m ot - 

- " 30, का Avgust) 1992 

— लि ज . - 3 - 

नह - - - 

' 31: 1 lth'_A'u_gus_t_,.-I 9fl92-- ~ 

() Oral examipdtion of the repre-- 
‘sentatives _of . the Transport De- 
-partment in tespect of the. Report 
of the ‘Comptroller and -Awdfior 
Jeneral of Indxa‘\R for the  year 

- 1987-88 (Rcvenue Recelpts) 

‘(i) 'The. .Committee. decided to under- 
“take, an 'an the spot-study- in order 
t0 make -an assessment of पीट 

g .acteal working. of various. water 
-supply projectsfschemes of Ambala, 
Kaithal,. Bhiwani, Rohtak and Fari 
dabad from 11-8-92. to ]3-3.92 

. and alsdo décided.. to study the 
system of store keeping and .other 
factors atiributing losses to the =~ 

- Hospitality Department at Haryana: 
Bhawan;. New Delhi, on [4-8-1992, 

The , Commitiee scrutinised the 
replies’ received “from:ihe Bxcise and 
Taxation Department in regard to 
‘implementation ' of recommendations/ 

-~ -observatfons. स5 contained in varicus. 
paragraphs of 1ts215t and 25th Reports. 

6 (i) The Committee noted “the contents 
wof letter ‘dated 30-7-92 . received 
from thé Commissionet and’ Secretary 

- =-to. Government. Haryana,.. Printing .. .. 
" and Stationety ‘Deparment.. 

- ‘(i) The_ Committe¢ scrutinised the 
replics _recefved from the -Govern- 
ment In respect  of various: para-- 
graphs: of ‘its 180, 19th, 2lst 
and 22nd Reports, - 

-Oral examination of the. represen- 
»  tatives of the Town & Country Planning 

*Department in regard to the h_van‘o_us_'- 
paragraphs of theé Report of the Com- * 

. ptroller मात Auditor Géneral of India 
‘for the yedr 1987:58 (Civil). 

- 

6 _ 0 Oral examination- 6f the represen- 
* 7 tatives of the P.W.D. (Public 

Health) -in  respect of varfous 
paragraphs of the Report of the 
Comptroller and? Auditer. General 
of India- for the year 1987-88 
(लाना: 

(i) The. Committee informally scrutinised 
the points to be discussed relating 
to PWD ( Water Works) in Haryana 
and thereafter proceeded for on- 

- the -spot .study .of Water: Works: 
‘of* Public Health Department -and 
visited the Water  Supply 

. 7 Schemes/Water Woiks of Ambala 
‘City, Phurthala, Balapa, Malikpur; 
पाकर: Villages.



1T 2 
याद - . T गन — 

32, 12th August, 1992 5 The Committee studied the working 
' (Hisar). थी of फादांहा Supply. Project Schemes of 

33. 13th August, 1992 
' (Rohtak) 

A 

34, 14th August, 1992 
{Haryana Bhawan, 7" 
New Delhi) ) 

35, 17th August, 1992 

by e s e e e e 

. - 

36. 18th August, 1992, ~ 

.{' 

37, 24th, August, 1992 

[ 

= Village Nalwa, Ratera, Bawani Khera 
and' Baha :Akbarpur of Bhiwani and 
Rohtak Districts, 

4 ¢ The Commitiés studied the working 
of Water -Supply Project/Scheme of 

i the एक, D. (Public Health) at 
- village Khungri, Sondhi, Badshahpur, 

Baluda, Rojka and Ghasera .of District 
Rohtak; Gurgaon and Faridabad. 

Oral examination of  the represen- चन
ा 

= 

tatives ™ of the Hospitality Depactnent 
in respect -of paragraph No. 3.16 of 
the Report of the Comptroiler and 
Aunditor ‘General of India for the year 
1987-88. (Civil) ‘and also studisd the 

*.system of Store-Keepingand other 
factars attributing losses to Hospitality 
Department at Haryana Bhawan, New 

. -Deélhi. 

3 (i) The ‘Committes noted the. contents 
. . of letter dated 3-8-92. roceived from 

Shri. P. Krishpamurthy, - Govt. of 
Pondicherry.. v - 

(i)*Oral examination* of पीट represen- 
tatives of the Supplies and Disposals 
Depaftment. in respect of paragraphs 

- -~—=-Np, 7.8-&-7.% of the~Report—of 
the Comptroller :and  Auditor 
General of JIndiz for the year 
1987-88 (Civil). 

4 ‘Oral examination of the Tepresen- 
‘ tatives of the Local Govt. Department 

in respect of paragraph No.-3.,15.0f 
the Report of the Comptroller and 

- Auditor Geéneral नई India for the year 
1987-88 (Civil). 

5 () The Committee aceded to_ the 
request dated 19-3-92. of -the Finan- 
cial Commissiomer and Secretary 

“, to Govt. Haryana, Revenie Depart= 
ment regarding postponément” of 

i oral examination of their Depari- 
ment: fixed for 1-9-92 but did not 
grant the extension In time for 
submitting the reply to the ques- 
tionnaire. * The Department was, 
however, asked - to submit their 
replies by 3Ist October, 1992, 
positiviely. 

(i) The Committee noted the contents 
"एवं ‘letter dated 29-7-92 received 

from ‘Ditector, Sports. and Youth 
‘Welfare Department, Haryapa उप 
regaid to para 3.18 -of the Report 

’ of the Comptroller and Auditor 
General of India for ‘the year' 
1987.88 (घना), 

—_— पल



- . @ii}-OQral examination of~the represen- 
.ot v tativés ‘of the :Sports Department 

- e प _ -in respect of -para.No..3.18 of the 
- . घन ५ T Report छा पीट Comptroller and 

B e o Auditor General of India for the 
e ; . . _ Year 198788 (Civil) . 

.. 38, “25th Avugust, 1992 3 Resumption of oral examination of 
' . the representatives of the Social WelFare 

. - + 7 Department In respect :of various 
न paragraphs of the "Report of the Com- 

. < tfoller: and Auditor General of India 
- दे . for the year 1987-88 (दाना): 

19, ‘31st- August, 1992 s .6 : Oral examination .of .the- represen- 
' T नि - tatives of theMines & Geology. Depart- 

. T - ment in respect of various paragraphs 
. of फिट Report-of the Comptroller and 

. = Auditor. General of India for the 

. - year. 1987-88 (Revenue. Receipts) 

N
 

40 15६ Septémber; 1992, -~ - 7 (i) The Committee noted the contents: 
न - _ g of letter dated 20-8-92° received 

- " ) from the Director; Women and 
z T v -Child Development, Haryana. 

. R . - ही. The Commitiee - scrutinised .the 
. . . . replies received from various Depart- 

. : - . menis in regard to the implemen- 
. tation of the outstanding recommen- 

) . various paragraphs of 19th, 23rd 
T e = प 25th, 26th, 28th, 29th जावे 32nd 

= — - _ reports "of the¢ 'Committée. - . 

- % (i The Committee decided "to under- 
. s " ० - * take an on the spot study of the 

"कर . the: working of Agricuiture Depart- 
- - . ) ment. at- Hisar on 9-9-92 and also 

. - decided to visit the farms of 
¢ . - Haryana  Agriculture® University, 

Hisar daring their stay' at “Hisar 

-~ . . (iy) The Committee decided to under- 
= T take a study tour to the States 

- . . of Kerala, Karmataka and Union 
Territory of Lakshadweep'- wielf. 

. - . 141192, . ] 

N - 41, Th September, 1992 6 The Committee: scrutinised  the 
X . " - replies received from Education Depart- 
- - ment inrespect of ontstanding paragraphs 

of its 25th; 26th and 20th Reports. 

i 42. -8th September, 1992 . 6 The Committee scrutinised the replies 
- = received from the Agriculture Depart- 

v ment i respect  of pardgraph Nos, 
6th: and 14ih, of its 15th and 18th 
Reports respectivély i 

of the Agriclulture Depariment . at Hisar 
and also visited the farms of the Har. 
y_an'a_‘-Amcultu?re_U_nwerslty, Hisar, 

B - 

- मी पा, इब्फॉटिपाण्सि, 1992 5 The Committee studied the working 
¢ . (Hisan) - 

K 

- 

ST नि एल एप T जग mecs el e - निका एप" datlonsfobservations:  contained in,- -« 

b
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44. 14N September; 1992 5 

न दि ’ 

- - 

- ' - ! 

- ¥ h . 

v ) 7 ! 

45, 15th September, 1992 - 3 

. शं . 

जकन .. anipede लक न _ जलन  > « न“ 

46, 21st Septemiber, 1992 8 

.. , 
- | न - 

47. ~ 22nd Seéptember, 1992 6 

48. 28th September, 1992 6 

49, 29th September, 1992. । 5 

मम । T - 

(i) The Committee acceded to the 
request dated 9-9-92 received from 
the Financial Commissioner and 
Secrétary to :Gowt. Haryana, Irri- 
gation Department ‘In regard 
the postponement of the oral 

- -examination of the Deparimient 
fixed for 15-9-92 

also' noted the contents एव letter 
dated '3-9-92 received from the 
‘Director, Womeén & Child Deve- 
‘lopment _Department; Haryana आएं 

- letter dated _9-9-92. received from 
_ the Commissioner and Secretary to 

Govt. Haryana, Industrial Training 
and Vocational Eduocation Depart- 
ments, Chandigarh. 

(00 Oral examination of the represent- 
atives of the Food "है;  Supplies 
Department In respect _of various 
paragraphs of the report of the 
Comptroller  and- Auditor General 
of India for.the year 1987-88 (Civil). 

-The Committee secrutinised the replies 
received fromthe Mines & Geology 
and Fnod & Supplies Departments in 
respect of wvarfous paragraphs of its 

et 22n1d, 251h, 26th, 28th-and 32nd Reports, 

The Committee scrutinised the replies 
teceived from the. Agriculture Depart- 
ment, Revenue Department and:Printing 
& Stationery Department in respect of 
various paragrapbs ‘of its 22nd, 23rd 
26th, 28th, 25th and 32nd Reports 

न. (ral examination .of the representatives 
of the Cooperation Department In 
respect of varfous paragraphs of the 
Report of the Comptroller "and Auditor 
General of India for the year 1987-88 
{Reveniue Receipts) 

Qral examination of the representatives 
of the Social Welfare Departmént पा 
respect of various paragraphs of the 
Report of the Comptroller-and Auditor 
General of India for the year 1937-88 
{Civil) 

(1) Consideration ' of paper placed 
before the Committee. 

(पुन एवं, examination of the represent- 
atives of | PW.D. (B&R) In 
respect of paragraphs No. 4.1= 
4.8 & 5.2 of the. Report छा the 

» Comptroller- & Auditor General of 
India for the year 1987-88 (Civil): 

The Committee 

पर 
1 {

u-



N e ——— e 

" _ . (iii) The Committee decided to re- 

v schedule its.study tour which was 

«हा to commence from बाप Noven- 

. =  ber; 1992 ‘and decided to tinder- 

B = - g नही ८ take the study tour tothe States .of 

Lo . . ~ e -~ Arunachal Pradesh, Mizoram -and 

. - - Unipn Territory of Andaman and’ 

. L. - Nicobar Island ‘in the 2ad +week. 

e L of November, 1992 instead of 

- i . the States of Kerala, Karnataka 

. and Union Territory of Lakshdweep. 

50. -5th.October, 1992 T2 ‘Meeting adjourned for wani of Quorum. 

51. 12th October, 1992 * 4 7 The.Committec: considered three 

. ' =" letters received from various Depart- 

- - : ¥, .ments and noted contents thereof. 

- (i) Scrutiny of replies received- from 

w sy : R the Government, in regard to .the 

= o= - w impleméntation “of observations/ 

. ) - - 1 recommendations मेड coptained का 

" ' दि पर नाना " एफ Reports of Public Accounis: . 

+ e n ” Comnmittee in respect_of the Animal 

el - e r ए Husbandry, P.W.D.(B&R) .and 

& . * T Civil Aviation Departments. 
. B H N K 

4 - - = (i) Invicw of the Haryana Government 

. - कांड" Noi  50/469/89-5PP. dated 

- 
8th October, 1992 regarding' shori- 

¢ - ape ‘of accommodation at Tort 

, e~ गा Blair (Andaman) -the. Committee 

) - made a slight change . inits study 

' . tour commencing from-14th Novem- 

- - . . ’ ber, 1992.and decided to visit the 

T . s State of Orissa- instead -of Union 

" - Territory,_of  Andaman "Nicobat. 

52. 13th Ociober,: 1992, 3 “The Cofnmitiee scrutinised the replies. 

. - <, = received from फिट Government पा 1 कप . 

. ) . - ard to_the impleriientation of cbserve- 

- tions/ recommendations as contained 

T _— . in _the -various reports of thePublic 
Acconnts Committee. 

. P - 

“ 53, 1901 Octoter, 1992; -4 (i) The Committee™ onsidered two 

. ] ' दि letters: received  from "पद Chief 

है. Administrator, HUDA & the 

Financial Commissioner & Secret- 

. ] . .ary to Government Haryana, 

| T - PR Reévénue Department and: noted the 

- -contents thereof. The Committee: 

- . desired.  thiat the. Financial Com- 

- - _ .missioner-should  appear  before 

. L. N ’ ‘the Committes alongwith the entire 

o - - o record and. information in one 

~ - C jof its subsequent. meetings.. 

(पर Oral examination of the répresent- 

x " atives of the Revenue Department 

.. A in Tespect. of paragraph Nos. 

' . - 5 < 3.10 & 3.11 of the report of the 

- . कि E " Comptroller. and Auditor General 

- ¥ of India for the year 1987-88 (Civil): 

"



1 T 2~ s T T 
e e e e T T e e e e 

54, 20th Qctober; 1992 '. 5 (i) Considération of paper placed 
>4, 2000 . ' ' before ‘the Committes, ' 

के उप Redupmption of oral examination 
v ) " of the representativeaof the P.W.D.. 

- - * (Public’ Health) in ~respect of 
. - the -Comptroller and - Auditor 

- - = General: of India for the year 
) 1987-88' (Civil). , - 

55. “27th October, 1992 1 -Meeting adjourned for want of quorum. 

- — 

56," 28th'October, 1992, " 2 7 -Mecting adjourned for want of quorum. - 

57. 2nd November, 1992 o5 . (i) Consideration of pepers placed 
दि - . before the Committee. 

_ - - (i) Oral examination of the représent-- 
=, - o, _* atives .of the Town & Country 

* r b Planning Depdrtment in respect of 
- . pdragraph Nos. 6.8&6.9 of the .0 .- - Report -of the Comptroller and 

Auditor Genperal of India for ‘the 
- vear 1987-88 (Civil), ' 

58, 3rd -Novam'betr,' 1992 4 (i} The Committee considéred three 
. . . “letters .feceived from ~various De- 

. partments and noted the contents 
thereof. 

. (i) Oral examination ofuhe represent- 
5. " .atives of the Hospitality. Depart- 

- ot - ment in respect: of paragraph No, 
_ .t 3,16 of the Report-of the Compt= 

- roller” and Auditor General of 
v »._ India for the year 1987-88 (Civil). 

59, oth-November; 1992 7 () The Committes -after consideting 
- -7 - T " the information supplied” by the 

- - ~-Commissioner” and Secretary to 
- . Government Haryapna, Panchayat 

. Department:decided to take up the 
paragraph 6 of 34th Report at 

~ the time: of oral ~examination of 
+ ,- the Department in one of its subse: 

gquent meetings. . - 

(1)) The Committee considered the Jetter 
s - © dated Sth November; 1992 received' 

. . ~Irom Commisiioner and Secretary 
- to Government Haryana, P,W.D. 
- (B&R) alongwith the report of 

S.E.. PWD. (B&R) Hisar, abpiit 
-2 the cracks in the :construction of 

Dabwali Bus stand decided to 
inspect the New Bus stand 

. . Buildinpg Dabwali' on the 17th 
P i November; 1992 in the presence 

: = of Departmental = representatives 
of PW.D.(B&R) and _ Transpert 

C . Department. N T 
. . 

p 
. 3
o



¥ 
o~
 

17th November, 

LY 

(व). ke Committee decided o post- 
L pone its earlier study tour io. other - 

.states  which  was to  commencs 
. from 14th November, 1992°t1l]  the 

last week of January, 1993, 

(iv) The'Committee considered _ the, 
* letter feceived from Commissioner 

and Secratary  . to -Government 
Haryana, P.W.D. (B&R) dated 

. the 9th November, 1992, . 

- (¥) The Committee. decided to ‘Inspect 
“the actual working of Haryana 

- Roadways Depots at Hisar, Bhiwani, 
‘Rohtak, Gurgaon, Faridabad from. . 
the 18th November, 1992 (०: 2Gth 
Novémber, 1992, 

(vi) Resumption of .6ral examination 
" of the representativés of the P.W.ID, 
B.&R) . respect of 
various’ paragraphs of the. Report 
of the Compiroller and Auditor 
General of India for the -year’ 

, 1987-88(Civil). . - 
ही 

() The Commitfee “considered . two:s 
3 letters received  from Financial 

Commissfoner का Secretary. "0 
Government _ Haryana, _ ‘Finance 

* Department and ‘from Shri R.L. 
‘Sudhir, Commissioner and Secret- 
21y to Government Haryana, Mines™ 
and Geology Department, Haryana 
regarding “inability to attend: the 

- meeting ‘fixed for 16th November, 
1992 ‘and noted the contents. 
thercof. The Comimittee  apreed 
to oraliy examine the Director, 
Mines and Géology in. one of its. 
subsequent meetings. 

(i) Oral examination of the répresent- 
- atives of the. Mines. -and, Geology - - 

Department. हा respect _of para- 
graph Nos. 1.9, 6.3, 6.4(b); 6.5° 
and 6.6 of the Réport of the-~ 
Cemptroller and Auditor. General 
of India for-the year 1937-38 (Re- 
venue Receipts). 

(1) The.Committee considered the re- - 
" quest dated ‘12th November, 1992 

received”  from. Shri S.K. Sharma, 
Finaneial Commissioner & Secret.. 
ary to Government Haryana, Social 
‘Welfare Department regarding 
his inability to,attend’ the meeting 
of Public ~Accounis Commiitee .on 
the 17th November, 1992 and पड, 

. request was acceded 1o by the 
- Committee. . 

p
u
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" §2. 18th November, 1992 
- T AL 

63.. 23rd November, 1992 

या 

3 

L
 

5 

हा) The Committee considered the re- 
quest dated the 16th November, 
1992 received from Shri R.S. 
Malik, Commissioner and Secret- 
ary to Government Haryana la- 
dustries Department regarding पं 
inability to attend the meeting 
of the Committee on the 17th 
November; 1992 and rcgarding 
allowing -the Director,-Supplics 
and -Disposals Haryana and Under- 
Secretary, Industries Department 
to appear before the Committee 
and aceeded to his request. 

व) Resumption of ‘oral _cxamination 
of the represcntatives of the Supplies 
and -Disposals Department. . in_res- 
pect of agenda left over from 
1191198 21'|1t=.rc'u'ng,- fixed for 17#th August, 

.(iv) 'The Committee after oral exami- 

\ 

nation of the representatives of 
the Supplies and Disposals De- . 

partment -proceeded for on ~the 

spot study of Dabwali Bus stand. 

= “The C-o'mmit'tcetm'spected the Bus stand 

L) 

गौ 

Buildipg) Dabwali (Sirsa), Haryana 

Roadways Depot Hisar, Bhiwani and 

Rohtak  and postponed the. on lhe_\ 

. spot inspeetion of Haryana Roadways 

Depots, Gurgaon,. Faridabad .and 
Delhi, न 

g 6FTLM The Comumittee, considered leftess 
received. -~ [from Financial 

‘Commissioner and Secretacy to- 

Government Haryana, Revenue 

Depariment, Accountant General 

(Audit) Haryana and -Secretarics, 

Legislative Assemblies, Tamil Nadu, 

Assarn and Nagaland and noted 

contents thereof. : 

(i) Oral examination of the represent~- 
atives of the Medical and Health 

« Department in respect: of varions 

paragraphs of the Report of the 

Comptroller and Auditor General 
of India  for. the year 1987-83 

(Civil), . 

(0 The Committe¢ decided.-to under- 

take study tour _of the States रू 

‘Goa, Karnataka apd-Union Terrl- 

tory of Lakshdweep from 24th 

January,* 1993. 

Oral examinaiion of thé represent- 
atives of the Révenue Department पा 

respect of various pacageaphs of the 

~Report of the Comptroller and 

.Auditor Géneral of India for the year 
. 1987-88. (Revénue-Receiptis), 

¥ - 

हि _
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‘% 66. IstDecember, 1992. - ¢_ 

पूरा ST - - —— : p = 
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1: = - -I‘- लि ले 

65. 30th November, 1992 * 5 Oral cxamination-of the representatives v . -of,the Agriculture Department in Téspect . i of paragraph Nos. 38, 3.9 & 6.10 of ' . - ’ the Report = of the Comptroller and 3 . Auditor General of India for the * e year 1987-88 (Civil). w4 3 

A 
o 

- 4 

‘Oral _examination एव the represent- . atives of the Finance Depariment «in , . P : respect of paragraph No. 2.4 of theé .- . : - . Report  of  the Compiroller and N लय 5 : Auditor General of India for the: . - +. «४. year 1957-88: (Civil). v 1 . - 

67, 7th December, 1992 7, « () The Committes considered  the . : o - letter received from thé .Director पी, दि नि . Mines | & Geology " Department - , . P2 and-noted  contents'  -thereof; 
. . . (ii)*Oral examination of the represent- - . ? " atives of the  Findnce ~Depart- ot a ment In respect of paragraph ‘No. T - 3:1 of the Report, of the Compt- Eoos - roller and Aedjtor General of " N R ; . India for the year 1987-88 (Civil) + , T - pertaifis to Haryana State Lottefies, 

68. 8th December, 1992 B | (D) The Comimittee decidéd to post- o . - " pone ‘the ‘of oral examination of - ' नि the representatives of the Irrigation ' Department due to the death of = 
. Shri Purush Bhan, M.L.A. 
Lo - है 

- . ~ . (i) The Committce passed-a Condolence . o L=l » ~ Resolution on the tragic death of - 
Shrl _Purush Bhan, M.L.A. 

() Discussion  with- the Represent- - ' - atives. of the Excise & Taxation - and thé Labour and Employment. - B " o . Departments in respect. of para- ) graph, No. 3.17 of the Report. of - A 1 the Comptroller and Auditor - .o ) General of India for the year - T : VR 1987-88 (Civil). 

(I} Resumption of oral examination " . . . . "-of the. représentatives of फिट .Exclsé 
K & Taxation ‘Departmentin respect 

* of paragraph 1.4 of घाट Repoit - लि 4 . of the Comptrollér  dnd Auditor L, A रन ' + General of India for the year T . - 1987:88 (Revenue. Receipts). - [ 5 

70. 15th December, 1992  _ 5 Resumption of दावा examination of . 
the representatives of the Bxcise & ' Taxation Departmeht in tespect of ‘. ‘various paragraphs of the Report of (पट न दा e e , व Report, of the Comptroller and Auditor s लय न A General of India for the yeari1937. v ) L ' - ' 1988 (Revenue Receipts).. . 

. M . O ~ . पं



91 288 Decémber, 1992 k¢ 5 . () Resumption of oral examination 
- . . »  of the repsetentatives ' 0... फिट रिट- 

oo ’ :venue Department in tespect of 

- i agenda left over from the 

= mggeeztm'g fixed for: 24th November, 

. . 1992. 
= . 

. . £ (i) The Committee decided to péstpone 
- *" the study tour to the States of Goa, 

- . -, . ‘Karnataka & U.T. of Lakshadweep 

v . . . from 24th Januiry, 1993 till.the 15. 

- न week of February, 1993. ) 

ः : “t. (i) The Commitlec * fufthiés deéided 1o 
- hold its own meetings एफ, 15th, 16th 

ot - & 17th- Januacy, 1993 at Mount Abu 

s & on 31st January & lst* March; 

‘1993 at Manpali for drafting a part 

न . - of its 36th Report on"the Report of 

7 लि the Compiroller and Auditor. General 

- of Iandia for the year 1987-88 (Civil 

L - - L 1 . and Revenue Receipts). . 

72.. 20th Bécember, 1992, - 4 “The Committee scrufinised the replies - 

‘ . Tecéived from पीठ; Govt. in regard to the 

v iniplementation of obsérvations/recoin- 

* ,' 3 mendations as contained in various fe- 

' t ports of Public Accounts Commitiee. L
,
 

L ._ दी . * " . o - 

73, 4th Janyary, 1993 - iy (1) Oral examinition of the' representa- 

A R Caie T fives of the Irrigation Deptt. in res- 

r péct of paragraph Nos. 4.9 to'4.15 

& 5.1 of the Report.of the Compt- 
- rollerand Auditor Gegeral rof India 

for the_yea.r 1987-88 (Civil). 

' . = " @i Confirmation of proceedings. 

. ' (i) The Committee decided to hold its’ 
meetings at Mouni Abuon 20th, 

f 21st and 22nd- January, 1993 for 

. drafting a part of its 36th Report 

- . instedd of 15th, 16th and 17th Jan- 

- . nary, 1993, LN 

74. 5th Janvary, 1993 ‘6  G) Discussion with. the representatives 

- - ‘of the Finance Deptt. and Tramsport 

BN » Department in' respéct of para No. 

- - 2.4 (Grant No. 23—Transport) and 

" - 6.10 of the Report of the Compt- 

roller and Auditor General of India 
for the yedr 1987-88 (Cwvil). नि 

. - (i) Resumption of oral examination of 

. the representatives of .the Soclal 

: v Welfare ‘Deparinient 'in respect: of 

L . - agenda left over fromi the meeting 

-t fixed for25-8-92 & 28-0-9271.¢, para- 

< Ll - “graph Nos. 3.4& 3.5 of the Repott: 

v, of thé Comptroller and  Auditor 
General of India for the year 1987-88 

. o {Civil). . 

की 

T
,
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75.- l_ll_t_h__'J_n--nuary-,'“‘ 1993 R IT 9 55° . Resumption of oral xamination of फट S350 

१ उक T ग जप 

. . 7 76, 42th January;1993 ६ [, 8 

= 3 लै- o T 
b v N 

" # नि दर. व - . ते 

लि ) s ‘3 

Y 
N P [l r 

हर P कल ¥ - 

= Ty 
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77, 18th Japuary, 19937 7 

A LI ¥ “ 

घट - . n t = - 

& - ] 
ही द न 

4 . . N H 

Pt ना ot . 

78: 20th-January,-1993 4 
. + {Mount Abu} -~ . N 

- 1:.' A 1 L - 

. BN . 4 = 

न - - * PR N 

x 79, 218 Tanivaty, 19937 v 7 
 (Mount Abw) 050 

A M हट 

4 

का 
T, i 

’ a Fo ¥ b +F 

. * 80, 22nd Jannary, 1993 7 7 

जि +-(पएएतर ऊपर". *.. - * 

- - “कर . ! - - - 

. 8L 25thJanuary, 1993 .- - 8% 

. - - . 

न b - . . <, कि ही 

नी ' * न ही * 

. N N . | * . A .1 ! 

82, 1st February, 1993 3 

- ii: - दे 

. Resumption of oral examiration of the 
representatives of घाट P.W.D. (B&R) 

in respect of agenda’ (ही. over fram 
the meeting fixed for 29-9-1992, 

' () Oral examination of the represen- 
tatives of -the Revenue/Irrigation it 

P.W.D. (B&R), Town & Country. 

Planning and Home Departiments 

respect~ of  Paragraph 3.6 of 

the Report of the Compiroller . 
‘ .and ~Auditor General of - India, for _ 

the year-1987-83 (Cvil.. ¢ * 

‘(i) The Committee decided to under-take 
- the study tour to the -States.of Goa. 

& Karnataka. with effect from 17-2-93 
after- curtailing its earlier tour to the 

. Unions Territory of Lakshadweep 

4 & also decided-to hold ils own mecting 
at Tirupati instead of .Cochin in 

~addition' to holding its meeting at 
‘New Delhi. < _ 

(i) The Committee noted the co_n}_ents 
" of the letter received from Finaricial 

-*  Commissioner & Secretary to' Govt,,” 
Haryana, Finance Department. 

(ii) Resumption of :oral ‘examigation of 
N the represcntatives of the Excise & 

Taxation Departriient.~ in respect of 
the agenda left over from the meeting 

- _fixed for 15th December, 1992. 

The. Committee drafted/finalised a part 
of 36th Report of the Public Accourts 
.Committee लि पीट year 1992-93 ला. the. 

Report of the Comptroller and Auditor 

General of India for the ycar 1987-88. 

. ' The Committee drafted/finalised -a part 
of 36th Report.of the Public Accounts 

Committes छिए the year 1992-93 :on the. 
_ Report of the Comptroller and Auditor 

+ General of India for tire year-1937-88. 

The Committee. drated/finalised -2 part 
of 36th Report.of the Public Accounts 
Committee for the year 1992:93 on theé 
report of the Comptroller and Auditor 

- Generpl of India for the year 1987-88.. 

* {i) Consideration of the” papers placed 
’ before .the .Committee, 

- “Tup न हर - 
न R 

(i) The Commitiee. scrutinised पाए re- 
- plies received from the Government 

« in regard to the implementation of 

b observations/recommendations as 
contalned in’ viridus reports the of 
Public Accounts Committee, 

Resumption of Oral‘examination of फिट 
Representatives of the Irrigation Depart- 
ment In fespect of agenda left over from 
the meeting fixed for 4th January, 1993. 

j*
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ही 

83. 

85, 

से, 

2nd Fébruary; 1993 

y ' 

3 
] 

8th February, 1993 
Pl 

9th February, 1993 

. ] 

15th February, 1993 
I 

4 

- (D:Letto dated 25th January, 1993 recci- ~ ved from the Director-com-Deputy 
__Secretary._Finm_oc Department along- - with the additional information1n res-- . Jpect ofpara3.—l'_}o'the Repott, of the 
C & A.G. of India for the year 1987-88, pertdining to Haryana Lotiries Ceptt. 
‘was placed before पीठ Cominittée. The 
Commitee dropped the sub.para 3.1 8 after considering the additional infor- 

[ mat_iofl. - 

6 (ii) Letter dated 27th January; 1993 recei- 
ved: from the Dirgetor, Mines & Geo- 
logy, Haryana alongwith the informa- tion asked by फिट Committes* in their meeting ‘held or 16-11-1992, was - placed. before* टू, Committee. ‘The. ) ' -Committee noted the contents thereof, 

- (1) The Committée' drafted/Finalised a part एव 36th Report of घाट, Public 
Accounts Committee for the year 
1992-93 on the..Report of the Comp-. troller & Auditor. Gerneral of India. L. for.the * year 1987-88 Telating to the. . Irrigation Department. 

(iv) The Conmwmitiee decided to: revise its- “vearlier study tour which wis to com; 
mence from- 17th February, 1993 to नम the States of Goa, and Karnatdka and decided 16 undertake. the study tour. to the States of Arunachal - *Pradesh, Assam and Bihar with its 

. own meeting of Raxaul (in ‘Bihar) . w.e.f, 17th February, 1993, ' {v):.Confimation_of Proceedings. , 
6 1) Oral  exemination of the. Represen- ' -tatives -of the -ReVenuéPu. Departigent, 

Irigation & Power, Public Healih, P.W.D, (B&R), Industries and Home < Departments.  घा respect of para No, 
3.6.of the Report of the Compiroller - . & Auditor General of India for the 

. year 1987-88 (Civil), _ 
«(ii} Resumption of Oral examination of - _the_rep'r&e’cnta_fives’ of-.the Excise & v Taxation- Department * in . fespect of. . ‘Agendaleflt over from. the meeting fixcd for 18th January, 1993, ’ (liD) Consideration of the: paper placed __ " beforé the Commiitiee.. 

न. The Committee draftedffinalised a part * of thé 36th Report of the Public 
Accounts, Committee for the year 1592- 93 on the Report of thev Comptroller & Auditor ‘General of India for the. year 1987-88 relating to Power Department (H.SE.B.) ‘& Excisé & Taxation Depart- - meént, - : की - जौ) Coofirmation of Proccedings, -~ ™ (i} The” Committee finalised ity 35th 

" Report on the Apprapriation/Finance 
Accounts of the Haryana: Govern-« 
ment for the year 1937-88, 

3
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दी नें (ii) The' (फाएणा कह. ‘also. finalised e - 
' - " v . 36th Report om'the’ Report of the 

. T Comptroller and Auditor.  General 
" of India for the year 1987-88 (Civil 

Ba ; and RevenuerReceipts) 

- 87. 16th February, 1993 . §*7_ () The Committee” framed and ‘appro- 
- . ved. the questionnire on the Report 

oo “ ) of the Comptroller &Auditor General , 
. 4 जि of India for. the “year 1989-90° 

- ) _ (Civil & Revenue Receipts) 

(i) The Committee decided to postpone 
- . - its study touwr which was to com: 

- mence from 17th "February = 1993 
- . due to PBudget Session of the As- 

= A . sembly w.ef. 23rd Febroary, 1993 
. जि and decided (6 .undeftake -the 

- R ) said tour from 14thrMarch, 1993 to. 

- * . : 27th  March, 1993 to the States of 

- Arunachal Pradesh, Assam and Bihar. 

. 88, 14th March, 1993 3 *The Commiittee framed. the' questionnaire: 

- (Haryana Bhavan, New, Delhi) and approvéd the same for discussion 
with the Sister. Committees of the States 
of ‘Arunachal Pradesh, Assm and Bihar. 

N 89. 17th March, 1993 .3 The Committes discussed the matters of 

* _ (Itanagar) common interest with the Public Ac- 

. counts Commitiee of Arpnachal :Pradesh. 

90, 19th March, 1993 = 3 The Committee discusied the matters of 

(Dispur) ¥ comimon Interest with theiChairman and 

. - member एव the Public Accounts Commit- 
_ ] tee of Assam Legislative Assembly 

91. 22nd March, 1993 ~ 3 The Commiitce discussed the matters of 

(Patna) common interest with the Chairman 

कि ' Public Accounts»b_ Committee of Bihar 

. ] Yegislative. Assembly . ‘) 

92, 25th March, 1993 -3 “The Committee Teviewed फिट discussion 
< (Raxbal) . held with the Public’ Accounts Committee 

. . v - of the Arunachal DPradesh Lepislative 

= b Assembly on  17th March, 1993 apd with 

. . the Public Accounts Committee of Assam 

-~ , ¢ . Legislative Assembly on 19th March 
1993 at Itanagar and !Guwahati' respec- 

s, ‘tively, ™~ 
st . ' T . 

A 93. 27th March,; 1993 The 'Committee réviewed the, discussion 

W (Haryana Bhawan, New Delhi) ,8_ _ _held with the Chairman, Public. Acconnts 
< e . Committee oOf the Bihar Legislative As- 

sembly on 22nd March, 1993, 

94. '30th March, 1993, 8 (i) The Committee = ‘considered four 
- . - letters received friom various Depart- 

ments and noted contents thereof. 

(i) The Committee ?Scrutinised the rep- 

- . Ites’ réceiyed- from the Governmenl 
- - in regard to the Implementation of 

. 4 - ’ _ observations/recommedations 

R न contained 'in its 22nd, .25th, 26th 

. . 32nd, 34th, and 18th Reports of the 
. . Public Accounts Commitice,
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* Thie Meetings adjourned for want of Quoram 

The ‘Mectings i.e. on I{»t._f-u'nc, 1992, 5th October; 1992, 27th 
October, 1992, and 28th October, 1992 rwere adjourned for went of 
quorum during the periods ‘un‘_d'r:r review. 

- N 
Meetings hield at places other than Chandigarh = 

जे I S लए. Ak ही . . * 

. . The Committec held meetings at places outside Cliandigarh as per 
details given below इन o s, 

¢ F L @ . - : 

1: Shimla (Sr. No. 7and 8y ' 28th, 29th May, 1992. ~ : - 

2," Néw Delhi/Rohtak (§r. No.21, 170, 1800 July, 1992, ~ 
b3y दो «7 ‘ Do 

= 7. .. , ' o T o - 

3. Hisat/Rohtak/New Delhi, 12th, 13th ‘and 14th August, - 
(Sr. No. 32,.33 amd~34) .. . 1992, Lo e ६. -, 

N o i J . न 3 ok .. ) ता 

कह. , ' 
. 4. " Hisar (§r. No. 43) 9th September, 1992, 

- L . हि - 

. T ! ¢y : _ . A 
5. Bhiwani/Robtak/Hisar ' i8th November, 192 - 

Sirsa-(Sr: No .62) . | 

_6'.‘ __M_o‘un’_t- Abu(Sr. No. 78, 79and  20th, 21st and 22nd January, 
80) : - - 1993, . . . ] 

7. “New Delhi (Sr. No. 88) * व "March,~1993; गा 

8. Ifanagar/Guwahati/Patna/Rexaul  17th, 19th, 22nd and 50 . 
(Sr. No. 89, 90, 91.and 92) . March, 1993., 

"9, NewDelni (57, No. 93) - ‘$7th March, 1993.© . . © 

- Reports Presented | ' 
Under rule 223 ठ the. Rules of Procedure छा Conduct of Busi- - « - 

ness i__n-tuh'e Haryana Legislative Assembly, the 351th Report of ‘Public 4 
Accounts Committee on the Appropriation Accounts/Finance: Accou- - = 
nts of the Haryapa Government for फिट year 1987-88 and 36th Repoft 
of Public Accounts Committee on the report of the Comptroller and N 
Auditor General of India for'the year 1987-88 (Civil and ‘Revenue - - 
Receipts) were presented to फिट House on 12th March, 1993, 

Proceedings- ’ ' ) 

Artecord of the Proceedings -of the meetings of- the Committee: 
has been kept in the Haryana“Vidhan Sabha Secrelariat.
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i 4 - . ¢ . - 
[ Y 1 कि i न नी 42 o एल , ; i = . - 7 COMMITTEE ON’PUBLIC. UNDERTREINGS: + - PR R Rt e 

i 

— - क-, _._..‘...__._g_"‘ 

“The Committeesfor the year 159293 wag nominated by fhe, Homtie b Speaker in pufsuance of .the Motion moved and passed by the = + Haryana Vidhan Sabha in. its_sitting beld on the 11th March, 1962 ™\ : authotising him to nominate the members 01 lh‘e"C--o*mm_1_'t‘lc_§-._ ‘o1 Public - Undertakings for the year 199293 and was notificd vide' Haryana ~ Vidhaii S#bha Sectretdriat Notifrcatiori No. 2:CPU/1692-93,22 dated - , th‘d"_]_st' M__a'y,- I_992._‘L_: s y, ’ . पा नाथ H 
* - - लि LY - नि . की S ¥ . - . 

) 2! f:]‘_hp"‘C—Idmo’"""'_mg"‘_t_t"c'e"‘.t fixed/héld 4 total number of 76 meetings -.d'-.u"tJ-i"n_g the perio l.under review  jThe.fiames of membeis and numbcr = of meetings attendid: -by each of them Aare shown पा the following table - — v - - L n जय नम | कि s जा हे लए 

L) . टिया 
गये : कमल पद इय1  - 5 - ः B ) 

8t No, _Name 6f Member+ - Number.of meetings atttnded 
s - दी मि . स्पेस. 

3 .{_‘..-_ नल. _ -t = ) 

— 1. " SHri Phool CHand Mullaga =Tl 
- हि ः वि जा * ्य जज ' e * A न री - - .2 आएं Azmat sKhan- N 29 

" 37+ " Shii Chhattar Singhi Chauhan - 49 

_ थे Shri'Mohard Lal ._P,i_p\pa] थे 69 - 

] 5., . Shri-Om Paikash Beri _ 60 
R | o PR K v -6.. Shri-PirChand 64 

H *7 Shri Porush Bhan 7 F B -~ -- 

. .. & ShriRawiRatian ¥ . T 
» T दि कि हुए. ही नर, «न . b < ' "9 " Shrj-Satbir Singh Kadjan - %62 iy 

. रा NPT T हा न A - - . ) न न *#*10. - Shri Kitab-Singh - _ 13 . e 
I i . . . i ., . e - 

- - गो - .., —— e T e - 
_. ; ".x. S —_ e : - - - - 

"¢ ~“Expitcd'an 3-17-1992. , o . 
न थी पं कला ह्ड थे - -' - L - पं कि W || he - तो - - . **Nominated w.¢.f. .5-1-1993.., . - . e LT [} 
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3, Meeting hield and busizess transacted. 

) The details: sho-wi‘ng dates of Meel]nght‘ld, 
the numberof mcmbe

rs 

présent..and the business transact d at each ‘mceting ar¢ given inthe 

t'Wol
lo_wt

ng 
table T— : PR SR C दम व 

लि . - — S 

S, Date of meeting.” . © - No.of ‘Business transacted 1 ¥ 

No: . . Members L \ri 

T . U N S 
Fl 

B [ i 3 

l! T 2___*——-#——
——‘_‘_——_-—

-——.—-——_-‘
—'»——?‘_—[ 

.' . डर - | लि तु I !-‘ कि = ._“.4 - T = " 

) o retary, Hafyana Vidhan Sabha, ‘Accoug- 

: tant General, Haryana, Chairman of the 
1. 7th May, (995t 3 ७ .6 Address o the Committee by the Sec- 

; _ 

- . Committee and Under Secretary, Finance: 

on behalf of the Financial . Commissioner 

. + . & Secrctary to  Government, Haryana, 

- " : - 1 - Finance Department, about the scope and' 

- . » + 1 functions of {he Committee. - 

2. 12th May, 1992 7. " Chalking out of the programme of work. 

3. 19th May, 1992 6~ ~ Scrutiny of the replies received in regard 

. to the jmplementation of recommenda- 

- tions/observations . contained in' the out- 

-~ standing paragraphs No. 6 to 8 & 10 of 

. —- .. पा ¥7th Report of पाई, Committee relating - 

b to" the General working of the Haryana 

- State Industrial Development Corporation 

o - -Limited. . 

4, 20th May, 1992 -7 पी ‘Scrutiny of the replies received  In 

) . regard to the implementation of re- 

१ commendations/observations contal- 

. . ned i the ouistanding paragraphs 

. . .. No. 11-to 15. of the 27th report of 

~ . the Committee relating'to_the Gene- 

ral working of फिट Haryana - State 

Industrial Development ;Corporation 

- 
Limited. ' o 

o - :- (ii) The: Committee, .decided: to make an 

on-the-spot_ study. of the Bhakra 

" Nangal Project 2nd Beas ‘Sutlej Link 

B Projects 1. at ‘Salaper,., Sundernagar 

= . N a'gnd Pagdeh from 26ih to.25th May, 

1992, 
) . व, . - L o 

5. '25th May, 1992 8 () Decision to postpone the study tout/ 

- = meetings at Manali पट, from 26th 

- to 29th May, 1992.. - 

= ‘(i) Decision- 'to undertake an on-the- 

- - -~ Spot study” tour ‘to_Bhakia MNangal 

- 
Projact and Beas Sutlej Link Projects 

~ 
and. held meetings at’ ManalijKuluf’ 

Bhimtar from' 2ndsto '5th, June, 1992, 

6.. (26th May, 1992. “ 8  -Scrutiny of the replies received in _r'_egard.- 
- - 

- to the Implemertation 101 recommenda- 

- tions/obsetvations contained in the ~out! दि 

. . standing paragraphbs No. 1; 2 i), 2.(4v), 

- - 7 and 11 of the 14th Report-of the Com=- 

mittee Felating to the General Working of 

Haryana State Minor Irrigation and Tube- 

v wells Corporation. 
- 

है



e e Y R 1 2, 3, 4. [ 
7. ln%fiune" 

1992 6 'Re_w'cw'-o_'f_ ~arrangements '—m‘-‘_"__co"nnec-fiu_n 0 A T e, with, the study tour/meetings to be under- Ly I taken/held  from 2nd to 5th June, 1992. 
8. 3cd June, 1992 * ' 4 (i) On-the-spot “study of Pandoh re- ¥ ' पृ. _ " servoir, - 

A" N T e ला कागए  ह (i) Framing a part of the questionnaire ot के ले ' on' the Report of the Comptrolier- P ) 2y . and Auditor” General of.India for ) व - = पाए year 1990-91 (Commercial).. . 'y i H r . - i i जि 9, 4th June; 1992 © . 4 Framing .of the remaining part of ques- - . La ' tionnaire on the Réport of the 'C-ompfit_-_ e o) L .t troller and Audi.or Ganeral of Jadia 161 . p W s the year 1990-91. (Commercial); -~ दर L की 
- 10. उप June, 1992 w. 7 Finalisation of the ques_tionn_alr‘eA_ on the ) P -, Report 6f the Comptroller and ~ Auditor i - . - . . . General of India for the year 1990-91 हू Bl नि v है हफाप्पाडाटांन):- . 

- <11, 10th June, 1992 पक 4+ Scrutiny of the replies received in regard ' S e ‘to the implémentation of recommenda- . . * रॉफ्ाइ/फरलइशएक्परिणाइ-0णर्मकाहतं in the out- -+ .~ standing paragraphs of the 18th Report & न... , N e - of the Committee relating to General S . working ‘of the Haryana Harijan Kalyan . . . Nigam. 
12. 15th June, 1992 B 4 5 'The Committée made fuither observations - - in regard to paragraphs No. VIII (i), sub s para(@)-& (b), (५), (VD,.(VID) and- IX N ' (b) of the 18th Report_relating’,-to_Gen'era_l i . working' of Haryana Harffan Kalyan e . Nigam. N 
13. 23cd June, 1992 _ * . ¢ - (i) ConSideration ‘of papers placed be- . * 

" fore- the Committee, ’ . . - @) Scrutiny  of the “reply received in _ -respect. of paragraphs No, 4.1, 1 to . 
- 4.1,3  of the-Report of the Coinp- . N Ty . troller.and ‘Auditor General of India ) for the year 1985-86 “(Commercial) N f - . relating fo the Haryana -Staie Minor 

« 
' - Irrigation (Tubeweils) C-orpora_t_ion.___ 

. 14, 24th Juge, 1992’ 7 Scrutiny of reply received in respect.. of . 
paragraph: No. 5.6.1 of the . Report of the Comptroller and- Auditor General of ' s N India for the year 1986-87 (Commercial) कि _ . .o . relating to 'the Haryana State. Minor Irri- 

T ८ . - . . r g"_au_‘on {Tubewells) Corpoiation, 3 : \. , . . T 15 Istduly, 1992 - 6 * आए) Oral examiniation of the represen - tatives of the , Irrigation  and . o i ot Power” Department/Har yana ‘State : - Minor Trigation (Tubewells) ‘Cor.. 
. 

e 4 ‘ poration in respect of paragraphs - T s No.4.1.1t04.1.3 and 5.6.1 of the. लि 
Reports of the Compiroller and Audi. . tor General of India for the year 

दर कि ¥ 1985-86 (Commercial) and 1986-87 v . (Commercial), -respectivély. rélating (0 - ना the ‘Haryana State Minor Irrigation (Tubeivells) Corporation, 

t



g (i) Oral exarnination of: the répresen- 

- AR tatives of the Haryana Tourism:De- 

० ० | - partmentjthe Haryana Tourism.Cor- 

७. , . L,y go_ration I imited In respect of para- 

raph _ No. 4.3.1 "of thia"Report of 

R - the Comptroller and -Auditor 'Gene- 

. . ! ral of India for the -yea¥ 1985-86 

- (Commercial) relating to the Haryana 

Teurism Corporation Limited. .. ' 

(ii) Decision to undertake an on-the-spot 

. : study of Tourlst complexes at Yamuna~ 

. P © .o nager,. Massoorie, Suraj Kund, Bad- 

€ i khal Lake, Sohna and Sultanpur Bird 

o Sanctuary from 20th -July to 23rd 

- i rJ uly, 1992, . 

! - . [ . - . £ 

7ih-Jaly, 1992 < ‘- 3 . Scrutiny of the replies received In res- 

~ - ' ., .a .+ pect of paragraphs No, 5.3, 1| and 5.3.2. 

- . % -+ of the Report of the Comptroller and: 

Auditor Generfl of India forthe year. 

- शा " 1 1986-87 (Commercial), “‘relating to 6 

- R Haryana State Small -Industries and Ex- 

(S . उ. port, Corporation Lid: . 

[ . 4] LY 

17. §th July, 1992 - जब Scrutiny of the replies recelved in respect 

ve of paragraph No. 4.5.1 of the Report of 

. athe.Comptroller and Auditor General of 

S )t . India.for the year 1985-86 (Commercial), 
o ” * relating नए the Raryana State Industrial 

व! v, Development Cérporation-Limited. - 

- 
हल
 

व
ि
 

- 3 . नि I f =, . 3 . 

18. 20th July, 1992 X+ 4 4 . (D Informal discussion about the points 

- ” “to be discussed during ‘the on-the- 

. - © spot study four of Harl{‘ ana Tourist 

~ - Complexcs at Yamuha-Nagar; Ekant 

N जज Bhawan (Mussootie), Suraj Kund, 

- N . Sultanpur and .Sohana. . 

(i) On-the-spot study of Yanunanagar 
* " Complex. ’ 

‘19,4 23ed July, 1992 : . o3 " (i) On-the-spot study .of Suraj Kund 

3 ' =" Tourist. Complex " Faridabad, Sohana. 
‘Tourist :Complex , pa']nd Sutl_tla npur, 

Tourist Complex.-" ॑, 

P (i) Review~of the discussion held iwith. 

" the representatives of the, Haryana 

Tourism Corporation duting their 

on-the-spot study tour.of various 

‘Tourist Complexes. 

20, 27th July, 1992 - 7 - Sérufiny of the replies roceived In respect . 

’ ) of paragraph No. 4:9.1 of 'thé Report 

of the Comptroller and Auditor General 

. . . . of Tndia for the year'1985-86 (Commercial) , 

- _ दर दर felating to the Haryana Finaacial Corpo- 

P - ration. “ 

- ) 1 

217 28th July, 1992 v s i) Consideration of एटा placed be- 

) fore the Commitice. _ 

- - 
- 

[} 

1
]
 

'
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. ४ , w e, ~ v (i) Oral examination , of the representas: 

s . T . tives of the Housig’ > Department/ 

v _ i “, ” ~ ' the Haryana Housing Bedrd in re- 

) ar . . o T gard (0 the Implementation aof re- 

N - S . . bt ot commendationsfobsérvations ~ con- 

o ST i ., Te o » है. s tained (in outstanding paragraphs 

= . - r . e No. 60 'to:71 of the 22nd Keport of 

- . I हे the Committee’ relating. to the Har- 

- yana Housing Board. =~ ) 

- Y- - e b O “७ P T . - 

+ - - - . (i} Decision to undertake: ‘an on-the- 

' . s * न spot study of Haryana Housing 

T N व. . e Board Colonies छा. Ambala, Kuaruk- 

. r - ¢ shetra, Karnal, Faridabad, Gurgaon 

.. . . . Py and Narpaul from 10th "to 12th - 
) ! ‘ August,. 1992 

- - "3 ' . e 1 

220 3rd August,; 1992~ 7 6 '(i)‘Con'siderati:on of paper placed 96: 

= . ‘ *fore the Committee, 
शा 1 TR - 

- -4 

न" i ¢ (i), Decisign’  to. postpone the oral ex- 

. amination of the representatives of 

- T L the Industries'!'|Department/Haryana 

_ . LT - . ‘State Industrial Development ‘Cor-. 

,@ - G . 7. ¢ = poration Limited ih respect ~of para- 

: . . s ¥ - graphs No. 4.5.1 of the Report of 

3 B Cor the Comptroller and Auditor General 

| कर 7. e * . of India for the year 1985-86 (Com- 

Lo ' * हि . e 7 mercial); relating 10 Haryana State 

’ * के LS " : Industrial Development Corporation _ 

. पाप का Limited. . 

" 23, 10th August, 1992 8 " (i) Informal discussion aboiit the mat- 

e - ters relating 10 an on-the-spot . study 
.of Haryana Housing Board Colonies.. 

T \.'-1 e . . लि (i) On-the-spot - ‘study of the Housing 

) \ T ¢ Board Colomies, Sector 8, Ambala 

- 1 . . City and Sector 3, Kurukshetra, 
~ 

‘24, 12th August, 1992, , (i) On-the-spoty) study of the. Housing 

दि - ) . Board Colony, Sector 23, Faridabad. 

t o ’ X - " - 

_ . . -=* 7 (i) Review of the discussion -held during 
. P ey 3 _ , "पाई on-thé-spot study of the Haryana 

. g - ' . Housing Board €olenies. ' 

*‘T‘.' . . . - - . 3 - . 

Y S 25, 18th August; 1992 5 (i) Consideration of papers placed be- 
fore the Committee. ~ - 

- (i) Oral examination of the representa- 

- b . ‘tives of the Industries  Department/ 

r _ Haryana State’ Industrial = Dévelop- ~ 
_ ment Corporation Limited हा respedt’ 

. " - = of paragraph No, 4.5.1 ‘of the Re- 

- : - ¥ pori of the Comptrallér and Audifor 

- - अर “General of India for the year 1985-86 

. v (Commercial), rélating to the Har- 

ः _ जुवणव्र Staie Industrial  Development 

- Corporation Limited. 
o - 



कक 
> e e i 

26! 

- i 

:28. 26th August, 1992 
. 

~ 1 

. 

30- 

L 

" वा, 

19th August; 1992 - 

* 

29; 3rd Septcmber, 1992, 

10th Septeniber, 1992 

11th Septeriber, 1992, 

- Oral examination of फिट representatives 
‘of the Powér Department/Haryana State 
Electricity Board in respect of paragraphs 

T No..4.8.3, .4.8.5, 4.8.6 and 4.8,10 of 
- the Report of the Comptroller and Auditor. 
- General: of India for the. year 1985-86- 
v (Commercial), relating to the Haryana 
. State: Electricity Board. 

A “ 

7 Resumption of ‘oral examination of the 
++ "1 representatives _ of Power ‘Department/ 

- Haryana State Electricity Board in.res- 
pect “of paragraphs No, 4.8.1, 4.8.2, 
4.8.4,. 48,7, 4.8.8, 4.8.9 and 4.8.}1 * 
of the Report. .of the Comptroller and 
Auditor General of India for the year - 

- 1985-86 .(Comumercial), "relating to फिट 
Haryana State' Electricity Board.: r 

6 Discussion about_the tour to be’under- 
1 1 taken to-other States, 

T (@) Oral’ examination of the fepresenta- 
‘e ,-tives of पीट Agriculture: Deépartient/. 

Haryana  Agro Industries Corpora- 
ration. Limited in respect _of para- 

. graphs No. 4.2.1, 4.2.2 and 5.7.1 
- of the Reports of the Comptroller. * 

and Auditor .General of India for® 
' the 'years 1985-86: {Commercial) and 

. 1986-87. (Commercial)  réspectively, 
relating® to the Haryana Agro Indus- 
trie Corperation Limited. 

4 (ii): Decision 0 make an on-thespot 
" study_tour to Nathpi-Jhakri Hydro- 

Elegtric -Project पा. Himachal Pra- 
des.h2 from 24th t6 27th September, 

- 1992, ‘ 
- 

5 (0 Génsideration of paper placed be- 
fore the Commitiee. 

‘(1) Scrutiny of the réplies received पा 
: " respect of paragraphs- पं, 4.6.1 
_ and 4.6:2 and 5.8.1 of the Reports. 

- of the Comptroller and Auditor 
General of India forthe yedrs 1985- 

- 86 (Commercial) and 1936-87 (Com- 
mercial) fespectively, relating to the- 
“Haryana'Seeds Development™ Corpo-: 
-ration. ) 

3 Oral examination of the representatives. 
of the Agricilture Départment/Haryand 
seeds Development Corporation Limited 
का respect of paragraphs No. 4.6.1 & 
4.6.2 and 5.8.1 of the Reports of the 

. Comptroller and Avditor General of India 
- for the years 1985-86 {(Commercial) and 

- 1986-87 (Commercial)' respectively, rela- 
ting to the Haryana Seeds Development. 
Corporation, 

* 



32, 16th Sept'embcr: 1992 ) "6. - Oral' examination of " the rep‘.rescnt__afiv'c's' 

हू... ' araph No. 4.9.1 of the Report of the Comp- 
. o लगते न Yoo - P by ' हम ek L - - 
लि - " [ - 'S ' o the year 1985-86" (Commercial), relating 

e vy धर «० — to the Haryana Financlal Corporatlon. 

लि ‘13, ¥ 23nd Septeniber, 1992 4 o, Reviewed the arrapgement made in con- 
. . o nection with the stidy tour to be under- 

. . taken by the Committee to Nathpa-Jhakri 

o RS g Hydro Electric Project/liolding of meetings 

- . P . lcgtgc.z_f_rom the 24th to 27th ‘September, 

1 
- [ 

144, 24th September, 1992 ‘4 Informal discussion about the drrange- 

IR ' ments made in connection with the study 

कर .. . . tour / meetings. to Nathpa-Jhakri Hydro 
o ४ ! : L Electric Project (सा), 

L T, F 4 . 

.35, 26th Séptember, 1992 7 4 (i} Part scrutiny of the replies in respect 

n B न व. of paragraphs of the Report of पट 

: S ! Comptroller and Auditor Géneral -of 
s T India for the year: '1986-87 (Com- 

oo X mercial) relating to  the Haryapa 

-2 T Brewetles Limited” - . $ 
! b r 

f 

' 0 Visited the Kalpa Valley. 

. - 36, 27th:September, 1992 4.~ (i) Scratiny of the replies in respect of 
T ' ¢ ; . . v paragraphs of the Report of the Comp- 

. ' R T P है. + _ troller and Auditor General of India 

T . . - - for the year 1986-87 (Commercial), 

- T  *. ,.. + n relating "to the Haryana Brewerics 
' i Ltd. N - : - . 4 

~ पहन - (i) Review of the discussion beld during 

.- 2. * पा जार. का the 'on-the-spot study of' Nathpa- 

= लू रे न 2 - - Jhaksi Hydro Electric Project (H.F.%. 

£ . १ L . -2 oA : 
\ 37. st Octpbér; 1992 - 5 - () .Scrutiny of the replies In l‘f:spt:(:tr 

- — ° of paragraph'No. 5.2.1 of the Report 
\ of thé Comptroller and Auditor _ 

. _ v . - General of India for the year 1986:87 

o . © T {Commercial), relating to theHaryana 
- लि Concast Limited. 

- iy & < . (1) Decision to cancel meeting. fixed for 
N - कर न _.. Tth October, 1992. - 

. ! 18, 80 October, 1992 P (1) Consideration of paper placed before 
) * : .7 *" the Committee. = - * 

o [ - 

. - पी. Oral examination of’ the represen- 

_ £ बह ¥ ¢ ~ 7 tativesnof the Industries Department/ 

= T SAS ¥ Haryana Brewerics Limited in respect 

i - u . of paragraphs No. 5.1.1and 5.1.2 of 

" : P * #the Report of thé” Comptroller: and 

- ' / Auditor General of India for' the 
- . yéar 1986-87 (Commercial), relating to 

न thé Haryana Breweries Limited. 

4 

- 39, 13th October, 1992 2, No business transacted for want of quorum. 

I न 



R | ध- अत } हि ५. दा v - कह SRS P "f-&.' A ' Ut है t i i t 0 3 kY : 1992 3 Scrittiny ‘of the replies in respect of 40. .14.th_,_.‘0-.cfi.f'b"-u‘gg-' " paragraphs No. 4.10.1 to 4.10.3 and ST P ' ) :3.21 of the Reports of the Comptroller r i D दी, - and Avditor General of India for the 
; years 1985-86 (Commercial) and 1986- नि * "0 1 87’ (Commercial) respectively, relatin® लि = , -to the Haryapa W__a_re_h'o__us_;_ig ‘Corpora~” R . e 5 -t_IOn.' . कल A r—— 

I ¥ "9'{'92' ! 6 (i) 'Consideraion of एव laced -befo @ 
. . 6 : : {* paper placed - _“41"t1r9t‘--h Oc_’toberj,‘l o e, _the Committee, एन 9 el A N - 

- 
(i} Oral examination of the represen- T o8 tatives. of Agriculture -Department/- s n . a - b . - w Haryana Warchousing Corporation v, . in -respect of paragraphs No. . .t I 4.10.1 की 4.10.3. of the Report v ' - .of the -Comptroller and . Auditor i R डू१.. 1 General <of India . for .the ,फट्यान' _ K . . . 1985-86 (Commercial), relating to the v, e Haryana Warehousing. -Carporation. 

*, 

Pt r 

. 2 कि « 5 Resumption ठ coral examination :of the * ः ' representatives  of  Agriculture Depart-- . i ment/Haryana Warehousing Corporatjon ' . ' 7 in respect of paragraphs No. ,4 10.17 
न 4.10:2 and 5.21 of the Reports. of the e . Comptroller. and Auditor Generaf of - ' India. for the years 1985-86 (Commer- R g cial) ‘and 1986-87 (Cornmercial) respec- 

: tively, relating to the Haryana Waje- 
housing Cerporation. 

L
T
 

" 43; ‘28th Otober; 1992 - न' 6 - Scrutiny of the replies in respect -of P . paragraphs -of the Report. of the Comp- -+ . PR . troller बचत: Auditer. General of India— ' for the. year 1986-87 {(Commiercial), 
reliting to the Haryana, Dairy Devélop- 

* ment Corporation. 
ही 

44, 3rd November, 1992 डर 5 0 Consideration of paper placed be- 
- TR न fore the Committee: ~ . 

Ly . 2% ¢ . (ii) Oral- examinaticn of the represen- . L tatives of Dairy Development depari- 
: mntfHaryana - Dairy Develrpme मु 

Carpqration. ‘in :réspect of paragrap 
S Ne. 5.4:1 of the Report of the. - ~ Comptroller 'and Auditor General of _— - India for the year 1986-87 (Com- . . I . R mercial), rélating to पीट .‘Haryana .. PRI - Dairy Development Corporation: 

1 - न 

. oo .Y Y () Confirdration ‘of procecdings. v LY L a P A 
. -, pR , ' - _ S - 

45, 4th Novembbs, J199.2 § .4 . () Decision for obtaining a brief nate v " " in regard to the present activities/ - , i . ., functioning ,of the Haryana Agro- 
. ) - . Industries. Corporation Limited. 

P 

i,
 



re 

- . - 

- . . S {ii) Oral examinition of the represn- 
; दि - - tatives of the Induostries Depart- 

’ ment in respect of paragraphs No. 
' P . ’ 5.3.1 शा 5.3.2 of the Report of 
Bl - ., . . the Comptroller and Auditor Gen- - 
" . o : eral of पाता: for 'the year, 1986-87 
= ने - ¢ . . {Commercial), relating to the:Haryana 

- O State Small Industries and Export 
जन चर ) -Corporation.. - P 

46. 11th November, 1992 6, - (). Decision to undertake Sstudy tour 
”  * *. ' ... L to the States ofArunachal Pradesh 

-, . b ' and- Bihar ‘from 24th Deccember, 
¢ " - 1992 to 5th_January, 1993, ः 

" (i) Scrutiny of the replies received in 
- , +  regard to the implementation एव 

o recommendations /.observations con- 
- A . v tajned in the'outstanding’paragraphs 

. - . . .. of the 15th- Réport 'ए ‘the Com- 
. ' : - कल एएपॉप्डिड  relating to _ फिट. General 

. . Working of the Haryana State 
न के +. हे <« ~ o Agrticoltural Mairketing Board.” 

41
 

"-.h_%‘-:‘ 47. 12th November, 1992, 6 . Oral examination of the representatives 
T N | - ‘of the Agricultute 'Department/Haryana 

. State. Agricultural Marketing: Board in 
- ' . regard to the implementation of re- 

. «commendations / observations contained 
- . । 'in the oufstanding paragraphs of the 

. ] » I5th Report एव, the Committee _relating 
P to: the gencral working of the Haryana 

State Agricultural Marketing Board, 
नह 

48. 19th November, 1992. ", 6 Framing of 'the *questionnaire :on the 
- व , Report -of-the .Comptroller and Auditor 

i ‘ B - Geriéral of “India* for the year 1989-90 
N . (Commercial): - 

- . . . ’ 1-" की ~ - J .= - . 49, 20th November; 1992 6 Framing/finalizatioa of the questionnaice 
. एन T on the Report of the Comptroller and 

v, . *+ _ Auditor General of India for the. year 
' दि हि 1989- शी लाधालाएरशा), - 

* 50. ‘24th November, 1992 1 .5 (1) Consideration of' paper placed be- 
i . ¢ - दी “fore the Cammitece. - 

g . 5. “ दर 
गा (i} Consideration of पाए: régarding 

- ) . _ non receipt of répligs’ in respect of 
दा . . ) paragraphs "No. 4.4.1 and 4.4.2 

K > e and 35.9.1 to 5.9.3 of the Reports 
N - : of the Compiroller and Auditor 

: .- *General of India for the years 
« . . 1985-86. (Commercial) & 1986-87 

P . ' . & (Commercial), respectively, relating 
N > ., " ’ to. the Haryana Television Limited. 

- . 51. 25th November, 1992 .6 (1) Copsideration of paper placed. be- 
- v . fore the Committee. S - 
के . . ¥ 



.. 

- 
—_‘___‘____

*_*_*-—-__—
_——-—__-——P

‘___-—_—_- : N 4 o . ) 

52, 30th.November, 1992 

53. 15t Decjember, 1992 

55. -8th December, 1992 - 

56, 14t December, 1992 yeeemnel 
है 

- s 
a 

b 

(i) Décision to posipone the oral exa- 
mination of the representatives of 
the Electronics Department fixed for 
25-1-1992 in respect of paragraphs 
No. 4.4.1 and 4.4.2 and 5.9.1 to - 
5.9.3 of the Reports of the Comp- 
trolter and Auditor General of 

India for the years 1985-86 (Com- 

mercial) and 1986-87 (Commercial) 
respectively,« relating to- the Haryana 

. Television ‘Limited. ' 

Scritiny of the replies-received पाए Te- 

gard to पाए  implementation of* re- 

commendationsfobservations contained in 
_ outstanding paragraph No. 27 .of 10th 

Report of the Committee on Public 

Accounts, relating to the Haryana 

Harijjan’ Kalyan Nigam. Limited. 

Scrutiny. of the replies’ received सच 
regard 10 * the implementation of re- 

commendations/observations contained in 

the outstanding paragraphs of the 18th 

report  ¢f Gthe Committee relating to the 

Haryana' Harijarn Kalyan Nigam. 

i 4 . . - 

व -examination of the répresentatives 

:of the_Electronics. Department/Haryana 

. State  Electronics Development. Corpo- 

rition in respect of paragraph No.. 

. 5.5.1 of the Report of the Comptroller 

and  Auditor General -of India for the 

year 1986.87 (Comtmercial) relating. to 

the Haryana State Flectronics Develop- 

fnent Corporation. पं 

.(i) Decision to poitpone the oral exa- 

~ mination of the representatives of the 

Spcial: Welfafe Department/Haryana 

Fconomically Weaker Section Kalyan' 

‘Nigam ता respect of paragtaph No. 

4.7.1 of the Report of the Comp- 

troller and Awuditor General. of 
India for the year 1986-87 (Com- 
mercial) relating, to the Haryana 

Economically Weaker Scetion Kalyan 

Nigam.. . * 

(ii). Condolence resolution regarding. the 

" death of Shri Purush Bhan, M.L.A. 

and a member of the Committec. 

(i) Postponment of study tour पाए; 

‘consultation. with other members of 

the Committes to (States of 

Aranachal Pradesh and Bihar from 

25th December, 1992 to 6th Jan-" 
Januvary, 1993. 

(i) Scrutiny of the replics recelved in 

. réspect of paragraphs No. 3.1.2 to 

3.1.8 of the. Report of पाई Comp-. 

troller and Auditor General of 

India for -the year- 1986-87 (Com- 

mercial) relating to the Haryana 

Tanneries Limited. . 

- 

e
,
 



! P 

. 31 
r—t 

r- . 27... 5 e . =3 . . 4 .= 
57. 150 December;:1992 6 - .(I) Scrutiny :of the replies. recéived ‘in 
: ST Ll 1 respect .of paragraphs’ N_o.‘_l._ 3.1.% 
दर - ' . to: 3.1.14 of ‘the Report of the 
+ दा ला " + है. Comptioller and Auditor Gzneral -ए1 

। ३. , _ i का + = 7 India for the year 1986-87 (Com- 4 - . उन: Yoy -, mercial) relating to the Haryana - जी - T Tanneries Limited: 

.o 0T k . . W ! (i) Decision. to' ' undertake: an op-the-- wE नि दर . " spot study- of Ballabgarh ‘Milk Plant -~ लि नया पा and (0 " hold meeting at Ekant. - दर दी Bhawan, Mussoorie, 

* 58, 29th Decémber, 1992' , . 8 ..t Informal discussion] about thé points to- . ' o T “be -discussed during . thé on-the-spot N कद पा ह 4... 4... .p¢ Study tour 0. the Rallabgarh Milk ': 
S o ४ s Plant. ] 

. 9, 1stJanuary, 1993 - Y, 7 o .@) Drafting of .the Report ‘in respect . e ,J ameany, VS » ¢ of paragraph(s) of the Report of "o न it the ‘Comptroller: and’ Auditor -Gen- T : =0 eral of India for ‘the ‘year 1985-86 - o | o (Commercial) felating to the Har-: "e न पा हा न *  yana Tgurism Corporation: ६. 7 
! * LA T ' it . e . .oa L दा, L हे: Scrutiny of the réplies received in . s T respect of paragraphs एव .the: Report F i — P of the Comptroller ‘and” -Auditor 

- . ©  General of India for the year 
. 1986-87 (Commercial} relating -to: को" है. पा. न, ६ दा. the Haryana State Electricity Board.. 

A रॉ " = s T Lo . . L s Y तप] Degision fo .undeitake: study tour - रो. P o - ' to the States of Aranachal-Pradesh - , e . ] and' Bihar from:29-i-1993 onwards. 
- . . - & . ‘60. ‘6th January, 1993 - 7 Scrutiny of the' replies received ‘jn res- . b ' <UL as, ™o = pectiof paragraphs No..'2.1.1.t6 2.1.6. . % P * न %" e vof ‘the Report :of ‘the: Comptroller ‘and कि . a > ‘Auditor Gneral of Iidia' for the yesr - . . . - 1983-86 (Commercial) relating to the o के के ¢ ‘Haryana Brewerles Limited. T 

61... 7th January, 1993. 5 7 Scrutiny of the repliés received.in res * . . ८ cen ~ pect of paragraphs No. 2.1.7t02.1.10 T - T & ए the Report of the Comptroller and o < %07, Auditor General of India for पीट year T . - 1985-86 (Commercial) . relating to ' the N < Y- . Haryana Breweries Limited, . - ik ४ -« 
“62. 12th January, 1993 मं e . 4. % Oral examination of' the representatives. ने के , of " the FElectronics Department पा. res- <, - - ~pect .of "paragraphs No..4.4.1 & 4.2.2 : . P ded 5.9.1%t0 5:9,3 of ‘the ‘Reports of i i 3 27 o the? Comptroller‘and ~Auditor "General बा : बहन 7”. एव India for ‘thé. vears 1985-86 (Com- - 

" 

) के 1 करनी G P ' mercial): & 1986-87 (Commercial), res- R O A pectively, relating to the Haryana -‘I‘_ée!__e- . लि vision Limited. = . . के पल निज पु की A T हू हल 

[ T
R
 

“न न L L RTINS 
5'163_.;' 13th January; 1993 > Informal discussion about the back. e eGP थी i ground of the settidg’ up of - the न कि Y द४ रद न, ¢ -~ सिवाजव्याव Television Company and पड . पक जा ५... 1, , — Subsequent disposal: - . 

= 

- - 

¥



] —_— e 2 T 3 L - —,.4‘_..,—*——-——-——-——-———'*——*—-———_—""'_. = _ 

B Vo 

T = लि पं गे - - R e T R e है .. है EES कदर 

§4. "188 January, 1993 | 5 Decision to postpone the oral examing: 

M - tion of the representativesfof Irrigation 
it -8 " w n 

" - and Power Department/Haryana State 

' # . Electricity ‘Board fixed for 18th & ¢#19th 

पा - . January 1993 in'respect of paragraphs 

: No. $.10 to 5.20 .of the Report of ‘_.__‘gt___, 

the Comptroller and Auditor General .of g 

» India  for the year 1986-837 (Com- oL 

. दर 3 -mercial) relating to the ‘Haryana ~ State 

- “ Tl Flectricity Board, - : - : ; 

65, 19th January; 1993 7 () Consideration  of paper placed be- 

की - T < fore the Committee.” "~ ~° * 

. : < ~ 4 * हा The Committee were apprised of’ ) 

! नल - *{he arrangemenfs made In connec- 

. ¥ s - i tion with the tour, to be, undertaken, s 

लि . . . =& by the Commilice to ihid- States of 

- & N -t Arunachal -Pradesh and Bihar from 

. S 29th January, 1993. -° N 

LT « है - . K 

66, 25ih Jinuarg, 1993 &' 77~ () Ol examination' of the reprosen 
. ’ ' tatives of the ILrrigation and. Powef: 

v . Y. _Department / Haryana State Minor 

o . ) ‘Ifrigation (Tubewells) Corporation 

- ' 3! regarding non-supply of information: 

sk - . ’ . promised in the meeting held on दी 

v . . 1:7-1992. ;2 

= o .. . _ . 

¢ P न - " (i) Oral examination of the. represen-~ . नि 

tatives. of Agriculture Departmentf "~ 

- . Haryana Warchousing Corporation . - 

|. . " o regarding. non-supply- of information 

! - o promised - n thé meetin gs held on 

' - 19th & 20th October,. 1992. 

7-४ 

1 

L जन गा e - ) ० 

67. 29th Janiary, 1993 8" The Committes. were apprised of the 

ः ** » = arrangements made का conection with . 

A : -~ r .«  the tour to be undertaken by the _ 

_+ Committee (0: पीडे States of Arunachal 

- : S ' 'Pradesh and Bihar from 29th January, 
1993 to 10th- February, 1993. N 

L] v ४ - 

जि = - - " - . .. 

68. 2nd Febryacy, 1993 '6°,.. Discussion. with the Secrefary, Arunachal 

L e S * Pradesh Legislative Assembly.om matters 

' . .o ., of Comimon'interest: . g - 

69, 5th Febraary, 1995 b 6., ° Discussion with™ -the Committee on 

. "Public. Uncertakings “of , Bihar,  Legis- 

e T . . lative Assembly. on matiers of Common T ’?rrr_- 

s . + , .interest. = 
3 

- LT 

i - 

70. की February, 1993 *. .6 _Reviewed  the discussion held with 

iy
, 

.“counterpart Committee एव -Bihar Legi - 

- - . " lative ‘Assembly and Secretary, Arunahcal 

P I Pradesh Législativé  Assembly. - 

t नि - Tl ] ) . 

71, ~10th February, 1993 ) Scrutiny of the replies rcceived पा res- - 

o .  pect of paragraphs No>3.3,1 to.3.1.12 

. i ] *  of the Report of thé Comptoller and 

T - ‘Auditor General of India for the year - 

. 1985-86 (Commercial) relating. to the 

™ - - Haryana State Electricity Board, 



y - 33 . 
P - 1 T 

. को ये गा कगार S 
_— T e ——— नि नि R रह - iy m ‘, - T - Py l B k.' ._. T 

. 72. 17th February, 1993 6" (i) Oral _exam'm_'\au‘on_ of the represen- 
L . < tdtives -of [frigation . and Pdvier 

- . Department/Haryana Stater Elecir- 
R -t L ~ cig'.g Board " in respect .of paragraphs 

.- . . - o * 'NG. 5.10 io 5.20 of the” Report ‘of जी दर 7... . L . Ihe .Comptrolier and Auditor Gen- 
=~ P I © v -erdl of India for the Vdar 1986187 

. .- (Commercial) relating. to फिट Har- R 7 पक Lo ¥ yama State Electricity ;Board. ' 
B ३ मद धरा ही . ¥ ' (‘u’)'-uC_o.n,fir_mation of pro'c'_lcedm'_flgsl iy 

- 73.. 18th February, 1993 6 , .Drafting / finalisation of ‘34th & 35th 
. T - .z ~Reports on the Reportsi of the ‘Cdmp- 

] . . . troller and Auditor General of India 
- S e P t. , zy.-for the years 1985-86 (Commercial) and रा कर T . P e LI हा 1984;‘6_.-83’_7 (Com‘merci-a!'), re-spe-&“.!‘vely._. 

. . - सना ये पक वन Ml उ बाजी, तह दर 
मूक, 17th March, 1993 ] Secrutiny of - the replies received पा 

| R - . . _regard to the Implementation .of re~ - 
. ए e, ~‘commendéifons/bbservatidas “dontained पा 

S k the 11th Report of the Comtmittee re- 
o v , LT . lating to. the.Kurukshetra Develoment 
- . " Board.. - o . 

. _ के अब T L ' 
- 75. 26th March, 1993 - 6 (1) Informal :discussion about the points 

न्यू . " - o 7, " .« ta_be discussed with the. represen- 
N . ) . न, tatites_ of Delicia Plant ‘Murthal of 

P «' Harydna's Agro-Industries Corpora- 
- T . T o tion ‘'during the on-thesspot study of” 

. .. P . 2 D_.,el_‘lcula ;Plant, Maurthal: =~ - 
N . - k L » 

: ! (ii} On-the-spot study- of Delicia Plant, 
'a - . . " कक . b 'M“’l.'t]:l_a-l.'_'\'_jl v T - ) " ‘. 

~ '76. 31st March, 1993 § - < (@-Serifiny of the ‘ replies received in 
Lo - o regard to the implementation” of 

2 . 'recommenfiafib'n'sfobser_v_atl‘ons éon- 

. ’ कं * tained in the 1lth Report of the 
* ¢ . , पक T Comimittee relating to ,the Haryana. 

¥ + . Dairy Development Carporation. 
¥ * # P हु. ये | «दा के ) 

W YL 1] Confirmation'of pro¢eedings.”, _: 

\_,_ 4 Meetings held at places other than Chandigarh/Haryina, _ 3 ° 

_ 7 तु. Kulu = (Sr. No. है); '. 3rd June, 1992, 
3 T2 T न 3 o SR P 

T 2: Kulu (डा. No.. 9) 4th Jage, 1992 

की 3. NewDelhi > (Sr. No. 16) का July, 1992 . 

g 4. New Delhi- (5. No 17) | 8th July, 1992 ° 

-, 5. New Delhi (Sr. No. 19) 23rd July, 1992 

6. Faridabad (Sr. No. 24) 12th August, 1992 

7. ‘Rampurtbushar.(HP). (Sr. No. 35)  26th September, 1992 
- 8. Shimla(HP) (Sr.-No_ 36) 27th Septembér, 1992 

t 3 - .



- 
p 

T i34 

-9+ New Delhi (St. No,.. 48). 19th November, 1992 - . 

_ 10: New एटा (St No. 4) है... 20th November, 1992 - 
. _11.-.-,- Mussoori. (UFP) (_r_S_r:;"_No.'S_Q)_ 1st January, 1993. ) ' 

127 New Délhi, . (8r: No. 67). 29ti January, 1993 e 
VLR _ . 

13. , Itanagar 1 रन; « (S No. 68) उप February, 1993 *,-3 
- . 

- J. 

14. Patmaz ' - (Sr. No. 69) 5th February, 1993 _ 

15_.'._ Raxaul' v - (Sr .N‘O 70) 8[11 Februfll'y. 1993 

167 “Now एलॉपं (sr. Ne. 71) 10th February, 1993 : 
‘ हे मा जज 

5 Meetings on-the’spot study held/conducted outside. Chandigarh at 

different places in the State. . _ . < 

(i) " Tourist Complex Yamunanagar on 20th July. 1992 . 

(i) Tourist Complex¢s Surajkund (Faridabzd) and -Soltenfur 

. on 23cd. July, 1592 s 

(iliy 'The, Housing Board Colonics Ambala dnd Kurukeshetra = 

- ».+ . onl0th August 1992 ’ ही . B - 

(iv) The Housing Board Colony, Faridabad on 12th August 1992 ' 

(v) The Delicia ‘Plant Murthal. of Haryana Agro-Indusiries 

- * - Corporation on 26th March, 1993 , «८ व 

6 Reports Presented " . 
N 

34ih &"35111 Reports of the Commillce on  the Repats 

¢f the Comptroller and "Auditor Gedgral of Tndia for. the- years 

1985.86 (Commercial) and. 1986-87 (Commerciaf),, 1espectively 

7. Proceedings: . * -% के . दि sl o .r"*’ fea kb v 

oA record of the proceedings of .  the. ‘meetings .of गटर ... - 

Coinmittee has. beei keptin the Haryaria Vidhan Sabha Sécretagiat, - 

ः 1 ः गा . 4 v .. - o 

! b 47 S - r TRl जिन ] - 

i {"-‘ - ALY [P व १ हा नस ः 

हैः Gt j - i M + %] Fa -'-u._ - दी 

- - ' R : . s L PP लि ' 

. 26 जि दर & P R दर .._‘_.«-F-.‘,g_‘,__),-..fi.-‘ 1 

i i . i दर -k - L «पी .
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2. e Tt RN "L N - 
न 

- wi COMMITTEE ON ESTIMATES e o = 
-t T s 

- 'The Cominittee on Estimates for the year 1992-93 consisting 
of nine membérs were nominated by, the Speaker on haviag ‘been | 
authorised by.r motion moved and passed by the Haryana Vidhan- - 

_ Sabha in its sitting held an 1ith March, 1992 and notified vide 
Haryana Vidhan Sabha SecretariatNotification No. EC-7/1992:93/26 .~ - 
dated the 15 May, 1992.- 
Y - 
S 

2. Shri Om Parkash Beri, M L A. wasappointed as Chairman 
of the. Committec 

* 

3. The .Committee held a total number -of 58 sittings during 
‘the period underreview out of which no business was transacted 
at (hree meetings for want of guorum , 

4. The names of the members and. numbérs of meetings 
attended by each of them are shown in the'table given below — 

St. Name of Member ' Number of sittings 

No: . o - . .attended 

- " 1z Shri Om Parkash Beri® «' . o Ts3 7 

. “2., Shii RamPalSingh = .. . 42 - 

-+ @3 Shri'Purush Bhan . —_ - 

3 hri Anand Singh Dangi 18 

5  Shri Mani Ram-Keharwala दे . 18 Lo 

6. Smt. Chandrawati L. ' 46 

7. - Shri Zile Singh . 4 
*  :8. Shfi Dhdram Pal Singh  * - 32 

" 9. Shri Z'a"ki_r__. Hussain _ 18 - 

**10:  Shri K. L: Sharma C vl \ 
@@11. ShriSufjitKumar  ; : 0 . 

‘e *Shri Anand: -Singh Dangi, MLA resigned from the member- ' 
ship the Committee on his appointment -as. Minister w.e.f 

12th -October, 1992, - . 

s Shri K. L. Sharma, M., A. was nominated fo seive on the 
Conuyniltee on. .Bstimates for the remaining period of the year 
1992-93 on 27th November, 1992 i 

@ .Shri Purush Bhan, M.L.A. cxpired on the 8th Deccember 
. 1992 

@@ Shri Surjit Kumar, M.L.A. was nominated to.serve on the: 
= Committee on Estimatés .for the remaining period of the 

- year 1992-93.0n 5th January; 1993 ) . 

r 

’ 
35 -
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. “Mgefings held 

5. 'The 'dat_'cs_ of me 
and business-transacted “if 

- . 

36 I 

and Business T\‘ra"nsacted 
- 

¢lings, the ynumber of members present 
€ath “meeling are given below (— 

TSE. Datéof mesting | Numberof «चर “Bugingss framsacte 
No. 

‘Date.of m'e__‘étinlng_"" i ‘Number of BT 
members present’ — e e e e A 

T — 
L ' ‘2 -.-. - 

v 7Y 

. 

3. 

4, 

6. 

_“———c__M__"_-m_H—.. 3 

X 

12th May, 1992 

19th May, 1992 

26th May, 1992 

10th June, 1992 

4 

EY 

1. The Under -Secretary, Haryada - Vidhan Sabha explained the scopc - -and, functions- of, the Cotimittee to 
‘the'members? S Tyt 

2. The Committee selected .the follow- i Ing departments to examine their 
: gbsudget estimates. for the year 1992- 

i r 

पए Iirigation; " T 
(i) Agriculture; and  * P 

(i) ‘In_duslt‘rfe_ls. P “ 

Oral examination of the Commissidner 
-and--Secretary~to ‘Govt:; "Haryana;. Food, - Supplies Department regarding Im- plemeéntaticn of outstanding recom- mendations/observations ‘céhiained न in 190 ,Report of the. Committee for the year , 1986-87.  -relating 't6' Food ‘and 
Supplies Department. ., . = 
. - L § T Oral’ examination of the: Commissioner 

and Secretary,; to Govt.,; Haryana, Indus- tries Department regarding Implemen-- tation of .on_ts_’tand’:‘ng\reco’mmendau‘onsl observations , contained ,In +18th Report of the.Committee for ‘the ‘year,1985-86, relating to Industries Department, 
Scrutiny of replies received. from the -Government regarding the. fmplementa- tion of "outstanding- recommendations/ 
observations contained in various ‘para- graphs of“the _20th report of the ‘Com- 
mitteé for the year 1987-88. relating to 
the *Town. &, Country ‘Planning Depart: ment. T B 

‘Resumption of Oral examination of the Commissioner and- =Secrétary” to Govt. 
Haryang, - Food and. Supplies Depart-: ment regarding the Implementation: of outstanding recommendsations/observations _ 
centaimed in various paragraphs of पट I9th Report of the Committee for the year 1986-87 relating tosthe Food and 

- Supplics Department, - F 

The Committee posts ned the oral exa- 
mination- of the representatives of the 
Industries’ Department te ope of the subsequent meetings of the Committee., " 

1 

~ 

! 

:r_ - 
- 

i = 

T 

=¥
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1 2 - o 

. 4 ) पं 

7. 16th June, 1902. , + 

8. .2ऊत्त Jume, 1992 

) ता T - 7 

; . - 
= J नि 

कु 1 साथ 
- ' 
Ty o4 L T 

f 
" | 1 . - 

की जग 

b 

जय, - 
k3 V- 

— N 

«9. 20th June, 1992 . 

. 

- नए. 7th June, 1992 

L . ' 

11, 2ist July, 1992 

" 12, 22ad July, 1992 - 
-1 i iy 

13:" 37tk Juy, 1992, 
" 

] I 

Scrutm‘"y of replies, received fq_Jrom the 
Government regardu’i‘g" पद" miplemenita- 

tion of .the outstanding recommendations/ 

_ observations contained in the various 
paragraphs of the 18th report of.the 
Committee for the year 1985-86 relating 
to Industriess Department: 

1, Oral cxamination of the Commis- 
sioner and Secretary to Government, 
Haryana, Town Z&.s Country- ;Planning 
Department. régrding  outstanding re-- 
commenidationsfobservations contained in 
various paragraphs of the 20th. report 
of the Committee for the year 1987-88 
relating to Town & Country: Planning . 

. R 
Department.’ 

2. The . Committee, on _attending its 
meetings by, the. Under  Secretary, 
Finance Deparfitiént, observed -that 
in case the Financial Commissioner 
and  Secretary to  .Govermnment,. 
Haryana, Finance Department who 
is accountable to " the Commitiee; 
could not attend the meeting, then 
be should have deputed at ledst 
‘his -Joint -Secretary. _ _ 

The , Committce _decided to pdstponed 
-the -oral examindfiéh of theirComiinis- 
sioner & Secretary: to Government, 
Haryana, Industries Department in view 
of his request expressing his inability*to 
attend the meeting of the -Committee 
and furthér decided to orally examined 
him on 21-7-1992.. 

1. Oral examination of the Financial 
Commissioner and  Secretary  to: 
Government, ‘Haryana, Irrigation 
Department _for non-supply of 
material relating to Irrigation. De- 
partment ‘on the Budget Estimates 
for the year 1992-93. 

2. Scrutiny of replies teceived from the 
Government >- regarding  the imple- 
mentation of the ‘cutstanding re- 
commendations/observations contained 
in the paragraph No. 21 of the 

~ 17th- report of the Committec -for 
‘the year 1984-85 relating to फिट 
Excise & Taxzation Department. 

No business- was transacted for want 
-of quorum. - 

Ne business was transacted .for- want 

of quorum, 

‘Scrutiny of " replies- Teceived from the - 
Govemment Tegarding the Implementa- 

tion 'of the outstanding recommenda- 
tion__s_',‘o_bseh.rvations containgd in various. - 
paragraphs of the 23rd- report of the 
Committee for the year 1990:91 relating. 

to the Social® Welfare. Department. 
. - N
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14 -4th Augost, 1992 , "ये, ‘Resumption of scrutiny of: replies re- 

r - 2 ' - 
1 g E .l‘.-.' . 

+ L N ) न 

el ४ -' 

दिखा - [P D I 

' R N 1 हा. 2 
15,1 10th’August, 1992 ~ 1 6 पा 

B o जा 

I B थी विज जन हक 
o, ह* , के 4 g . 

दी iy A , 

- L} wol o b e 
P N 3 Y 

R el SN 
T 1 1 - it B 

16, 18th-Avgust, 1992+ न + o 7, 
- D ही. ई L - 

- जिन 3 TR Y “जज 

बी T दि पे है. न कार P 
- नि a ‘-'.._ i ‘_'._ - o 

s VI दि SRR : 
Lot थी लि ’ श्र नि नी 

— लि Ter 

17i= 25th August, 1992~ o By £ 

- दि -4 ‘ i ¥ ' गे 
Fd P iy f -, tl =t 

e . T W - न खा की 
Lt B Rl 7Y LY 
* e 71 - _.r"'_t . ': 

r न ही या 

P कक हा 1. _ के 1 | 

L T e बह ८. ज 

रे अंधे न Voo T - राज ¥ 
¢ पा न यह ] 5 L 

P ' PR . 
i - हे ] - - 

b लि . 9" 

ए ' o 10 ' = . 

. o . ' 
. 18. , 15t Scptembgr; 1992 7 -7 
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+ के S 
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‘commendationsfobservations 

ceived from the Government. regarding _ 
the implementation of the outstanding 
recommendatons/observations contained™ 
का vartous paragraphs of the 23nd 
report of the Committec for the year 
1990-91 relating to the Social Welfare 
Tjepartment. B 

' पु NV S 

Resumption of scrutiny of replies re- 
ived from the Government regarding 

the implementation of outstanding Te- 
contained 

‘in various paragraphs of the 23rd -report 
of the Committee for the yeéar 1990-91 
relating, to the Social Welfare Depart- 
ment. .- 

L 

Resumption of ‘serutiny of replies re- 
ceived from the Government regarding 
the implementation of  outstanding Te- 
commendationsfobservations -« contained 
in various paragraphs of the 23rd 
Report of- the Committee लि the 
year 1990-91 relating to the Social * 
Welfare Department 

iScrufiny of replies reccived from फिट 
Government. regarding the imple- 
mentation of the outstanding. re- 
commendationsfobservations con- 
tained " in the wvarious paragraphs 
of the 22nd report of the ‘Com- 
mitteg Tor the ycar 1989-90 relating 
to thé Animal Husbandry Depart- 

© ment, R SR S 

2. The Committee - decided to. under- 
take its study tour to the States of 
Mizoram and Union Territories of 
Andaman & Nicobar Islands :and 
Pondicherry कं. पद 31st ‘October,1992 

1. Resumption of oral examination of 
the. Commissioner and Secretary to 
Government, Haryana Industries 

Department regarding, outstanding 
recommendations | observations con- 
tained in the various paragraphs 
of the 18th mport of the Com- 

, mittee for the :year 1985-86 relating 
to the Industries Department, 

* 2, The Committee decided 10. undér-- - 
. take an on-the-spot  Inspection of - 
various S.5.L/R.LS. Industrial Units 
at- Yamunanagar, Karpal, Padipat 
Faridabad, Rewari (Dhiruhera) and 
Gurgaon ~ districts  w.e.f. 29th 
1Sgepztember, 1992 to Ist  Qctober, 

92. ) 

" 
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. 23, IstOctober, 1992 % 7 

1 2 3 - 4 
- . - 

10: $th Septém'ber,'1892 ~ * <7 7 | 1. Oral examination-of, the Commis- 

धर o' i sioner &~ Secret: 1४. दि Government 
o एज नल Haryana Forests Department "fegar- 

o ~ ding implementation of outstanding 
' recommendations / observations con- 

- i tained In various ‘paragraphs of the 

R के कक S < 24th report - the Committee- for 

; के दी रॉ the year 1991-92 relating'to Forests 

e T BT A Department " 

;. v 2. The Commitice 2150. partly  scruti- 
) e L धन. हू . " nised of Budget Material for पी 

¥ year 1992-93 relating to Irrigation 
' RS ] . Department,” 
- * i et SR 

- . ¢ T LA P . - 

20, 16th Seplember, 1992.. .2 ... 7 7. 1. The Committee, revised = its :study 

= i tour programme. t0 .other- States/ 

* i P ७ F1- 1 Union Territories which ‘stands -ap- 
U L «४ हु पद proved we.f. 31-10-92 0. 14-11-92 

% z . ¥ r,,_-}.l\a_;-.-r 

. . ‘The 'Commitiee -also partly scrutini- 

के -._ गन्क ० - . sed the  budget- material : for the 
न E o Lt & year 1992-93 relating to Irrigation 

.. T - . Department. 

21. , 22nd Septembes, 1992 .7 75 1: Serutiny of budget ‘material~for. the’ 
“ <nd-y S . T year 1992-93 relating’ 'to Irrigation 

. हे लक न Department, 
. - ’ हज ही - [ . 

TR R T s - 2, Framing of quéstionnaire of * th 
oo 7, + . Irrigation Department. 

¢ LI B g i [LL PRV PR 

92, "20th September, 1992+ 7 3 , 'The Committee “dischssed- the péints 

दि —r = @  reating to its on-the-spet .Inspection 

ता ant s e है e A7 tour of S.8IYRLS: units of the State, 

The Committee reviewed the discus- 
r ‘(atNewDelht) , +1,. sions held with, the répresentatives एप 

. N T ' the Industries. Department during ifs 

: ः n-the-spot _ inspection of S.5.L/R.LS 

T, e , Industrial ‘Units’ of the State  w.e.f: 

<o LR S e 29-9:92 10.1-10-92 

[
 

" 243 7th Octotber, 1'_9'9'2'_‘.__' 204 .1, Oral examination of the: Financial 
- ~ 4L T Commissioner “& Secretary  to 
N , LUt Government Harvana, Social Wel-" 

N ही T e fare Department. regarding Imple- 

. ! mentation of outstanding Tecom- 

=% T ' करके * S mendaiions. /| observations' contained 

- 1. है ijm  various. paragraphs of फिट 
सा I “ P हू है मैं 23rd Report of the Committee 
AL AP - ! relating इ0' Social, Welfare. Depart- 

ment. for the ycar: 1990-91 

e ™ निज + 2. Postponement of .study. tour of the 
s . - PR . % Committée to*the -Stateof Mizoram 

पक रे ७” . and the Union Tesritories' of 
" .t Aadaman & Nicobar Islands and 

“ . Pondicherry which was commenced 
7", मं ¢ - from 31-10:92  and. ‘decided to 
L P *.. , न. द proceed. . 0 14-11-92, - 
i ' - . 

2.5L._, 13tih-Octobcr,- 1992, 2 No business was transacted: for want: 

T ‘of quorum. 

-
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1 2 3 T \ 4 . L 

26. 20th October, 1992 Bl | " 1. The Committe¢ post भय its st 
दाल LS RE Y न हि जाए." . -. T aour of ithe” हम थी पी 

- " v e . Union Territories of Andaman & 
4. o, Nicobar Islands and Pondicherry 
o iR ‘and the State of Mizoram, which 

o was commenced from 14th Novem- 
! ’ जा दे . . ber;. 1992 and’ decided "0 झा, 'the 

States of Gujarat and Karpataka 
) , 7. I and thé U.T: .of Pondicherry from 

- 21-11-1992. 
. . - 2: Resumption of oral examination of 

. t LI the Financial  Comrnissioner & 
Secretary to Govt. Haryana, Soclal 
Welfare Department -regarding धान 

L plemiientation of ocutstanding recom- 
- - R mendationsfoliservations- contained: in 

, . various paragraphs of पॉवर 23id 

. oo . Report of the Committec for the 
' e I ) - year [990:91 Telating' to Social 

- , , Welfare Department, 

23. 280 Qetober, 1992, 5 Scrutiny "of replies reccived from the 
रे पाई red [ - Government regarding  implementation 

a _— of outstanding recommendations/obser- 
vations contained in various paragraphs 

n 

o 

v . ‘of :the 24th Report of the Committee ° 

T लगी . 1 for the year 1991.92 relafing to--Forésts 

. * R § - Department. 

28. 3rd November, 1992 4 Resumption of oral examination of :fhe 

+ 7 हि दिनों . Financial Commissioner and Sécretary 
vl v to Govt, Haryana, Social Welfare 

- “ Departmeit regarding implementation: of: 

. a2 - ™ ‘outstanding recommendationsfobservations 

' e P + " contained 1० various paragraphs” of 010 

o ' की 17 23rd’ Report of पीर Committee for the 

. year 1990-91 relating (0 .Social Wellare 

s - . Pepartment. Y , v 
- N ' - 3 

-29.° -4th Noyembg, 1992, ; - i, 1. Resumption of oral' examinatlen एव 
हज - । ० the Financia) Commissioner and Sec- 

v retary ५0: Govt.,, Haryana, Social 
o Welfare Department regarding imple- 
-7 - mentation of outstending recommen- 

T . ' 1 एच [015] 00: वि ations contained in 

. . . ‘. < various paragraphs'of the'23fd Report 

-4 A ही of the Commiitee for the ycar 1990-91 

' relating -to ‘Social Welfure Depart- 
v Lt - nitnt. . 

LT 2. The Committec reviewed its study 
o . tour programme. to.the States o 

. - i -~ . Gujarat and Karnataka. & Unjon 
= - - Territory of Pondicherry and  re-. 

- * : - ; ‘scheduled it from 25-11-92 10 

. . 812:92—~ - - ~ 
T 30. 11th Novpmber, 1992° o 4- . -1,:0ral examination of the Commis- 

. गण हि व . sioner & Scecretary to  Govt, 
" . Haryana, Forests Department res: 

दर garding Implementation of out- 
. . “.standing recommendations/observa+ 

i ८ ” . tions_. contained in  various para- 
. - graphs of the 24th Report of ‘the 

. -~ . Commitiee, for the year 1991-92 
- = A - relating (6 Forests Depdriment.s 

1 

o 

. 

. - . - 

e
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गए पर - —_fl____——__fi__.-”—-d—__‘p_‘__w_,__“ 3 E e e — " 

. 

181k Noyember, 1992 . 4 

pbember, 1992 *~ 4 
B‘EBE पी कि e 

खा 

26th November, 1992 

+* 
- - 

L F 
S ;."~4' 

(aflg'md‘lu‘ua नाग दंग v o . 
करन गा] Y i, 

, -~ 

4. 28th Hovembfie 1992 . 4, 
(at Ahmedabag) ) 

] ! - F f T e 

|- . - .'} भर कि 

957 15 Npvember; 1992~ - 4 परे 2 vt हर . 

36. Ath December, 1992 ¥ 4 
न न... (at Pondichgtry) L 

37.1 5th.December, 1992~ . '- व 
(at' Rameshwaram)’  + - 

e I 13 

38. Sth December, 1992 R 
 @tNewDald) 1 ;L 

L 

39, 10th Decertiber, 1892 ~ ~ & 
.. A का पाए राय नि 

_ . . " ! कूद... & 

के. ८ ' ’ Y कल 

40.. 15th December,; 1992 . दर 

* + -k B 1 

. common 

AZommissioner 

1.'The Committeé reviewed Iis sipdy 
* four programme -to--the States- एप 

Gujarat _and taka and the. 
Union ory"fm”fif‘ T Pondicheery 
schediled to commence from ° 
25-11-92 . 

2, .Serutiny of replies received from the 
Government regarding Iimplemen- 
tation of :outstanding recommenda- _ 
tionsfobservations  contained उप 
various paragraphs of .the 2lst 
Report of the Committee for the 
year 1988:89 relating to Tourism- 
Department. 

The Committee framed and approved 

the questionnaire .for discussion with 

the sister Committees of Gujarat 
Karndtaka & Pondicherry 

The Committee discussed the matters of 

common jnterest with the Chairman, 

Estimates Committee, Gujarat Legislative 

Assembly. . 

Leld on 26-11-92 with the counterpart 

Committee of Gujarat Legislative As- 

sembly. at Gandhinagar and also dis- 

cudsed -ihe questibnaaires 00.2 be _dis+ 
ssed with the sister Commitice of the 

Karnatzka Legislative Assembly. 

i The Committes discussed. the matters of 

common interest. with the Chajrman, 

Estimates Committee,. Karnataka Legis- 

lative Assembly. 

The. Committee” ‘discussed the matters of 

inferest. with the Chairman, 

Estimafes Committee; Pondicherry :Legis- 

lative Assembly. 

The Committee discussed and reviewed 

- चाह. proceedings héld “on 1-12-92 with' 

the sister Committee. of Karnataka 
1 egislaiive Assembly. * 

The -Committee ‘reviewed 'the procesdings 
of "its meeting held with Pondicherry 
lglfigzgxslatwe Assembly on 4th December, 

9 - 

The Committee passed .the: Condolence 
Resolution .on. the  demise  of * किए 
Purpsh Bhan, M,L.A. dnd .a member 

of the Committee 

Resumplion of oral examindtion.of the 
& Secretary to Govt. 

Haryana, Forests ‘Dépaftment regarding 
‘implementation™ of ™ outstanding .recom- 

*'mendations/obscrvations contained in 
various paragraphs of the 24th Report 
of the Committée for the year 1991-92 
relating to Forests ‘Department. 

“The  Committee- réviewed- the 'proceedings, 

- 

4
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4t - ‘29th DecembeT; 1992 

42:. जाप January 1993 

+ 
1 

43. .“12th January} 1993." 
=i 

44," 
kS 

46, 

जौ 

1st February; 1993 

गज 

जे 

- 

. 

tor 

-~ 

- 

19th.January,. 1993 
i | 

- 

- 45, 25th January, 1993 

L 

1T ) 

s 

____,_{_.__.———————“—-‘_”—*"'*“"—'—_"'_"‘_"_‘_‘—'.‘; 

गत 

नह, 
जज. “जि 

i 
a 

. ment 

1. Oral examination of the represca-. 
ctatives of the Animal Husbandry 

- Department for noo-supply of 
replies relating to Amimal Husban- 
dry Department regarding imple- 
ment-tion of the outstanding re- 
commendgations  -observations con- 
tained in various paragraphs of 
the. 22nd Report of the Committec 
for the 1989-90," rzlating to the 
Animal, Husbandry Department. 

2. Oral examination of the Commis- 
sioner & . :Secretary _to —Govt., 
Haryana, Tourism ,Departiment” re- 
parding implementdifon “of " the out- 
standing recommendations{cbserva- 
tions contained n. the various 

» paragraphs of the 2lIst .Report .of 
the Committee, for .the year 1988 
89 relating to ‘Tourism Depariment 

7 न The Commitiee scrutinised- the budget 
maierial for the year 1992-93 rélating’ to 
Agriculture Department. -~ -« गन 

Scrutiny of replies received: from the 
Goverament regarding implementation of 
Joutstanding’ recommendations [/ _observa- 
tions: contained या various paragraphs 
of, the -22nd Report of the Commitiee 
for the year 1989-90 relating to: Animal - 

Husbandry Depariment,” * =" 
4 

Qral examination of the Financial Com- 
121551oner & Secretary 10 Govi. Haryana 
nimal Husbandry ~Department _regar- 

ding outstanding recommendations/obser- 
vations contained in. various paragraphs 

. of*the: 22nd Repert of the "Committee 
relating (छा Animal Husbandry Depart- 

- 

Scritiny. of the replies received from the - 
Government in regard to ‘the -question- 
naire of the Irritation’ Department ‘on 
the budget esiimzts लिए the year leg9 2-93. 

L 

Qral examination of the.Financial..Com- 
missioner & Secretary. to Govt, Har- 
yana, Irfigtion Department in respect of 
Committee’s questionnaite on the budget 
estimates for फिट, year 1992-93 of पीट 
[rrigation Department.: .. © . 

~ 

Resumption. of oral examination of the 
Financial -Commissioner &. Secretary 
to  Govermnment, Haryana, Trrigation 
Department in respect of Commitiee's 
questionnaire -on the budget estimates 
for the year 199293 of the Irrigation 
Department. 

A
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i “कु . 3 - . S . . 4 

48, February, 1993 5 . R(_s_"'u'm_pt_ion of ora 1 examination- रण 140 

4. BihFe 7 लि Financial Comilsidoner & Secretary to 

कि गए का + दा रे... की... Gevernment, Haryana, lrrigaticn:Depart- 

Sipes दया 0L+ mignt In.respect of Committee’s” fuestion- 
vy R Lprmg जी oo™ naire o7 the buget estimites. for the year 

सुनने 4 0 L2 P PR 

R पा ८... २ अर वि मी कि न P 

o ] . o o - . o 

A49. _9th February,.1993 , "7 * 6 

o 
ह - = b 4 " 

L s ey 
* 

- 

. Sar L4 
"- a tal - “‘. i“f‘ ey . नि ः 

की ' पद * जाइए L -V LR 

50, 16th February, 19937 ज ° 
¥y 
6 

हि | (एक लि & -‘_-_' - "i""". - 

e भरा o st e Ly 
7th February, 1993~ ~. ., 

न . 
n 

. e g 

P 

- 510 1 
i 

“rj"‘. LT AP Y e ey 

LTI e - 44 AT 

52. 23rd February, 1993, - o, " 
- 

$3, 26th February, 1993 T 

54" “37d March, 1993* & 
- -t . 

1 4 N 

55. 15th March, 1993 D 5 
ot (a't'Pjpli)_ . ’ 

56. 17th March, 1993 13 
(at Rohtak) - e 

y 

T थु 

1992:93 of the lrrigation Depariment. 

Resumption of oral examination of the 

Finascia] Coinmissioner' & Secretary to 
Goveromest, Harydnz, Irtigation Depart-: 
mefit in fespect of Committec’s question- 

naire on the budget estimates for the year’ 

1992-93 of the Irrigation Depariment. 

Resumption of oral examination of the 
Financial Cémmissiorer & Secretary to 
Government, Haryana, Irrigaticir Depart- 
ment in respect of Commitites’s question- 
naire on the budget estimatcs for-the year 

i992-93 of the Irrigatirn Department. 

«(i) Drafting: of 25th Reporl (Appe rci- 
"या -portion) of the. Commitiee for 

the year 1992-93 to be  presented 

to फिट: House. . 
3 

(i) -Confirmation of proceedirgs. 

() Oral ‘examisation; of the  represcn- 
® tatives .of the Finance Department 

alongwith various™ Departments: -con- 
cerned with regard to ~ Supplumentary 

-  FEstimates for the year 1992.93, 

. न (i) The-Committeg drafted and finalised 
«¢its . Report on . the. Supplementary 

~ .7 Estimiates ffor” the!l कदवा 1992-93, 

(i) Drafting and-_finalisation of 25th Re- 
port of the Committee on the budget 

™ “edtimates for the year 1992-93 of the 
“t%,, Arrigation Departiment. - 

- -{i1)- Confirmation of proceedings, 7..— 

. 4+ AThe+ Commiitée decided ;to undertake. 
-on-the-spot  ‘Inspection/study = tour® 10 
various projects of the Irrigation  Depart _ 
ment in the State frem 15th to' 17th 
March 1993, ' 

_ Informal discussion madé in respect of 
y + points relating. to “on-the-spot inspec- 

tionfstudy tour’ .of the Committee to- 
the. various ~projects. of the Irrigation 
Deépariment  in the State, 

™~ The Committee reviewed. the discussion 
‘held - with the representatives of the 
Irrigation Depatiment ‘during its on-the- 
spot .inspectionfstudy tour to the various 
.projects  of .the Irrigation Department 
'lgm'.gsthck State from 15th to 17th March, 

. 

-
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" 37 26ih Fdrch; 1993 v 4 . 'Scrutiny of 'the replies received frem 
i + .7 the Government regarding “implemen . 

- o *-.  tation of outstanding -recommendations/ - ही 
मन g - obsérvations. contained in paragraphs i 

. No, 25. & 27 of the 20th Report of ~r 
' - e " Ty पीट, Committee -Ioécr the  vear ,1987-88 - - 

3 o ;. reldting to Town 6‘: Countté Planding 
RS S - e “  Department. 

~ ST . ” - T 2; Thé 'Committee .decided to orally T 
esamine the department in one of 

VT . v Ms _sub_sequ{’e_nt meetings. हि 
i - . . - e B 

थी -~ a कि व जी . ' ही & 

S’SJ.' 3ist M_l‘a'irch', 1993 - 47 1. Scrittiny , of replies received from - 
e e «या, s W the .Government regording Implemen- = - 

, o T tation of outstanding, observations/ 
- - - recommendations containéd in 

. ४”, 0४ s, . various paragraphs .of the 22nd 
. ' ! P _ " Report of theé .Comiffee for.ithe 

P vear 1989-90 relating to Animal 
" | * Husbandry Department, 

- न e ६ ) 

. T ' 2. The Committee decided to orally ;_-:g 
examine th¢ department in one of 

न . . its ~ subsequent migetings. - 

T4 ' - .- जि - 

.6, वी फिट फिट périod diider review.the ‘Commitice presented 
the following Repqtts 10 the: House 1— ' 

हा ना बचा दो, 7 = - T e e - . e Lo 

Sr. By साठ ate of ) . Subject 

Neo. predentéd presentation v 
— e - 

1. Chdirman 23rd-February, - Report of the Commitice . 
T 1993 on FEstimates on the ) 

. . . Supplementary Estimates , - 
_ - R . forthe year 1992-93 " 

i T 1 गा रे नी बज P 1y ' - . -.'1“‘ T 'AH." P R A 

2. Chairman {3th March, _ 25th Repbftof (ke (0: 
1993, - mmitte on the; budget , 

estimates of the Irrigation 
Department for the year 
]992"93. . ! . ‘.-. -~ 
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MEETINGS HELD AT PLACES OTHER THAN CHANDIGARH # 

= 7. The details of the meetings of the Committce held at places ः 
‘ otherthan Chandigarh,gre given beJO__J"__F_—_\)V_ i ६ 

जन हैं 1 दर, U i MY - - 

- 87. Date - Plages T O कहो का 

Ee- No न T IR ,. ..... . + . 

पी 1..7+1:10-1992 (Sr. No. 23) {Hatyaha Bliawin, New'Délhi 
2. 25471992 (57. पढे. 32) Haryina Bhawin, New elhi ™ . 
3, 26-11-1992 (Sr; No. 33) Gandhinagar,, (Gujarat) _ 

- 4. 28-1141992.(Sr. No. 34) . Ahmedabad (Gujaraty + - 

- 5. 1-12-1992 (Sr. No. 35) “Bangalore  (Kdrnatika): 
7.6, -412-1992 (§r.No. 36)  -Pondisherry.. - 4, , 

- 7 5-12¢1992 (8r..Nd. 37) ,» . Rameshwaram-(Tamil Nadu) 

- 8 8-12-1992 (Sr.“No- 38) Haryana Bhawain, New' छा ++, ° 

9. ' 15.3-1993 (Sr: No. 55 *  Pipli _ o 
10. 17-3-1993.(8r. No. 56) Rohtak 

A record of the proceedings of ‘the megtings of the Commitice 
has been kept in the Haryana Vidhan Sabha Secretariag 
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COMMITTEE ON THE WELFARE OF -SCHEDULED CASTES AND 
SCHEDULED TRIBES . v - 

=} The Committee on the Welfare of Scheduled Castes and Sche-_- Ny 
duled Tribes ‘for the year 1992-93 was constituted-as :a 1esult of the = 

otion pased by the Haryana Vidhan Sabha inits sitling held on 11 
March, 1992 authorising the Hon’ble Spedker to nominale the 

. Members of the Committe. ‘Sliri Mani'Ram Keharwala; M.L.A., 
was appointed as Chairman of the Committee by the Hon’ble 5 peaker - 
on 29th, April, 1992 AP 1. " 

The names of the Members of the Committee and the number 
- of*meetings attended by each of them, outof फिट total number of 46 
meetings (This number includes six; meetings when business could not 
be transactedfor want of quorum) held ducing the period underreview, 
are given below:— 

Z K4 ¥ हद 

" - 

Sr. 'Name of _M'em_'__b“e__r_’""_ . ' *' Number of _ Réemarks 
No. ' रे st T T T mcetings P : 

. - "~ atiended - 5 

1. Shri Mani Ram Keharwala 35. ः 
2. Mbohd. Aslam Khan . Nil - 

3. Shri Daryao Singh . 44 , 

4. ShriJai Singh Rana 17 की 

5. ShriK.L. Shiarma - . 3 . 

6. Shri Krishan Lal 39 - 

7. ShriLehri Singh’ .3 

8. Shri Phusa Ram S 1 

" 9. Shri Ram Rattan : -13 . 
Meeting held and business transacted 

The details showing dates of m:etings:th> numbszr of Members - 
present and the business transacted:at each meetingard given bzlow :— 3 
LA ] i B हि. 

" Sr. Dateof meeting Number of . Business transacted. ' - 
No. members present _ _ . 

-1 2 . 3 T4 

1. 12th May, 1992 4 (). Welcome address to the Committee 
by the Secretary on the scope & 
functions of the Commitieg 

46
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3... 25th May, 1992 

-—,a““k LY 

a - - a4 . ६ शक 

. 

L] f 

4, 1st June, 1992 

- 5. 10th June, 1992 

“ 6. 15th June, 1992 

सा . ' 

L4 कि न . 

. 7. 22hd'Tune, 1992 

] 

-2:~18th May, 1992 , 

47 , - . , 

- = b 4 - " 

6D The Committee  selocted  four 
Departments/Antonomous Bodiss for 
examination In respect of reserva- 
_Stx'Tonfrepresentan_'o_nfl- of S8Cs and . . 

(i) Consideration of the papers placed 
before the Committee, . 

i 

(i) Scrutiny: of replies to the question- 
साध: received from ‘the Commis- 

stoner and Secretary- to Government 
* Haryana, Ageicalture Depariment, 

regarding reservation/representation 
of -Scheduled Castes and Scheduled 
Tribes in-the Agriculture Depart- 
ment. हर o 

() Consideration of the papers placed 
before the Committee, 

0: Oral ‘examination of the Commis- 
~ sioner and Secretary to Government 
Haryana Transport Department in 
respect. of non-supply of material 

- regarding  reservation/representation 
of Scheduled. Castes and Scheduled 
Tribes 'in the Trandport Depart- 
meant. . 

(i) Scrutiny of the material received 
from the *Commissioner & Secre- 
tary to Government, Haryana, Co- 
operation Department in respect of 
implementation of recommendations/ 
observations as contained iIn the 
17th report of the Commitice दान 
cerping  theé , Co-operation Depart- 
ment. 

No business was transacted for want 
of quorum. -~ ¢ . 

No “business: was transacted -for want 
of quorum. - tr - 

() Consideration of tHe papers, placed 
" before the, Committee, 

(i) 'The Committec' scrutinized a part 
of the material received from the 

< Commissioner & Secretary. 10 
Government, Haryaba, Transport 
Départment regarding  reservation/ 
representation of -Scheduled Castety 
and Scheduledi Tribes4:in  the 
Transport Depa_rt‘m_ent. 

(@) Consideration of the papers placed 
. before the Committee, AP



. (i) Resumption of scrutiny of the 
. _ - " material received from the Commis- 

- 1 sioner & Secretary to Goveroment, 
. Haryana, Transport Department, _ 3 

. in respect of replies to the ques: - 
. किला S tionpaire reparding reservationfie- 

3 - presentation .of Scheduled ~Castes 
. and Scheduled Tribes in the: Trans- - 

r . port Department, a— 
r 

. 

o 

8. 30th June, 1992 "5 _'(i) .Consideration of the papers placed - - 
" " i ‘ "~ before the Commitiee. 

(i) Scrutiny. of the material received 
- ", from' the Commissioner & Secretary 

. - to .Government, Haryana, Coopera- 

¥ . Y A tion Department, 'm respect of 

- -0 implementation of feconirnenditions/ 
. observations as ‘contained fn the- 

L ; 17th report of the Committee 

कै . . S concerning the Cooperation Depart- 

- ] - ment. 

) ' 1 . 

- 9; हा July, 1992 4 (i) Consideration of फिट papers placed 

ना व . _ before the Committee. ः 

L5 P - . 

- - - - - (i) Serutiny of .the material received., - _ < 

’ "~ from the Commissioner & Secretary 

P to “Government, Haryana, Coopera- . 

- - व. - “  tion Departmept, In respect of 

v implementation of rgcommendations/ 
1 observations ‘as -contained ता. the 

"o ~ _17th reporf of Committee concer- 

- ning the Héryana State Federation 
of Consumers: Cooperative Whole- 

- . sale Stores Limited. . 

(पे The Committee decided to-hold its 
next meetings on 7th.& 8th July 
1992 at Faridabad. . 

Ly
 

r 

10. 7th July, 1992 . 3 Resumption of scrutiny of thz replies 
{Faridabad) - received from the Commissidner -& 

Secretary to  Government, Hagyana, 

. Cooperation Depdrtment in-respect of 
implementation of recammendations/ . 

. g chservations. of the Committee made in . 5 

o . तु  17th report  concerning the - 

. P .CONFED. ' थे 

il. 3th July, 1992 N 3 Scrutiny of the replies from the Finan- 
‘(Paridabad) T cial Commissioner & Secrctary  to 

. ही N Government, Haryana, Home ‘Depart- 
ment ला. respect of implementation of. 
récommendations/observations of the 
Comm‘ttech_‘made in its 17th.report con-- 
cerning the Police -..g'd_le'par_l:m_ernt. - 

Ny 

- 

12. 20th July, 1992 3 ./ (@ Consideration- of the papers placed 
before the Committee. -
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- 

जय 

* (i) Scérutiny of the .material received 
s S from the Managing Directori: Hare 

- है न yana, Harfjan Kalyan Nigam _re- 
. ह ) garding the reservation/répresentation 
जा आग A न ! of Schedeled:Castes ~and. Scheduled 
A : R रे. “Tribés, i1 the Haryana - .Harjjan 

ot ‘Kalyan Nigam. R U 

- 

13, 27th-Jily;' 1992 न 8 Scrutiny of theraterial received from 

ना नर पा ' s 1 the Joint Secretary to  Government, 

: = ला * ‘Baryana, Rehabilitation Department: re- 

| * रथ garding the reservationfreprescntation of 

' . Scheduléd Castes and Scheduled Tribes 
*, in the- Rehabilitation 1!De_'p‘a_'rt'_lm'e‘n'“t__.- ' 

. 

D
 नी
 

[
 
)
 

=
N
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A
 

L 
A
 

s 

w
 : (0 Considération .of the papers placed 

- before the Committee. i 

SR _ (i) The -Commiftce fidalistd its on- thé 
spot-study tour tg ‘the States of 

_ .Goa, West .Bengal and. the Union 
,_ . _ Territory ‘of  Andamen & Nicobar 
L ST रु -Islands fromy [पी लि 24th September 

) . v 1992, = " 8 

¥ 1 

&
 

. "हा Oral examination of the Cominiss- 
b - - " tioner-and Secrétary to Goveinment 

. - दि ? Haryana, ~ Agriculture Department’ ~ 

- . regarding  the reservation/represen- - 
e ०,  ...... ... : - tation of ‘Scheduled* Castes and 

T का गए गा एप Scheduled: Tribes ला फिट Agriculiore- i 
+. i “ . -Department.. A 

. R 

15, lOthAh_ug__ust, 1992 की 4 The. Committes: pa.rtly scrutinized tite - 
haterial recelved from the Commissicner. 
& -Seccretary to Govérmmeni; "Haryana, 

. ¢ - _Cooperation Department -in respect of 
*jmplementation .of recommendations/ob- 

- * servations' as cohntained in- sthe 17th’ 
दे report of घ९.. Committee. concerfiing 

Lot -~ जि the Haryana State Cooperative Supply 
and Marketing Federation Limited. 

_16; ' 170 August, 1992 - - 4 Resumption of -scrutiny of the méterial 
कक के recéived from the Commissioner & Sec- 

T retary fo -Government, Haryana;. Co-. 

= e - - operation Department था respect  of 

- - 1 . ‘imiplementation of recormmendations/ 

) observations as -contained in the 17th 

“ a + ¢ report of-the Committee concerning फिट 

: " Maryana ‘State Coopérative Supply: and 

- _ Marketing Federation Limited. 
e - - 3 4 [ 

R e r 

17, 25th August; 1'922. लि 2 1 No b'u"sine_ss was transacted लिए. want 
i - ~ of quorunr. . 

18. 31st-August;"1992 “ " 4_  ‘Oral’ examination of , the' Commissioner. 
ही -t - & Secretary to Government, Haryana, 

- Cooperation” Department in respect of 
s implementation of recommendations ob- 

: servations of the Commitiec as .con- 
tained in its 17th report concerning the 

* . ., Haryana Staté Cooperative, ‘Supply and 
Marketing Federation Limited. . 

4
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9, 7५ September,. 1992 का (i) ‘Consideration of thec -papers placed 
. w2 * before the Committee. ~ 

'20. 11th September, 1992 . * 5§ Framing of questiopwaire” for discussion 
o {Haryana Bhawan) " with its counterpart during on the 

New Delhi) E ,. spot study tour. - 

21, 14th September, 1992 5. 7 Discussion ‘with thé Officers' of the 
(Panaji) . Depariment of Welfare of Scheduled . 

o  Castes and. Scheduled Tribes - of Goa 
State- on the points of common interest. 

22, 16th-September, 1992° ~ . 5 °  Review एव the discussions held with the 
f . (Bangalore) Officers ए the Welfare of Scheduled Cas- 

. e ; » tes and Scheduled Tribes Department of 
- . Lo Goa State on 14th:September, 1992 

23. 19th'Sepiember, 1992 - - Diséussion with the Councillor of the 
(Port'Blair) पद Coungil of Andaman & Nicobar 

- : slands. 

24, 2l1st September, 1992 - ) The Committee scrutinized the replies 
(Calcutta) . recelved from the Commissioner, & Sec- 

o retary to Government, Haryana, Environ- 
L » - -ment Department regarding the imple- 

- mentation” of recommendations/observa- 
tions of the Committee as contained: in - 

- S . its  17th report concerfing the Water 
. Pollution Board, Haryaua 

[ . - . - =P न कल नारे - नल पथ - - - 

25, 24th September, 1992 <5, Review of discussions held with various 
Bh(NeW Delhi) Haryana authorities during on-the-spot. study tour: 

. awan. i - - 

26. 30th September; 1992 4 " (i) Consideration .of the papers placcd 
. . के रा before ‘the:Committee. 

- J ) (if) .Scrutiny of replies received from the 
. 3 Commissioner & Secretary sto Go- 

4 o , vernment, ‘Haryana, Industrial Trai- 
- . . - © ning and Vocational Education 

) - . Department, Haryana, regarding the 
- _ - implementation’ of recormmendations/ 
- = - . - observations as contaiped'in its 17th - 

P - report  concerning the  Industrial 
- Training-and Vocational -Education 

. [ o Department 

27.. 5th:Gctober, 1992 + 1.  No business ‘was transacted for want of 
quorum 

28. 23rd 0fi_cto_b'c_r,"l992 4 (D) Consideration of the papers placed 
. " before the Commitiee 

(i) Resumption of scrutiny: of the rep- 
_ lies received from the Commissioner 

- . i "* है Secretary to Government, Haryina 
- Environment Department e 
. garding the implementation of re- 

] commendations/observations as. ¢on- 
- - tained in the I7th report of the .Com- 

: . i mittee. concerning Haryana State 
. ' ' .o Board for the Water: Polintion. =+
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.29 28th October; 1992  * "6 (i). Consideration :of the papers placed 
. i दि e - before the Committee. . 

. ] 0 Scrutiny of the: material' received 
Sl om0 - " from the Financial Commissioner & 
L ) ‘Secretary to Government, * Haryana, . * 

* Y- Welfare of Scheduled Castes and 
, Backward Classes Department In res- 

e o pect of the implementation of reco- 
mmendationsf/observations’ -as con- 

- . . - tained in the 17th report of the 
_ “Commiitee coricerning.the General 

. i , Trecommendations. 

+30. 2nd November, 1992 . 3 Scrutiny of the material received from 

g o " . ' the Commissioner & Secretary to Govern- 
L T L . s ment, Haryana, Local Goverament De-~ 
Lo T हे न. न के partment. in respect of implementation of . 
. . . . recomm‘endatio'ns;’ob’servatfonh.s as con- 
- tained पाए the 17th report of the Committee 

न . y - . concerning the Local Government De- 
" * partment. 

.31, 9th November, 1992 4, () Consideration of the papers- placed 
. . before the Committee. ) 

ही (i) (बा: examination of the Financial 

P T ' a Commissioner & ~ Secreiary  io Go- 

t " जे. ० ' svernmert. Hafyana,  Public 'Works 

b (B&R) Department in  respect. of 

' non-supply  of material  regarding 
. _ ‘implementation of recommendations/ 

observations as contained in the 17th 

. . - report एव the Committes concerning 

¥ . e, the Public Works (B&R) Depart- 

- - a r ment. . 
3 - - - 

=32,  16th November, 1992~% . 3 (iy Consideration of the papers placed 

दि - before the Committee. 

J ' - 
T ता) The Committee orally -examined the , . 

. " representatives of the Labour & Em- 

. . ployment Department in res 'xd_t'o_f e 
. non-supply of 'material re mg’ 

- ‘implementation of recommendations/ 

o ot o observatfons 85 contained i the 17th 
. report of the Committée concecrping 

- . न न. the Labour Department. 

.33, 236d -N_'ov_e_mb"er',_19__9'2' 3 G} Consideration of the papers pliced’ 

' - before .the Commiitee. s 
r * g 

(i)'Oral eramination of the Financial’ 

i -Commissjoner &. Secretary to Go- 

. : vernment Haryana, Irrigation & 

Power Department In respect. of 
- . . non-supply . of material Tregarding 

. . ¢ - न implementation of recommendations/ 
observations ascontained in the 17th 

- report of the: Commitice. concerping 

. the Haryana State Electricity Board. 

. . ही
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34, 

35. 

36. 

* 37. 

14th December, 1992 

29th December, 1992 

- 
Tth December, 1992/ > 

(0 Oral examination of the Commissio- 
ner _&.Sectetary ~ to ~ GoVérnment 
Haryana, Town & Country Planning 
Department in respect of non-supply 
of material Tregarding implementa- 
tion of recomméndations/observa- 
tions as contained in the 17th report 
of the Committeer concerning the 
Haryana Urban Development Autho- 

it rity. - 

(1) Consideration of the papers placed 
)before the Committee ppets P 

(i) The Compmittee scrotinized the mate- 
rial' receivéd from the - Cominissiotier. 

+ & -Secretary to Government Har- 
yana, Town & Countty Planning 
Department regarding implementa- 
fion of recommendations/observa- 
tions as contained in its 17th. report 
concerning the Haryana Urban De- 
velopment Authority ) 

# - . - 

No business was transacted for ‘want of 
quorum. 

~ 

(i) Condolencc Reésolution passed on 
the sad demise of Late: Shri Purush 
Bhan, Ex-M.L.A. 

(i) Consideration of the papers placed 
before the Commitiee. 

(i) Oral examination of the. Financial 
Commissioney & Secretary. to Go- _ 
vernment Haryana, Education De- 
pariment In respect of non-supply 
of the material regarding—implemen- 
tation of recommendationsfobserva- 
tions' as contained का. the 17th report 
of the Committee concerning the Edu- 
cation Department. . 

(iv) Oral examination of the Commis- 
-gioner & Secretary to Government 
Haryana, Industriez . Department in' ¢ 
respect of non-supply of material 
regarding implementation of recom- 

s mendationsfobservations 2% con- 
tained उप the 17th- report of the Com- 
mittee concerning लग Haryana State 
Small Industries and Export Corpo- 
ration Limited 

(i) Scrutiny ' of thé material received 
from ‘the Financial Commissioner & 
Secretary 10 Government Haryana, 
Education Department in respect of 
implementation of recommendations/ 
observations-as contained in the 17th 

' report ए the Committee concerning 
the Educafion Department. 

~ 

£
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i 39, Tith Januafy, 1993... 

A 

40, 18th Janvary, 1993 

412 27¢W January, 1993 

1st February, 1993 42, 

[ 

43.. 9th February; 1993 

(i} Scrutiny’ ‘of thé material received 
from -the Commissioner &. Secretary 

+ to Government Haryana, Industries 
Department. in respect of implemen- 
tation, of ‘Tecommendations/gbserva- 
tions as contained घा घी. 17th report 
of the Commitice concerning the 
Haryzna State Small Industries and 
Export’ Corporation Limited. 

The.Committee scrutinised a part-of the 
material received from the Financial 
Commisstoner- & Secretary 0 Govern- 
ment Haryana, Irrigation & Power De- 
partment’in respect of implementation एन 
recommendationsfobservations  as  con- 
tained Inthe 17th report .of the Com- 
mittee concerning the Haryana State 
Electricity” Board 

Scrutiny of the material received from 
the Financial Commissioner & .Secretary 
to Government, Haryana, Irrigation & 
Power Department in respect of imple- 
mentation of  recormmendations/cbser- 
vations 85 contained in the 17th report 
of the Committee concerning the Haryand 

~ -State Electricity Board 

(i).Consideration of .the papers placed 
before the ‘Committée. . दी 

(i) Oral: éxarination .of the representa- 
 tives of the Trrigation & Power De- 
‘partment. in respect of implementation 
of- recommendations/observations as 
contained ‘in the 17th report of the 

_ Compmittee: concerning. the Haryana 
*  State ‘Electricity Board. - 

No _business was transacted for want of 
quorim 

3 
- 

(1) Consideration. of the papers placed 
before the Committee - 

(i) Oral  examination of thé Financial 
Commissioner & Secretary to Go- 
vernment, Haryana, [Irripation & 
Power Department पाए respect of im- 
plementation »of recommendations/ 
obscrvations 85 contained in the }7th 
report of the Committes concerning 
the Haryana State Electricity- Board 

5 - Oral examination of the Commissioner & 
Secretary to Government, Haryana,.Co- 
operation Department in réspect of Im- 
plementdtion -of recommendations/obser- 
vations as contained in the [7th report 
of the ‘Committee concerning the Har- 
yana -Stale Fedcration of Consumers 
Ccoperative Wholsales Stores Limited



शव L] 

दि - - e e पाएं 
1 p R 3 . 4 

व, 17th February, 1993 3. (i) Consideration of the papers placed 
. . - before the Committee, g 

' - (iiy Oral examination of the representa- 
. tives .of the Local Bodies Depart- 

. ment in respect of implementations 
- .of recommendations/observations as 

contained का फिर, 17th veport of the 

. - Committee concerning tire Logal 

. . Bodies Department 

(i) Oral' examination of the. ‘Commis- 
' - ही sioner & Secretary to Govt,, Har- 

. yana, Town & Couniry Planning 

. . * - Department पा... respect of recom- 

- - . मना mendationsfobservations as  con- 

' tained न the 1781 ‘report. of the 
L. ' Committee concerning the Haryana 

.o - - दे Urban Development Authority. 

-45." 18th February, 1993 ° 3 (i) Ordl -examidation of the Commis- 
‘ L ‘sioner & Sectretary to Government 

, Haryana, Cooperaticn. Department 
. in. Tespect. of implement tion  of re- 

' . commendationsfobservations as con- 

. . r . b v 7 tained inthe [7th feport of the Com- 
', mittee concerning. पट Cooperation 
P Department. 

- : (i) Oral examination of thé Financial 
ot ¥ " , Commissioner & Secretary to Go- 

vernment, Haryana, Home Depart- 

= R ४ ment, in respect of implementation 

= ' - of recommendaticns{observations of 

» the ‘Committee concerning thg:Police 

A Department 
(iii) Oral examination: of the represen: 

tatives of ‘the Enviconment Depart- 

. _ _ न शोध ' regarding recofamendations/ 

' : ~ “pbservations -of the Committee made 
- b । T . in the 17th réport concerning the 

Haryapa State, Board for the Pre- 
vention ‘and Control of Water Pol- 
Tution. . 

(iv).Oral examination .of the Financial 

Commisiloner ‘& Secretary to Go- 

- vernment Haryana, Education De- 
partment  in respect of Implemen- 

- tation of recommendations, gbserva-- 
: tions as contained in the 17th report 

- एवं the Committee conterning the 

[
 

" P v Education Department 

46. 24th February, 1993 5 () Drafting and finalization of 18, 
. . . report-of the Committec. 

r . 4 [x] : वन ही 
(हा) Confirmation of proceedings of the’ 

. i Cammittee. 
दर Y o b at 3 हे 

Report Preseated T e 

The ‘Committee presented पड़ Eightcenth Report for the. ycar 
1992-93't¢ thé House on 12th March, 1993 

Proceedings ) . 

A tecord of the proceedings of the' Committee has been kept n 
Haryana Yidhan Sabha Secretariat 

e 

Fi
r 

¥
 

SIS



"
च
क
्
र
 

क
ि
 L1 o 

] 4 

51 

] - - COMMITTEE ON GOVERNMET ASSURANCES 
L 

= - 1. The Committee on_ Govcrament Assurances लि * theryear 

. 26th April, 1992.. Shri- Verender Singh, M.L.A., Mcmber of पट 
' Committce was “nominated -as Chairman of the. Committeg by’ the 

Hon'ble.Speaker on 29th April, '1992.. -~ 
] - . - 

.+ The. name of the Members of the Commiitce and num- 
ber of meetings attended by each of them, out of the total num- 
ber of 51 meetings, (this number includes there meetings when 
business could not be transicted for want of quorum) held during 
the period: "under- Review, aré .given below :— 

Y 
Y ne 1 ', - ; 

Sr.  Name.of the, Members ! - ‘Number of meetings 
No. «६ ' attended 

1. Sh, VerenderSingh < दि 47 * 

2. 'Sh. Suraj Mal - , 22 

3. Sh. Brij Anand: . e v - 10 . 

4. '$h. Rapi Pal Singh o Y 

5. -Sh.. Anand Sipgh Dangi - . 15 

‘6. Sh. Phusa Ram - f _ | 4 — ’ 

7. Sh. AttarSingh - ः 37 - 

"8 Smt. Janki-_D'eavi'M_an_n K 21 

9, ‘Sh, Ramesh Kumar - . 42 . 

Special Invitees कि . 

1.- Sh, Balwant Singh . 48 

“Sh.-LéhriSingh - “ - : 53 

Shri Anand Singh Dangi, ML.A., resigncd from the mumber- 
ship of the Comimittee w.ef. 12th Ocfober, 1992 on his- appoint- 
merdt 85 a Minpister of Haryana 

* - 1 
e e oww e g s . s - . 

4. . 65 g _fl -



MEETINGS HELD AND BUSINESS TRANSACTED 

3. Tne date of meetings; the -number of Members present and 
© husingss transacted-at éach meeting घाटे given below (- . 

- Business Transacted 

- L 

3, 20th May, 1992 

- 

4. टाई May, 1992 
(Shimla) 

5. 22nd May, 1992 
, (Shimlay 

é. 27th-May,. 1992 

7. 3rd Jupe, 1992 

8. $th June, 1992 

‘Sr.  ‘Date.of Meeting Number of _ 
No. . ः Membeis . . T 

- ' Present ! v - 

1 . 2. 3 4 I को e R 

" 1. 8th May, 1992 S 6 The scope and functions of the Com- 
mittee were explained. . 

के, 13th. May, 1992 6 (i) Consideration of the papers placcd 
before’ the Committee. 

»+ (ii) Scratiny of the Statement of-Assu- 
rances given by the Chief Ministerf 
Ministers on the flgor of the House . 
during the Session held in the Month 

- of December, 1991 

हो) The Commiitee decided to hold the 
meetings 4t Shimla on21st- and 22nd 
‘May, 1992, 

6 Scrutiny of the replies received from the 
various Govt. Departments in respect. एव. 
implementation; of th: outstanding "assu- 
rances. . 

6 Scrutiny of the replies received from the 
varibus Govi. Departménts in respect 
of implementation of ocuistanding assu- 
Tances - 

[ Scrutiny  of the replies received from फिट 
various Govt. Dzpartments’in respect of 
implementation of the outstanding .assu- 

. rances. 

9 ()-The Committee decided to -under- 
take the study tour to the States of 
Karnataka, West लाइव and the: 
‘Union Territory -of Andaman & 
Nicobar Islands w.e.f.” 22nd.-June, 

- 1992 to 3rd July, 1992 

A (ii) Scrutiny of the replies received from ™ 
the various Govt. Departments with 

. regard _ (0. implémentation “of the 
¢ : outstanding: assurances. . 

9- ():Consideration of the papers placed 
before the Committee. 

- ‘(i) Oral examination of representatives 
of the Education Department in res- 
pect of ‘implementation of the out- 

—— standing assurances, . 

5 i) Consideration of the papérs placed 
before the Committee, 

v
 

/
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. — A F - 2 — T e e 

) ही (i) Oral examination of the represer= 
. . . . tatives of the Education Department 

. *. रा बा respect of implementation of the 
outstanding assurances एवं पीट 23rd 
Report of the Committee on Govi, 

= P , Assurances. 7 . 
- - . . . R . ez 

N 9. Bih June, 1992, 7/ (1) The Committee decided to. postpone 
i w the study tour which was to com- 

- mence from. 23rd "June, 1992, i 

' - . (1) The Committee scrutinised the re<* 
- ' plies received from the Govt. ता ० 

r - respect :of Fducation Department. 
b 

10, =4th Jupe, 1992 ¢+ 7 - (i) Constderation " of the. papers placed 
’ before' the Committee 

g 3 ! (0 The Committee decided 1o hold its 
A s meetings at Haryana Bhawan, New 

3 Dethi -on 29th and 30th June, 1992 

P 

- 
L} 

- 

. . 11, .29th June, 1992 T 8 .(i) Scruiiny of the replies received from.the 
- ™ew Delhiy - . vatious Govt, Departments in respeet of 

sy . . ; . implementation of the outstanding assu- ~ 
el - - rances 

R / 12. -Dth June, 1992 . 8 (1) Scrutiny -of the replies received from va- 
(®ew ‘Delhi) . rious’ Govt. Departments in  respect of 

_ implementation of outstanding assu- 
rapees s 

. उठे. eh July, 1992. -, 5 (i) Consideration of the_papérs placed 
थी - . - ‘ before the. Committee. - - . 

पद (i) Resumtion of oral éxamination of the 
representatives of the Education. De- 
partment with-regard to fmplemen- 

. . tation of the outstanding assuran- 
ces.. 

~ 14, 20th July, 19972, . 4 (i) Consideration of the. papers placed 
- . Coor - before. the Committes. 

- 

- - 

i हक) Oral -examination of the representa-- 
! ' tives of the Revenue Departmiént पा 

‘ respect of Implementation of the out- 
N . ' -standing assuramces,  =- 

15.. 28th July, 1992 R Scrutiny of the replies received from va- 
p: B o - tious Govt. Departments. in respect of 

Implementation एव फिट outstanding assu- 
लि N ranccs. 

16. 4th August, 1992 6 (1) The  Committee scrutinised the re- 
T i plies” received from the Govt, De- 

partments iIn respect  of implemen- 
iy " tation of the outstanding assurancés. 

P - हा) The Committee decided to held its 
o= कण. o o meeiings at Haryana ‘Bhawan, New 

. - 19D92elhl on 11th and 12th  August 
1992, ) 

-~ - M



17.. 110 August, 1992~ _ 
(New Delhi} 

18, "201 Avgust, 1992 
(New Delh) 

. [ 

19, 18th August, 1992 

न 

20. 2500 August; 1992 

21. -Ist September, 1992 

22: 7Tth September, 1992 
- - पल 1 

& 
+ 

23.. 14th September, 1992 

24, 22nd September; 1992 

rions Govt, Departments in regard to 
- implementation of the outstanding assu- 

rances. = 

5 The Commiditee scrutinised  the réplies 
received  from the Government Depart- 
ments-in regard. to implementation of the 
ontstanding assurances - 

7 Oral examination of the represcntatives 
of the P.W.DL(B&R) Department in regard 
to implementation of the outstanying as- 
surances. 

9 () Consideration of the paper placed 
v o, - before the Committee \ 

(i) . Scrutiny of the replies receivéd 
. - from- the -various Government 

: Departments उप respect. of imple- 
mentation of tie  outstanding 

- assurances. * 

पर Confirmation एव proceedings. न 

9 (i) Condideration of the paper placed 
. = before the Committee 

(ii) Scrutiny "एव the replics refeived न 
. . from the Irrigatiodh and Power 

Department in regard 1o imple- 
mentation of  outstanding as- 

- surances, 

v 5 Scrutiny of the replies received from 
the Irrigation and Power “Department 
in regard to implementation of -out- 

x Standing assurances. नि 

-t 5 (1) Consideration of the paper placed 
before the Committee 

() Oral examination of the represent- 
- ‘atives of. the. General Adminis- 

- « to Implementation of the® out- 
standing assurances 

6 हा) Consideration of the paper placed 
. '. before the Committee . 

(i) The Commmittee desi;ed that stail 
to:chalk out the stitdy tour’ pro- 
gramme visiting three States 1.0 
Karnataka, Kerala'and the Unien 
Territory of" the Andaman & 
Nicobar Islands. 

0 Oral examination .of the represcnt- 
atives of the Town and Couatry 
Planning Department, Haryana in- 
respect ता. implementation of the 

. outstanding assarances 

"5 Scrutiny of फीट replies received from va- 

tration Department with regard. 

1
k
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. 30, .28thDctober, 1992. “7 4 (i) Consideratipn of the‘paper placed 

. . - 59 , T, ) 

£ e e P o व e & _ - 

i . .- 2 _ - . 3 * व - 

उड़ 20% Séptember, 19927+ | ‘6 Scrutiny of the replies rcotived from 
., ’L,_, D P the various Government Departments in 
- e 3 respect of Implementation ‘of the ous- 
L ] standing assuranées.. .. 

] 

AR
 

. . - 0 - - . T = 

26. 30ta September, 1992 N Scrutiny- of the replies recéived from 
. . . the various' Government -Departments 

४ *. जज ‘In'respect of implementation of the: out- 
, : standing assurances 

27, T7th=October, 1992 . 4" Scrutiny of replics received irom the 
various, :Government Departments in | 

. F P - i respect  of implémentation of the ouf- 
* T . standing ‘assurances. 

28. 14t October, 1992 -5 Scrutiny, of the replies received f{rom 
u : vy ' various Government Departments in respect 

v . i of implementation of the outstanding 
- - - . . 255Urances दे - ’ L4 

[ 

29.'- 19t+0ectober, 1992 A (i) Scrautiny of the replies  received. 
i . -~ from various Government™ Depart- 
! ‘ ruents पा. respect of implement- 

- . ation एल. the - outstanding as- 
e +  SUFARCES. . 

. \ ) (0 The Committee.decided to under- 
. : take a study” tour to the States. 

न of Sikkim, Bihar and Uttar Pradesh 
- ; . w.e.f. 27th Novembér, 1992 

‘ ' * befare the’ Commitiee 

«ता न - - (i) Serutiny एव the replies weceived 
# . from the Government in respect of 

' PR L ' implementation of the outstanding 
& T _ assurances 

/-'__3_1. Gt oveimnber, 19 35! Scrutiny .of the replies’ received from 
the Technical Fducation Department in 

: e - 1 हम respect of implementation of the. out- 
- standing assurances 

32+ 11th <lovember, 1992 5 (i): Scrutiny, oOf the replies  received 
" ‘ - from पट, Health' Depariment and 

- = P.W.D.(B&R) in respect. of imple-. 
- = mentation of the outstanding as- 

. surapces 

* बार न "हा The Commiftes. was informed का 
. the tour programume of the Com- 

+ unittee cancelling the tour pro- 
= - T - gramme made earlier ‘and decided 

. - (0: undertake the tour afier 
- - holding"its meeting: at Haryana 

- Bhawan, New, Delhi 4th January, 
1993 and to proceed on  tour from 
the. 5th January, 1993, 

33. '17th Fovember, 1992 i (1) Consideration of the paper placed 
o I - . before the Committee 

- . -~ o



35! 

38, 

37. 

न 38, 

30, 

40; 

. 4L 
डी 

42. 

5 

30th November, 1992 - 

?th'-D'wembe_r, 9_9-"2 

4 ता 

15th December, 1992 

30th December, 1992 

6th January, 1993 

-~ 

19th January, 1993 

27th Janvary;” 1993 

2nd February, 1993° 

6 

6 

6 

6 

N 

(i) The Committeé¢ scrutinised  the 
Statement of assuranmces given by 
the Ministers on the floor of the 

~ ‘Haryana Vidhan Sabha during the 
Session held व the Month of 
March,. 1992, -, 

The Committee scrutinised  the statement - 
of assurances given by the Ministers on 
the floor of the House of Haryana' Vidhan 
Sabha during the Session held in the 
Month of March, 1992 . 

A
P
 

(i) Consideration of thé papér placed . 
“before the Committee. . N 

(i) The Committee scrutinised. the 
statement of assurances given by 
the. Ministers on. the floor of the 
House 'during the session _held गा. 

i the Month of March, 1992. - 

0 The Committee decided to hold its 
© meetitig at Shimla on Bth and 9th 

‘_Deoembcr, 1992 
-1 

Scrutiny of the replies received fr'ofm. = 
पीट vartous Governmeni _Departments in - 
respect. of implementation of the, out- 
standing assurances. ¢ -- - 

The' Committee passed condolence re- 
solution: of Shri Purash Bhan, M.L.A. 

The Committee scrutinised ™ ..the Teplies |, 
recieved  from -various Government 
Departments in respect. of implement- 
ation _of the outstanding assurances . 

. . 
Scrutiny of the replies received from - 
varfous Government Departments in - 
respect of implementation of the out-. 
standing assurances. - 

(i} Confirmation of proceedings. 

LD Scretiny of the replies  received 
from various Government Depart: 
ments in respect of implementation ~ 
of the outstanding assurances of the % 
Commiitee . - 

(1) Scrutiny of the Teplies received - 
from the wvarfous Government 
Departments in respect of imple- 
mentation. of dutstanding . assu~ 
rances - - 

(0 Consideration” of the paper placed . 
béfore the Committec £ 

Scrutiny of the repliés received from १ 
the various Government Departments in 
respect of implementation of, outstanding 
assurances



. | 61 

— l 2 : - कि त - -.. B - .‘_‘ 4 . = 

43. . 8th FeBRasy; 1993. . 6ev ¥y . ।८ (1) SErutimy, न एप the yre, egmh' S received 
(New Delhi) ला - various Govethirient Depart- 
R न ments in respect of Impleméent- 

- . सच ;ation” of outsignding assprances. 

AT है नये . 
e 4,_ 9th F bruarjy f'99 . 6 Seutiny ., of the replids % rectivéd’ from 

bt " (N ¥ e various Governmént Departmeénts »id . 

. < regpéct of. -implemeéntation of -out = 

= ' & standing assutances.” .. ?: D 

" 45, 16th F_e'_bru_ar_y‘, 1593 . .5 Scrutiny,, of the replies -réceived from 

\ - o~ ¥aricus Governmeént: Departfuénisrin_ res- 
' . + . spect . of  implemtertation of outstanding 

assurances.. 

LU0 L अर iz [ 

. 46, 2202 March, 1993 e 5. “Xerlifiny “of the repiies “receivEd from. 
(New Dethi) . varions: Government. Departments in 

- . respect of .outstanding assuranoces 
4 iL ) Far PREE O Y O बी 1% T R 

47. 23rd March, 1993 - L फि Serutiny - of the replies_ recelved. from 

- s {New Delhi) - varoious Goverpment: Departmedts in 

नि - respect of implementation: of outstanding 

द o . assurancés. उन 

48. 30th Maich, 1993 4 (i) Consideration of the paper placed 

& - before the Committec, e 

. (i)*Scittiny. .of thé:répliesp£ recgived 
चर 7 from .various Government, Depart- . 

* _ "sments in respect - of- implement- 
.. . n \ ation :of; _o_u‘ts_‘tan_dj_ng assurances. 

- = . - ) ) - .-1 नि PR S R ;A‘ 

- - Presentation of the Report-- * . , - % 4 

- . 
l-,_-.'}-‘v नै, 

The. 24th Report of theé Commitiee, on Govérnment Assurafice s 

- of the Haryana Vidhan Sabha was presented to thé Houst on 121k 

March, 1993 , - r 

. ‘5 Proccedings ) T 3 . - 
- Loy 

. :-A tecord of the proceedings of-the meetingd ए the Committce 

185 been képt in the Haryana Vidhan Sabha Secretapiat. ' ५ 

f ] . 
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ना ना पक ना ही - . — 

1. 
- " R4 T हा e 

न it COMMITTEE ON SUBORDINATE LEGISLATION . . 
= 

जी Y g3 i 

Thée Committee, consisting of é&ight Membars (including the 
Advocaie- General) was nominated by the Hon'ble Speaker, Haryana 

. Vidhan -Sabha on-the 29. April, 1992, and was notified* in the N 
Ogjcial Gazette vide Notification No. HVS-LA (Sub-Ltg)-1/1992-93/ " 
21, dated ‘the 1st*May,-1992 ८ 

~ 4 Mohammad , Aslim. Khan-was appointed as the. Chdirman of. 
~ the—~Committee. by the Speaker ; 

s The Committee ~held: 46, meetingg diring the peried under 
review ¥ . उतर - S 

wel  द- ¥ [ जज” है r व w 

The names of the Memb:fs and numbar of mietings attended 
by each-of them are ‘shown in.the following table: =1 

_;,fr.L F . T & 

e Bk नि e Lt _ S, 

_Sr, Namc-of Member RO Numbazr of meetings 
“No. पा ) e " attended _ P 
e e e नि e e =z i SR P 

-~ 12 *Mohammdd AslamKhan T दी 8 . R 

~ 2. Shri Phool Chand Mullana गन 33 - ) 

3. Shri Jai-Parkash * -~ L 3 
4. Shri HariSingh Nalwa - 33 - 

5. ShriKaranSingh Dalal-»+ . .¢ . ! जौ Y 34, 
6. ShriJaswinder Singh o 25 ) 
7. Shri Kitab Singh Malik h L ,‘_r_“"_i‘ 35 

" है. _Advocstc General . ¥ Nil - ¢ ‘ 

i Special Invitees s हि . - 

वन. ShriSuraj Bhan s - 30 
2, SkriSurjit Kumar - . - i oaar o ४, Lo, o 38 

*3. Shri Amar Singh Dhan"day TR IS Lm0 2T 

*Shri Amar Singh Dhanday, M.L.A., was nominated by the 
Speakér as a Spscial Invitee- of the Comiitee with effect from 
3rd July, 1992 fof the remaining period of the ‘year 1992-93, vide 
JuNI_otlficagtlon No. HYS-LA (Sub-Leg)-1/1992-93/37, dated the Oth 

uly, 1992 

PR 
B 

- Rale Scrutinised 
+ 

The Committee scrutiniscd the Haryana Co-operative Socicties 
Rules, 1989 framed under Section 131 of the Haryana Co-operative 
Societies Act, 1984 

™ o - 62 ) | 

- ’
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1 * - 

- . - Mgeting Held and Business Transacted 

. - . The dates of the meetings, the” numbef'of Mcmbers and-the 

business transacted at each meeting घाट given below i— -~ 

Sr. = « Date of +» Number of PBusiness transacted 
5 ~No:" Méeting ~ * ‘Membersf * जि " 
: ' Special . 

Invitees 

By . X . . = 

- ' 19th May, 1992 . [दर May, 1992. 7 - 1. Welcome address by the Homble _ _address by the Hon,ble 
' ] T v नै. Speaker, Hatyana Vidhan Sabha., 

< ७ T S 2.. Discussion on the ‘scépe and fithction 
का . कं ए. -. 5६. 1 . of the: Committee. 

ot ' i p +3, Appraisal_ of ~.work . done by -the 
- . A . previous Committee.- .., 

‘2, 26th Mia'y',,lgg_z' g Selection of Rules for Scrutiny. 

3.” 2nd June, 1992. - Scrutiny of thie Haryana Co-operative 
-, A Socletics .Rules, 1989 framed ‘under 

section, 131 of the Haryana Co-dpetation 
Societles Act, 1984 

i
y
 

i t 

-l
. - 

= 4 ‘9th Jume, 1992. , 4,  Meeting adjourned for wasit ‘of giorum 

5, 16th Iune, 1992 5, Resumption: of scrutiny of the Haryana 
R _ Co-operative  Societles: Rules, 1989 

K . . . “ framed under *section 131, of the 
L ७ Haryana Co-operative Societies -Act 

न नम का का L . 1984, : R 

6. 23rd June, 1992 - § . 1. Resumption of scrutiny. of the -Haryana . 
ot व - - Co-operative Societies Rules, 1989 

o framed  under section 131 of the 
. AHaryana Co-operafive Socisties 

- s r ct 

i + v 1 [ 

. - जी 

T Wk 2. The Committee decided-to hold ity 
हे - . .meetings 8 ‘Shimla on.1-7-1992 and 

oo or . , भी . 2-7:1992 . 

‘7. 30th Jaae, 1992 ,' The Committee decided to postpone 
- its meetings to be held at Shimla 

. - _on 1st and 2nd July, 1992 
T 

e ' - The Committée further decided to 
- दे - hold its meetings at Shimla from 

- Tt = 5th to7th August, 1992 

%+ 3. Resumption of scrutiny एवं the Haryana 
- 1 Co-operative Societies —Rules, . [980 

- * , framed under "Section 131 of the 
- - Haryana~ Co-operative  Socleties 

- . Act, 1984, 

+8, Tth July 1992 5. Resumption of scrutiny. ofthe- Haryana 
’ . Co-operative Societies Rules, 1989 frared 

" v - under Section 131 of the Haryana Co- 
T - operative Socfeties Act, 1984, 

- + + 1 Present दे, जय जात ४ -
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5. 21st July, 1992 ‘0t 2% . Méeling aclj.journed forwant of quorom. 
. R - न न ‘- [ दि T ला, ७. हक L R T PEN L AR | 

= 110> 27th July, 1992- - ना - ३0 - - The Committee. went. through _the conte:_ 
P32 TR - . nty:of the_Haryana Cozoperaliye Sociefjes 

' Act, 1984 1:and  the rulgg; framed “there 
. , - under.t rge. 3 

हुक. 4th-August, 1992 6 Resumption of scrutiny of the Haryana 
हे कला न पिएं पा - -~ उप — Co-operative Socicties. Rules, 1989 framed 

- undér Section 131 of the Hayyana QGo- 
ला न नानी थक ७ पा का था A गएलकिपिशट्ननि0पध्मस्ा Act, 1984, . _..._ 

St s e oy e : 
12, -5th August, 1992 ' + जप 6 Resumption of scrutiny _ of the Haryane 

. (af _Shlmla% L . Co-operative Societies Rules, 1989 framed 
Y आम S दि - "कि .7 w=z.. under section 131 of the Haryana Co- 

. o " - operative Societies Act, 1984 

413; ‘6th August; 1992 * ¢~ _.5. ‘Resumption of scrutiny of the Haryana 
(at'Shimfa) == Al Co-operative  -Socicties” Rules, 1989 

framed” uider section 131 of the Haryana™ 
oo N "42 ८. Co-operative उ0टाट्राइड- Act (984 

जज हज 

उप August, 1922- a "_ 5, Regumption of scratiny - of the . Haryana. 
L AatShimla)."Tv . _ e Co’operative  Socicties *—Rules; 1989 

हो, * , पहना हा, करा बे. िल्द framed' uader séction 131 of the Haryana 
~ - आल". Co-operative ‘Societies Act, 1984 

5.- 18th एड़ी, 1992 - 7" Resumption- of scrutiny ofthe Haryana 
उडी 18th मैएडपई, सह . ve ok Cotoperative Societios (Rules, 11989 fratmed 

. . . - . under section' 131_ of the Haryana Co- 

सह जि. ' ० opdrative Societies “Act, 1984, 7] & 
* - - थे. जे T 

16, 25th August, 1992 ) Resumption of scrutiny .of the Haryana 
Pl + **. हैं. ,. Co-operative Societies’ Rules,. 1989 framed 

< - . - under section 131 का the Haryana Co- + 
. _ operative Soclelies Acc;, 1934 

_ e न व. e S P A 
17, ्गु Septembsr;. 1992+ ~ 1§ Resumption™ of scrutiny of the Haryana 
_ट o RER e Ra Than o पा न Co-operative Socicties Rales, 1989 framed 
> - A ST CE under section 131 of घाट Haryana Co- | 

पर ६ नए न... operative Societies  Act, 1984. - 

18, 9th:-September, 1992 ये हू Oral eximination of the representative. 
R रे. मै... 5. - of the Co-operation Department in respect 

. v ST of the Haryana Co-operative Sgcletice 
Rules, 1989 framed under section 131 of 

o - -+ .y, -+ thp Haryana Co-gperative Societies 
- Act, 1984 N 

- LI 

19. 1507 Ssptember, 1992 6 Resumption of scrytity of the Haryana 
e e . Co-operative- Societies Rules, 1989 framed 

. . ' under section 131 of the Haryana Co- 
4 न लि operative Societies Act, 1984. 

20 24th Sedpte'mbe\r,'lgfi' - 5 g\flecting adjourned, for want of quorwr. 

21, ‘30th September,1992 * - 8 Resurmnption of “scrutiny of the-Haryam 

- 

+ IS T . Co-gperative Societies Rules, 1989 framed 
- - ot - RN under section 131 -of the Haryana Cc- 

operative Socleties- Act, 1984 

22, Tth October,1992 ° - 6_  Resumption of scrutiny . of.the’Haryara 
हद ध्वज गन न ना Co-operative Societies Rules, 1989 framed 

"= - . & तट section _ 131 of the Haryana Co- 
A - operafive :Socleties- Act, 1984 

F -



o 4 

. ' - फीड L Y i 

5 N बी पिया E से S-S A 
- T TE = e — o e - शा रा कपािएएपिएएए के — कान पापा, N — 

23. 13th October, 1992 .6 csumption of scrutiny :of the Haryana . 
. दि हि g ~iag T . ¥ Coroperative Societies - Rules; 1989 frathed 

- * , रण under section 131 of fhe Harvana (0- 
- e operative Societies Act, 1984. 

छू o Lo एवं Lo BN आए हि हर s हो. 1606 ‘scrutin _ 
o "4, 20t Geotaber19920 रण 8 Resumption-of scrutiny of the Haryana 
. 5 e Co-operative Societies Rules, 1989 fra med 

‘under section 131 of the Haryana Co - _ 
४ ना * ' , सके से निज शा - operative Societies Act, 1984, दि 

हर ) P .‘fl"-‘ T LTS “"n_ . 
25, 28th October; 1992 . . 7 ‘Resumption of scrutiny of the Haryana 

लि - TR oy e T " Co-operative Societies Rules, 1989 framed 
. under sectt_o_nfil_iilxof the Haryapa Co- सा... 5:25. जन 

26. 3th Novembet, 1फ़्92 ' ' 7°* Resumption of scruting of the Haryana 
- -, e . e , .- Co-operatjve Societies ,R,_ulalcs," 1989 framed 

' |- . . %,  _under section I3FofftheHaryana - Co- 
. ) r! " operative ~ Societies Act,’ 19847+ 

. - - _ . - . e o _ . 
- 27- 1ith November, 1992 2= * 4. Meceting. adjourned’ for want of _c.{__u_orum__'". 

. - - T . ".. .'\_ थक - i मे) = 

28, 18th November, 1992 , 8 1. Resumption of scrutiny of the Haryana 
Fooo i) e ey 1o - e v Co-operative ™ Societies+:, Rulzs, .1989 

L —~ 7 I का. framed under sectfon 131 of the 
L T T T v . + Haryana Co-operative Societies -Act, 

I PR हु ४ ० नह v 1984, . 

- 1 . हे हि ] 4 

i ) - N " 2. Confirmation of procecd__.in_gs'. 
: v v . ) . - . PR T व S ) g.'. 

* जे” 34th November, 1992 _* 6 1:. Resumption of scrutiny of the Haryana 
‘ . e 'Co-operative  Societies _ Rules, 19१59 
L - "o oo framed ubder <section __1"3-% *of'thé 

T v Haryana  Co-operative < -Societies 
b . Act, 1984, . . न 

- . 2 % " 2. The .Committee. decided to hold its 
) . next meeting -at Haryana Bhawan, 

- - ) T - .~ New दर on 2-12-992, 1. & 

=30, 15 Dezsmber, 1992 7 Resumption of scrutiny -of the Haryana 
S है. ह के नहा हर ) T ‘Co-operative’ -Societies  Rules, 19897 

ot e «६ ला -.... framed wnder séctfon 131 of the Haryana: 
L * पा यह A b ~ Co-operative Societies Act, 1984, 

. I Y ) - 

i 31. 2md D'eee_m.b'e_"r, 1992 v 2 Mecting adjourned for want, of quarum. 
1. (atN_e*w__Dehlhi) T , T ) P B 

N b i T - ) . 
है. "० 32. 9th December, 1992 g डे The Committee placed 0त record their 

= .'degp sense of sorrow. and. 'grief at the 
v i - sad and  sudden demise  of  Shri 

- Purush Bhan, M. L. A. on 8th December, 

| SERE AN SR 
33. 16th Pecember,'1992 . . 6 Scrutiny of the Punjab Land" Impro- 

g P rre e . " wvement Scheme Rules, 1978  framed 
B T _ ~= under the Pupjab Land Improvcment 

s . ‘Scheme Act, 1963. . 

34. 30th December, 1992 7’ Résumption of scrutiny of the Punjab 
N ' , - Land Improvement Scheme Rules, 1978 

. . , framed under the:Punjab..pand Improye-. . 
. - - ment Scheme Act, ? 963, ' :



36. 13t Janiiaty, 1993 
¥ * 

37. 2lst’January, 1993 
(at Shimla) 

*38.™.22nd January, 1993, 
- (at Shimla) | 

39. 27th Jammary, 1993 

40. 2ud February, 1993 

- 412, 12th February, 1993. 

- W 

. 42, 17thPébruary, 1993 

i हे 

43, 3rd March, 1993 

44,. . 18th March, 1993 
B 

45, 231d March; 1993 

- 

-~ 

F] 

1. ‘The Committee scrutinised the repiles 
of 11th Report. . 

2. "The Committee decided to hold its 
, meetings at Shimla on 21st and 220d 

Janvary, 1993, . 
ज
ि
 

3. The Committee decided 10: under- _ 
takeé a study tour to the Stafes of . 
West Bengal, Pondicherry and : 
Andaman & ‘Nicobar “+-Islands from.. 
15th.to 27 th February, 1993 

Kl - 

The: Committec scrutipised  the replies 
of-12th and 13th Réports. . 

The Committee scrutinised the replies of 
of I4th Report. 

The Committe¢ :scrutinised the replies 
of 15th Report 

Resumiptioon of oral examination of the 
representative एवं the Co-operation Depart- 
nigat in respect of the Hazyana Co-opera- 
tives Societies Rules, 1989 framed under - 
section 131 of the Haryana 'Co-operative . 
Socleties  Act, 1984, 

Meeting adjourned fof want. of quorum. 

1. The Committee scrutinised the 
replies of 16th Report. 

2. The Committee drafted हू. pait of its 
-24th Report , 

1. Resumption of oral examination 
of the representatives of the Co- 
operation: Department पा respect 
fthe Harvana Co-operative So- 

.cieties Rules, 1989 framed 'under 
sectton 131 of पट Haryana Co- 
operative Socleties Aet, 1984 - 

2, The Conunittes drafted ‘and finalised 
Rthe remaining part of जड़. 24th - कि 

eport. « v 
- - A 

3, Confirmation of the proceedings. 

The Committee chalked out and finallsed 
its tour programme to the States of Tamil 
Nadu, Pondicherry and Unidn Territory 1. 

_of Andaman and Nikebar Islands from 
20th to 29th March, 1993 

Meeting adjourned for want of quorim. 

The Committee scrutinised the replies of 
13th Report
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46, 28th March, 1993 ~ 3' © ‘The'Committce corisidered its tour pro- 
_ gramme to visit: Jaipur on 29th and 30th 
S ' ‘ March, 1993. After some .discussion the 
दि « +  Committee decided to-cancel the tour 

. _ programme. 

- ) ! t T ; B 1 

Meetings 'at places other than Chandigarh’ , 7. _ 

- I T ह o} 

The Committee held its meetings at Shimla on 5th to 7ih 

Augist, 1992, 21st :and. 22nd January,-1993 ‘and &t New. Delhi on 
2nd December, 1992 .and 28th- March,, 1993 न 

(at New Declhi) 

| है - Report.Presented T 

The Committee: presented to the House .its 24th Report for 
the.'year 1992-93 on the 12th March, 1993, -~ प्र 

- A w i Pro‘:eed_mg_s T W 2 

N L4 

A ‘record of the proceedings of the ‘Committec has been Kept 
in the Haryana Vidhan Sabha Sccretariat, . . .
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. . :THE COMMITTEE OF PRIVILEGES 1992-93  ° ] 
; Lot & तह महिमा ' 
2 .. 2The 'Gommittce..gf Privileges consisting. of (हा membcTs was - 
tionilnatéd by the~Sptakei- ठप पट 26th July, 1991 

W 
» Shri Jai Parkash, M.L.A. was appointed. by the Spcaker as न 

Chairman of the C,gmmlttec पा inames_of, the ;members of the 
Committee are as under — N 

"i: ShriJaiParkash, ML'A. - & m_‘_" .07 Chiitman ] E 

2. Shri Mani Ram, M.E.A. (Elldflagag)y -« ™ Méinber - 

उन, ShriRajinder Singh Bislay, MiL. Az .. . Meémber 

4. ShriPhusa Ram, M.I.A वि ) . M"_crmbcr- , - 

5 vShri Azmat Khan, MIIA. नर - ° . . -+ 7 Membed 

6: Shri Suraj Mal, रॉ. है = ही फट जाए - 

7. Shri Om Parkash Sharmia, M.L.A.,, , . .. Member 

8. ShriAttarSingh, MLA. = - 7 ही - -‘m'“'_r"f\/l'e'n__'l_ber' T e ¢ 
9, Shri _Ma_m Ram, M.L.A (_Darbakala"n'_)' Member - 

10. ShtiJai Pal Singh, M.L.A. . T Membcr दि 

The Comumittee hold/fixed. a total number of 5 meetings during 
the period under review., The pames -of the mémbérs and the . 
nimber of meetings atlenced by each of them are shown in the 

*following table :— . N 

Sr:  Name of Me_mbe'rs: T . _ Numbefof meetings 
No. ~ i attended 

1. Shri Jai Parkash, M.L.A. . 1. 
2. Shri Mani Ram, M.L.A. (Ellanabad) - 1 IR 
3. iShri Rajinder Singh Bisla, M.L.: A: 2 7 v 

4. Shri Phusa Ram, M.L.A. १. -~ 1 - 

5. :Shri Azmat Kban, M.L.A. i e 
2 T - L. = ‘A"" 

6. -ShriSurajMal, M.L.A. 2 

7. Shri Om Parkash Sharma, M.L.A. : ) 3l i 

8. Shri Attar Singh, M.L.A. - 4 ' 

9. Shri ManiRam, M.L.A. (Darbakalan) 3 

2 10. Shri Jai Pal Singh -M.L7A.
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. “ 

Questions of Privileges” Pending | 

E ‘The following g_u,e‘st_ions of breach of privileges: were .r'e_ceiv"ed 

during फिट period ‘under' réviews "% Tae ez * . 

. ~ 1. Qiestion of , breach of _Pur_'ivilege“s" received of .4:3-93 given - 

= “notice’ of by Shri Mani Ram Keharwala, ML.A. against ‘Shri 

o Sampat ‘Sisigh, M.L.A. and Léader of .Opposition for casting refiec- 
tion on- the impartiality of पी -Spéaker छाए, - using derogatory. 

, ¢ . rémarks in his statement published in’,various fewspapers, on 

! 4-3-1993., N . # *“. 

- 2. '0ुफ्ंटब्पठवं ये ‘breach पा Privileges feceived on 12-3-93 given' 

_ notice _of by Shri Ram Ratian, M.L.A. against Shri Karan Singh 

_. Dalal, M.L.A. for wusing abusive apd threatening Janguage lo Kkill 

and intimidate पिंक का relation to. the dischiarge of 'his parliamentary 

= . duties. : . 

| . MEETINGS HELD AND BUSINESS TRANSACTED 
et >> “का एलान A गा गा गाना गाए 

) Sr. . Datesof Number of " . Business transacted .- 

No. Meeting * 5 ‘members , 

. : present - i -, 

3'1___,‘- .. न या ——= = पिया 

1" 1-5-1992. 6 . The .Committee decided to 
' . postpone, its tour, which wasito 

N - - commence on°4-5-92,7 till fur- 

) B -ther ‘decigiom. + - * ‘- 

2. 27-1-1992 - 9 The Commitice discussed -the 

. - T B scope. ,.and’ functions - of..the 

j . Committee: * . 

3. . 5-8-1992 1 ¢  Meeting adjourned for want of 

- ' g A quofum. 

. 4, 19-9-1992 3 . Meeting adjourned for want of 

- ] . " quofim. . 

5. 8-12-1992 ¢ 1 .- ‘Meeting adjourned for wantof 

N R . quorim.  ° 

ः " Meeting 'A_"d'j:oum"'e’d'l‘_’o“r-'."wa_n-t"'o"f-q_”".u_orum"—.——_fl. - 

.- : ‘The m._eeti_n'gs ie. ‘5-8_-_92",_ _9"-9__-92~. a"n"d__ 8'-‘1'2;'92__ "दाद, adjotirned 

T . for want of quorum during the period under review. 
- - जी हि Lt B 

- L Reports: Presented 

- * + v ' 
< s . Proceedings . । 

कल s £ «. दल, * - 

. A record of proceedings of: the meetings. ‘of -the , Commitice 

has been kept in the Haryana Vidhan Sabha Secretariat.. ,
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LTk . असर है ८ मत et है 

तर A 

| BUSINESS ADVISORY COMMITTEE ~ 
. he: Business Advisory Commitiee which was ordered to coifi- 
“tinue for."the ‘March™ Session on_ फट 27th rFebruary, 1992 conti- 

aued to function upto 15, July, 1992 when 8 new Committee was 
.nominated by the Hon'ble Speaker;on the 2nd July, 1992 and Wwas 
ngogtlfied' vide notification No. HVS-LA-40/92/33, dated the 3rd Tuly, 

1992 . LS एन 

he: Committee which _was nominated on 2pd July, 1992 held 
one meéeting i.€. 12th July, 1992. The names of . फिट Members of 
the Comimittee/Special” Invitee. and the meeting .attended by -each 
member-are given below: 2 ] — e o - v हैँ - L 

No. - to ..'.. दल U D lattended 

1. Shti Ishwar Singh, Speaker ¢ .. . RS N 
- _ 2. _ShriBhajanLal, Chief Minister . , ) 1 

3. --Shri Yagdish- Nehra SR या लि 
Parliamentary Afiairs Minister =~ < A 

i 4. छापा A.C. Chaudhary, 1 ' 
Excise & Taxation Minisier पे 

5. ShriBansi Lal, M.L.A. ; . - Nil_ 
6. ShriSampat Singh, M.L.A., TNl 
-1 Leader of Opposition - > 
- it . 

‘ -Speecial Invitee - “न - 

SafiSum:r Chand Bhatt, Deputy Speaker = 1 - 

R थे ः Report Presented . . . 2 
. 

पॉप following' report: was presented 01. the date noted agdinst ;- 

©Sr. ‘Subjzct of है: : L. Dateof ¢ 
“No., 2, * _ Presentation. ., 

1. Recommendation regarding allocation 13th July, 1992 
of time for tfapsaction of Government - - 
Business for the meetimg of the 'Vidhan 
Sabha. held on 13th July, 1992 i.e:- Obi. 
tuary references, Papers to be laidfre-laid 

““on_the. Table of‘the HMouse, Ofcial Reso- 
lution, Government Bills ~ - - L ! 

- 

[ 
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The Business: Advisory Committce which was .constituted on 
2nd July, 1992 éontinued to function upto 13-12-1992 and the same 
was ordered to continue. on 14-12-1992 for- December- Session, 1992 

The Committee which was ordéred to continuc for Deécember 
Session, 1992, held one meeting ie. 21st Décember, 1992, The 

names of the- Mémbers of -the Committee/Spectal Invitee and ke 

meeting attended by -each- Member: afe givenbelow:' :— . . - 
SRS T है दे «गए 

Sr.  Name of Membel ' No: of Meeting - 
No. ० BT -7 . attended 

~ 1. Shri Ishwar Singh, Speaker . Y _]_'_'T-‘ 

2. ShriBhajanLal, Chief Minister ) - 1 

3. ~Shri Jagdish Nehra, Parliamentary - - "1 
Affairs Minister . _ 

4. 'Shri A.C. Chaudhary,, _. . “ T " et - 

Excise and Taxation Minister - .. . s , | ;. + 

5. Shri Sampat Singh, Leader of Opposition . e 1 

6. ShriBamsilal, MLA. ~  ° & . न . “Nil 

Special Yavitee . 7,“ लाना मी पी, हर 
14  - >>. 2 1 

Shri Sumer Chand Bhatt; Deputy SPeake . S T 

‘ है P ,/ C T 

‘The following feport: was presented on the date noted against i— 

Sr, _ Subject of Report i o * « कवर of I 

No., न न ० ५४ रे Presentation - 

' न 4 लि नाक ना एव ना वश E नल ला e साथ सा न ली Y 
R R T 

जम 

1. -Recommendation regarding allocation 0... 2]st December, 1992.... 

time for transaction “of Government Busi- v .-, 3 

ness for the meeting of the Vidkan Sabha . 
held from the 21st December, 1992 to - .- 

_ 4. 24h Deceinber, 1992 Le. Obituary: Re-« . 
ferences, Papers to be. re-laidflaid on the 
Table of the House, Presentation. -of ex-- - « - 

- cess demands over grants and. appropria- - 
tions for the year '1986-87. TDiscussion - - - 
and Véting on the excess demands over . | . 
grants and appropriations for the year, -~ , 
1986-87, ‘Appropriation: Bill, :1992" intes: , , - | 
pect of excess: demandsy-ovey grants and -, . -~ 
appropriations’ for:the yedr:1986-87, "Ge- . 1% जि, ' 

vernment Bills and-Non-official Business: L 
"r}!"_“ 1 R « ,. ... 

r 

-



T2 

Fi 

ही 

कि - 4  *. «, - _ 
. *The Committee which was. ordered to, continue for December 

S.e_ssion", 1992 on. 14-12-1992 continued -to function iptp, 10-2-1993 

and- same was ordered 1o continue 

on: thet 11th February, 1993: i a3 i 

. “The -Committee _which -was _-_orderc’d ‘o o 

for the March Seéssion, 1993 
P + जैं 

r 1, ,. ,.. जा 

ntinve - for March 

ः - - 
- 

Session, 1993 held” one meeting ie. 123-3-1993.. The pame .of the P 

Members of the Committee/Special Invitee and the meeting attended -+ L 

by-cach ‘member are given below- 1~ - पे -~ ¢ ' - हरि 4 

डा * Name of Member - = - No.of meeting - _ 

~ No. - दि ये. oL attewded 

1 s‘_'_.. 5 i Ve LT ;h} e "y ) 

. . —_ ! लाश TR - i:— - ~ 

1. Shri Ishwar Singh, Speaker - *..  - | 
- , R S N 

) 2. Shri Bhajan Lal, Chief Minister - "हि =% i «पी 1 

! कर h : - ¢ v - s P rl 

3. -ShriJagdish Nehra, थी जा रहना 
Parliamentary Aftairs Minister - - = el 

4.-. ShflA.C. Chaudhaf}'a नि वि हल ! 1 ‘ vfi-'— 

Excise & Taxation Minister *~ 7 

' ~ o Y. _._*.',;.;—‘._Af“."__fi: ! .-l'fr"q_}"’"jr‘_z_?‘ifi - 

5; ShriBansilal, MLA. ° © _ 7 __ सा , . 

6. ShriSampat Singh, हे..." ; ., 1 
Leader of Opposition =~ =™ il 

- ' o Special Tnvitee .~ ६. है ! ? 

o "ShriSum;r Chand Bhatt, Deputy S‘peak_err'"'-_--,_{T._“: ¥ __;- _aln A 

_' A एड न पा 
- ‘ . Report Presented T T 

न ——— T नाक कि ७ et = आएगाण न विन i. ) _Wh-' Ifl-w"fl; जे. VIS __..L.MI_" मनन - जा, - न . 

The following report was,.pre_rsgnte “on. the date. noted  against i— १ 
-t 1 R o, 

S§r.  Subject of Report. Y, .7+ Datedf e '- 

No. e - presentation 4 
— TR नि पनीर हर | 

1 .Re_commcnda’t’i_on-_fe_gardin’g’ लि of ) 237 िडिणापस्त, 1993 

time for transaction of Govérnment Busi- -~ * - -~ .- 

ness for the meeting of tHé" Vidhdn Sabha: ~_ - ‘ 

- held from 23rd 'February, 1993 to' Sth 
‘March, 1993 and from 9th March, 1993 
“to 12th ‘March, 1993 i.e.’ Obituary Re- - 

. ferences, papers to be laid/re-laid on the
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_____.___..._._—-—-——-———-—-———-————__.‘2. 

e . 

Tablc of the House, ‘:-Di.‘s"c'_uss'io:'n oni Go- 

sversor’s Address, Presemtation of Sup- . 
. * « plementary Estimates fofthe year1292:93- 

and the Report of the Bstimates Com- 
mittee thereon, Discussion and Voting 
on- Demands for Grant$ on the’ Supple- 
mentary Estimates fof'the year 1992-93, 

Prescntation of Budget Estimates for the 

year 199394, Geperal Discussion on 

Budget * Estimates' for the year 1993-94, 
Resumption - of General Discussion ‘om 

Budget ;Estimates for the year 1993-94 . 
. 2nd_feply by the Finance ‘Minister, Dis- . 

cussion , and Voting "00 Demadnds for 
Grants on'the Budget Estimates for the » 7 
year 1993-94, Non-official Business, Pre- 
Jsentation of Assembly Cosnfinittees, Re-, 

" pprts, Official Resolutions, The: App- 
roptiation Bill inréspect of Supplemen- 

Jdary ‘Estimates for the."Year 1992:93. “The 
Appropriation Bill in respeét of Budget - -- 
Estimates. for the'year 1993-94.and Go- . 
vernment Bills. 

wf



sacted for want of quorum. . 

- ना गा — था -_— - o 

HOUSE COMMITTEE S 

The Committee for. the “year 1992-937 consiiting of फिट Meém- 
bers and two Special Inviices was nominated by the Hon'ble 

Speaker. on Ist May, 1992. “न थी रा पर, 

Chairman of the Committee. , . F] i [ . 

2. हा. Sumer Chand Bhatt, Depuly s'pe’a_'k‘erz,_. was पीस, EX-Officic. 

3. The _Committee -hold a total 'n"um__i"b‘er'f"o"‘f 24th’ .meetings 

excluding two meetings in which_the business could not be tran- 

. " 
- - - . -l Fid 

il 4. - .. P - ' . 

4. The names of the Members and. the,number .of meetings 

‘attended by cach of them are-given in the lt"o“’flcmlf'ing table — 

Sr. , Names o__\"f-th__e._M”e_'m'b'er"h'lm "7" 1 कदठ. 'ठा ्ाध्ट पाए 8 

No. C N " .~ attepded 

"1 S.”h'ri-s'um-cr'C_h__a'_dn"dqB_ha-tt,'De'p_"_u'lly_. ) { o 1 25 

’ Speiker, Ex-Officio Chairman . o 

दि Shri Azmat Khan ' IR B 

. © 3. ShriJaiParkash . 9 - 

4, Shri Ram Bhajan _A'gga_rwal < - 17 

5. Shri AmarSingh (Guhla) /+ : 22 

**6,.. Shri Balwant Singh 19 - 

N Special Invitees ) 

. 1. Shri Amir Chand Makiar - - 20 

2. .Shri Ram Kumar Katwal - . o _' 21 ] 

=#*3_ Shri Phool Chand Mullapa ' ' 7 - 

#Qhri Azmat Khan, M.L.A, resigned from the me mbership of 

the, ‘Committe w.e.f. 19-3-92. S 

*#Shri Balwant' Singh, M.L.A. was nominated as Member of 

the Committee w.ef. 3+7-92 in the vacapcy caused by the resig- 

nation of Shri Azmat Khan, M.L.A. for फिट remaiping peried of 

the year 1992-93, -~ - . * 

J कर्क Phool .Chand Mullana, -M.L.A. was nominated as. 

Special Invitce of the .Committee w.e.f. J1-3-1993 for the remaining. 

period of घाट year 1992-93. | . 
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"5, ‘The dates of ‘meetings held,~the -number एव the Members 

présent .and busipess transacted. at _e_ach__m__g_e__u_'flng.-_f'ar_e__.g,-_v'm below :— 

- Sr. , Date of meeting .. No. o'f.bc_ . - T tne - No.of . . Busineds transacted . Business transacted 
N0 e uee, Members 

2... 7 7 = .present . X - ता - 

D 1 S 2 3 ) 3. 4 o ) 

T1. 12th M"ay,'19_9_'2"""__——_—_————_—_-_————___“—-_' Y () The Committee discusséd the scope . 
: : T e १ = - " and functions of the House Committee. _ 

- ) ¢ '. (i)The Committee discussed the matter, 
. : ’ "है regarding  utilization of 4 vacant 

' e M.L.As. flats. : 

T ' _— 0 The Committee discussed about the 
- .. - B ‘fnstallation of S.T.D. Pay Fhone 

- s - o - Booth-in the M.L.As. Hostel. 

_ _. I न लि L . A, 

2, 20th May, 1992 7 : 3 - () The Compmittee “decided that the 
; . brief minutes of the proceedings- of. 

Jast meeting ‘should’ फिट submitted to 
T , _ the Chairman of the. Commiitee 

IS ¢ . alongwith the agenda of the next . 
© meeting. 

o लि (i) The Committee decided that all the 

— - T य्. - - Hon'ble Members be requested- in 

» - : writing that rooms: of’ M.L.As. 

.. : Hostel are exclusively for thelr per- 
- * _ sonal: use, - 

PR —-i o F 

. * - (i), The Committes discussed about the 

i "1 .Installation of Pay Phone in the 
M.L.As. Hostel, T 

- ) . . v (iv) The Committee decided that. all, the 

- . ' "7 jtems provided पा ‘the rooms of the 

* M.LE.As. Hostel be marked as ‘Legis- 

- ) . lator's Hostel, Haryapa.,” .. * ८ 

सन दो के T (v) The Committee:suggested (81 yacant 

v ’ : Flat Nos=17,23,51 and 55 be inspected. 

. “ A o . by:the two Hon'ble Members Sarvshri 

3 . - . Ram Bhajap Aggarwal .and Amir 

oo i - Chand Makkar, officer of M.L.As, 

. * 4 . Hostel and expert of P.W.D. (B&R) 
and suggest the modes of  their use 

i to the Committee. 

y 

R + k) b [ जज 

" - ¢ 3. 108 Tune, 1992- ~ 3 (i), The Committee decided that,mnwd_ legal 

i ) - R proceedings may ' be initiated Immedia~ 

%‘ . P " tely for the eviction' of M.L.As, Flat 

Ne. 15 and 18, Sector-3, Chandigarh. 

- . दर ‘s L (0: The ,Commitiee discussed the steps 
- हि ' " taken for the improvement of the. 

-0 working of the M.L.As. Hostel and 
. M.L.As, flats. 

4. 7th July, 1992 3 () The request dated 18-592 of Sh. 
_ Krishan Lal, M.L.A. {Assandh) 

] regarding .cancellation of permanent 

' -t . allotment of room No. 25 In his. 

- ~ name in the M.L.As. Hostel, was' 

“न placed _ before lhed'e_Cb'num't_tee._'_ The 

¢ : Commiittee acceded. to His request. 

i 

|
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1 _ 2 - ¥ 3, का / ् ही . " 

D @), THe. réquest dted 15:6-9%< of"Sh. 
- ' “Zile ,Singh, M.L.A. (Salhawas) -for 

. . . _the"allotment of room on permanent 
) basis का the M.IAs. Hostel, was 

- . .Placed before the Committee, The 
o . 1 +, ‘Committee actéded {6 hi§ fequest and 
- ि " ‘allotted him room No. 22'611 permanent 

- * * basis’ upto 28-2-1993. - 

. (पा फट Committee allotted the rooms 
लि " to the Hon'ble Members in the M.L.As. ™ 

- - v ngolstcl for the Monsoon Session,. . - , 1992, S : 
- न s . .. . o L 

.- (v) The Commitice decided to orally 
. o ) .examine ‘the Director, Hospitality 

\ LT - थी Department, ‘Haryana in*ils next 
. ) mecting. b 

’ - ¢ . 

. (v) The proceedings of the Committea <t 
' meetings held on 12-5-92 and 20-5-92 . 

were confirmed: R 

- 

o, 5 ,22nd July, 1592 - - - 1 The business. could not, be transacted 
o - for want of :quorm. - - s 1 - . 

. i - A 

6. 27th July, 1992 7 The Committee discussed the steps taken 
- " + ८ for the improvement of the wrorking of the 

- - M.L.As.-Hostel and M.L.As. flats. 
3 

* 7. 190 August, 1992 5 ए The request dated 17-8-1992: of Sh.. - 
" - . Om Patkash Beri, M.L.A: for the. 

oA cancelldtion of rgom No. 36 of . 
‘ . ‘M.L.As. Hostel:'so "allotted to him on - - al प permanent basis upto 28-2-1993 and 

. लि to provide. him accommodation as . 
' »  and when required was placed before 

.. ] + the Committee -and फिट Committes 
S agceded 10, his request. 
& N . ] 

_ _ @} The request of Sh. Krishan Lal, 
LT M.L.A. (Assandh) for the allotment 

. - . - of room.No.:25 on }:e_rmauent -basis. 
. . in the M.L.As Hostel vide his appli- 

= cation dated 17-8-1992 was placed - 
' L. before the Committee and the Commi-- 

. - ttee acceded to-his request and allot— 
, - o ted him room No..25 on permanent 

* | _ नि basis in the M.L.As. Hostel upto 5 
" - . - 28-2-1993, - - 

(i)} The matter regarding Installation :of 
s . " " nine fire. extinguisters.in the building 
i . of M.L.As. Hostel was placed before- 

- i the Commiltéee and the  Committee 
) ~ agreed to the proposal आएं desired. - 

. . कर that thesc may be installed at the 
- 4 .- carliest. ¢ ‘- 

@
i
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1 2. Y पु. 2. रथ - -z . : —— जी न ——— _ 

. ~ ~ (iv) Change of Motor” Garage No. 18] 
- Sector-4, Chandigarh so allotted to द कि L Sh. Phool Chand Mullana, M.L.A. 

e o out of the discretionary quota of the 
_ e ' - Hon'ble Speaker to- Motor Garage 

+No. 4, Sector-3, Chandigarh allotted 
- by the House Committee (0: Sh.. - 

. ’ Daryao, Singh, M.L'A. was: placed .. ~ . before the Committee and the Commi-. 
. ttee desired that before faking any 

: : ही . -decision’ in the matter it would be 
- 15 ' 2 % better if- officer (Accounts’ Officer) 

- may have talk with the Hon'ble 
5 " Member for change of पीट: Motor 

. ‘Garage mutually. The progress in 
this regard may be placed before पीट 

¥ - Committee in its: next meeting. - 
Ll 

- तो The -Committee .suggested that a 
- ‘good quality mini soap should be , . . provided in the Tooms of the M.L.As 

' - . - 'Hostel. - 

vl
 

. s ~ (vi) The.Committee desired that room:No, 
- _ ) - 7 वात 8 provided- to the. C.R.P.F. be 

- got vacated as mo security Is being 
. . provided to the M.L.As Hostel .at - . P ; present by the C:R.P.F. 

ARSI ! (vi[) The Committee discussed the matter 
- . regarding furnishing of four rematning 

नल M.L.As.” Flats. 

{ (viii) The Committee suggested that P.A ° 
. " ‘B:X. telephone system should be 
. « . provided in the M.L.As. Hostel on 

PR कट same lines as is working in the 
Haryana Bhawan, New Delhi: 

, ’ (ix) The Committes desited that the druggets 
™ o . which are in torn condition should 

“ “be replaced. ~ 

- (x) The Committee: suggested that mat- 
. . - © teresses of ‘some -good quality like 

. - Curl-on may be provided in place of 
- torn. onc at the eatliest: _. 

- -~ 

_ . - (xi) Confirmation of proceedings ‘of- the 
- - Committes meetings held on 10th o RO June, 1992 and 7th July, 19972, 

e - (xi) The Commitice decided to hold its 
next mectings -at Haryana Bhawan, “«.  New Delhi on 15th:&.16th September, 

) : . 1992, S . E \ 

. 2ud-September; 1992 6 हे The. Committee _discussed varfous T ', " steps 10 be taken for the improvement = flof the M.L.As. Hostel सात the M.L.As नहा , A flats. - 

- -
 

- - 

* 
-
 
"



जि . न A - .- 

- * (i) The Committee desired that the 
. न Officer concerned should ‘convene a 

- - . . meeting of the Staff posted in the M.L, 
) ) o As. Hostel after frequent intervals to 

. : ensure that the staff remained dutiful 
and extra cautions while dealing with 

2 oo ] the ‘Members, T 

) . पाए The Coed_mmittec suggested that one 
- . s . more be'b"' may :be provided to the 

N . .Members पा the rooms of M,L.As, 
. Hostél .on demand by फिट P.W.D. 

o ., # .St.afi:' - 

- {iv) The Committee visited the M.L.As, 
flat No. 23. to take firal decision in 

5 . - . regard ‘to four vacant M.L.As, flats. 

- . i . _{(v) The Committee -paid a surprise visit 
*  to the M.L.As. Hostel rooms and the 

PR Caatecn. The Cominittee emphasized. 
- - .t »  the need to keep the kitchen clean 

' . - PR . 50 that the food may be prepared in: 
. , hygienic conditions. - 

e का . (vD) The Committee inspected the room- 
Nos. 20 and 14 of the:M.L.As. Hostel 

. and desired that the P.W.D, (B&R) 
' - . staff should be: instructed to provide 

पद + न . का the necessary material in the rooms 
. - ¢ so that the rooms may betilised by 

- . the Members in proper and usefal 
[2 way. - 

बह
 

(vii) The Committes also visited the stores 

s : of the M.L.As. Hostel and desired 
- - that the ‘material required to be 

- है." * 4 4 ‘auctioned, may be auctioned, at an 
- Mo early date. न कक 

दर. {viil) The matter regirding change of Motor, 

. e व 1 ' _Garage No.. 18, Sector-4,. Chandigarh 
T, “allotted to Sh. Phool Chand Muliana, 

M.L.A. out of the discretionary quota 
of the. Hon'ble Speaker to Motor 
Garage No. 4 Sector-3, Chandigarh 

- ‘allotted by the House Comittee to 

-~ " 50. Daryac Singh, M.L.A. was again 
- placed before the Committes and the 

. Committee stressed on its decision 

, i taken पा its -meeting held on 81191, _ 

- (x) The Committee Inspected thé P.B.X. 
2 in the M.L.As. Hostel and destred 

' ' that efforts be made to replace a new 
-7 and modern P.AB:X..10 the M.L.As. 

- > . Hostel, - - 

9. 15th September, 1992 -7 Discussion with the Special Representa. 
(Haryana Bhawan, - tive of Haryana Bhawan, New Delhi. 
New Delhi) .



A
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10. 16th September, 1992 7- -. (D) .The Committes orally examined the 
(Haryana Bhawan, T representatives of Hospitality Depart- 
New Delhi) - . : ment, Haryana at Haryana Bhawan, 

=T . Vo . New Delhi, in -respect of catering 
. < - arrangements in Haryana Bhawan, T . New -Delhi and desired ‘that the rate 

: ‘of foods and menu एव 5-6:other States. 
o * कि ‘Bhawans/Sadan may be sent to the 

# . i Committee, 

A L4 (ii) -Discussion with the Special: Represen- 
) ‘tative-cum-Commissioner . Haryana, 

Bhawan, New Delhi on various points 
. ) - _ . regarding reservation of rooms, rent 

. . - - being -charged for the stay: गा" the 
‘Haryana Bhawan and other facilities 

N e toHonb le Mc_’umbe'rs and Ex-Members.. 
) 

- 

ता) Dinner & Tea' facilities may be im-: 
; . - " proved पा the Haryana Bhawan and 
- . -normal rates should charged from the 

Class IV employees. 
A - 

11. 7th October, 1992 - . 4 (). The Committee discussed the mattér - 
. - regarding availability एव accommodation’ 

. > in the Rest Houses in Haryana and 
- . facilitfes being provided to the M.L.As. 

दि . in such rest Houses -and “decided to 
. - inspect the Rest ‘House at Bhiwani 

- _ . « and in that respect the meetings were 
- : fixed for 21st & 22nd October, 1992, 

. G) The Committe desired that lettérs 
" regarding allotment of rooms on per- ' manent basis be issued and all the 

' facilities being given to the members * 
) now-should also be given to the per- हि - - menent -allottees of “these rooms. 

(iif) The Sketch plaiis for the construction N . v e of 16 M.L:As, Flats 16 Sérvant Quar- 
नि . ters and 16 Motor Garages were placed 

before the Committée. _The Committee: 
desired that ‘the Chief Architect, 

¢ - Unfon Territory Administration Chan- . digarh be asked to prepare a paper 3 model In. respect of above said cons-. . tructions. ~ - 

- L " (v) The Committee desired that it may . be enquired from the PW.D. (B&R) कि whether there is any provision in ~ द '" their. budget for supply of the ligmd 
soapin the rooms of M.L.As. Hostel. 
If so, the Jiquid soap may be provided s regularily जा futufe, by the P,W.D. S~ ] (B&R) . : ) - . 

.
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दी; Gctober, 1992 6 

] , ) (¥) The ‘application एव 'Sh. Phool रावत . ." Mullapa, M.L.A. -dated , 12:7-1992 . - -regarding the change of Motor Garage 
J . - Ne. 18, Sector-4 to Motor Garage 

- No. 4, be_Sec_tor-S, Chandigarh was 
‘ placed " before the Committee and 

the Committee expressed its inability , to accede to the request-of S$h, Phool 
Chand Mullapa;, M.L.A, as-allotment 
of the Moter Garage in question was 7 
in the jurisdiction of the Hon'ble 

, न ० Speaker and ‘not in its jurisdictions. 

. (vi) The application: of Sh. Karan Singh 
3 फवाका,  विद्...है. received on 29-5-92 
न v for the allotment of M:L.As. flat, 

< Servant dudrter and the Maoator 
. . Garage was placed before the Co- 

mmittee, which was képt pending. 

(vi}) The application of Sh, Chhattar Singh 
न Chauhan,- M.L.A, dated 3-9-1992 
. " regatding the change of room .No. 

27: to room No. 24 In the M.L.As 
A .Hostel was placed. before the Commit- 

tee which acceded to the requést magde 
~therein. - T 

[ (viil) The Committee desired that the lima 
- .. soap being supplied, presently in the. 

M.L.As.. Hostel be - continuned. 

0 Discussion ‘with the Deputy Commi- 
(Bhiwani} ' ssioner; Bhiwani. in regards to the 

facilities being provided to the M.L.As. 
, in the Rest Houses at District Head- 

< quarters and found that there was 2 
- great: shortage of accommodation. at 

r e the-district headquarters of Ambala, 
n Kaithal, Rewari, Faridabad and at 

-, ; - Haryana Bhawan. The Committee, 
therefore, decided to chalk out. the 
programme of visiting these. above 
said district headquarters' in one of 
its subsequent meetings. . 

_2_!111"'{1_"“__001'"05___51'_', 1992 6 * ° () The Comuiittee besides the facilitics, 
(BhiWani) of _accommedation provided: to 

M.L.As. in Rest Houses also discussed 
. with D.C. Bhiwanl about the steno- 

. graphic facility being provided to the 
oL M.L.As. at Distt. headquarter Bhiwaol 

1 - 

(1) The Commitee discussed the matter 
regarding  furnishing of L.As. 
Hostel, Flats, Vidhan 'Sabha etc. 

5 दि ~  (ifiy The .Committee .desired that a Study 
- - Tour programme. to visit three States 

एवं Assam,.Bihar and U.P. w.e.f., 2nd 
week of December, 1992 may be 

- chalked out and put .up the same 
' ‘before the Committee for its finali- 

4 1 zation in the next meeling. 

ज
ा
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16. 

24th.Novembéi, 1992 6 (D) The Committee considered the com- 
R plaint of Sh. Amir Chand Makkar, 

. M.L.A. in repard to inconvenienca 
. * caused to himin getting the room in 

. . the Haryana Bhawan, New Delhi and 
T . decided that' matter may be taken 

- . with the concerned authorities and 
. after making due enquiry the Commi- 

+ tte¢ ‘may be informed accordingly. 

v - (if) The Commitiee decided that a cement 
. a layer (Bani) may. be provided in the 

. bath rooms attached. to the rooms in 
- ] the M.L.As Hostel, Chandigarh in 

. ’ न. -the space between the partition® of 
bath room dnd diesiiog room. * 

L 

- Y शाप) The Committee desired "that a coir 
’ . - = mat may be provided in the dressing 

room besides the' foot mat in froat 
of eafry of Bath room. 

(iv) The Committee decided that either 
«न. _ r ) - the independent -switch of geyser/ 

दि . boiler .be provided पाए each foom or 
. the systern may be made automatic 

“- 5 (v) Shri Jai Parkash, व member of -the 
- Commitieé brought_ to ihe notice 

. - . - of the Committeé that in. the last 
. meeting 51. Haryana -Bhawan, New 

o Delhi it was decided and agreed 
+ .. . - by the authorities of the Haryana 

. - - -Bhawan that a fullsize towel, a 
haad towel and a soap will'be provided 
in every room: But the said decision - 

o has not besn implemented "50: far, 
. the Commitice therefore, dedided 

“ that ‘the concerned ‘authorities may. bé 
. . + -« asked to look Into.the matter thoroug- 

hly'and follow-up the action taken on 
the decision’ be intimated to the Co- 
mmittee at the earliest 

- : . (vi) The Commitiee approved itz Siudy 
. - . Tour Programme to the States of 

i .- -~ ‘Assam, Bibar and Uttar Pradesh 
from 2-1-1993. 

9th Dueoember_, 1992 3 No business was trapsaéted for want -of 
- quorum 

15th Precember,”1992 6 () The, Committee places on record 
v its deep sense of sorrow -and grief 

. at the most untimely death of Sh. 
- Purash Bhan, ML.A. dus {0 heart 

- attack on the night. एव 7th and 8th 
“ _ December, 1992, The Committes 

- : express its hearifelt sympathies -and 
. condolence to the members of the 

* - o bereaved family and pray to almighty 
for peace to the bereaved family, 

नि The Committee -then stodd in silence 
. . for two minutes 85 a mark of respect 

to the memory of the. deceased



w0 

(i) Oral Examipation of the reptesen 
tatives of Hospitality Organisation in 

. Tespect of catering: arrangements 
in Haryana M.L.As, Hostel. 

दि «(ili) The ‘Commitiee allotted the rooms 
the M.L.As. Hostel for the use 

of the Hon'ble Members during the 
Session days. 

(iv)' Confirmation of proccedings of the 
Committée micetings held छा. 27th 
July, 19th August, 2nd Sept., 1501 
lgSe'ypzt. 16th Sept., and 7th October, 

() Memo No. HOHB-92/939, dated 
22-9-1992 received -from the Assistant 
Diréctor, Hoespitality Organisation, 
Haryana Haryana Bhawan New 
Delhi forwarding the rate list of various 
Statc Guest Houses at Delhi was 
Placed before the Committée, The 
Committee desired that a- copy of 
the rate list may be circulated amongst 
the Members, 

(1) Memo No, HOH-92/8802, dated 

" 

23-10-92 received from the Director; 
Hospitality . Organisation, Haryana 
regarding the complaint of Sh. Ram 
Phal, Mate and Sh. Vijay: Kumar 
Mate:against' the Assistant Director, 
Haryana Bhawan Canteen, was placed 
beforé the Committee. The Committee 
noted the contents thereof. - 

(0 Letter' No, RFC-92/2036, -dated 
. 11-12-1992, received from the Resident 

Financial Commissioner & Special 
Representative - to Govt.” Harvana,. 
Haryana Bhawan, .New .Dethi for- 
warding the actien taken notes_on * 
the points discussed _in फिट Housé 
committee. meeting’ held on 16-9-92 
at Haryana Bhawan, New Delhi 
was placed before the Comemittee, The - 
Commiitee noted the = contents 
thereof and: desired that the remain- 
फाड़ points be expedited by the depart- 
ment. The Commities further 
desired that the information received 
bmmay be circylated amongst the mem- 

टाई. 

(iv) The matter regarding _conversion 
of four M.L.As. Flats ‘into Guést 
House was discussed by the Committee, 

(4] The Committee recommended that 
का M.L.As. Hostel 4 हित ड़," Flats 

~ distampér should be done ds has beerl 
done. in the rooms of the M. L.As. 
Hostel belonging (0 the Punjab Yidhan 
Sabha. - E 

il 

~ 

P
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(व) The Committee decided’ to orally 
examine the departmental represen- 

.. tatives of the Public. Works (B&R)- 
AL department and the Haryana Tourism 

18, 3rd February, 1993 _ 

i 

Corporatlon एप one of its subsequent 
. meetings in regard ‘to the reservation 

; of rooms for the M.L.As, In the ~ 
guest houses-of P.W.DD, ‘and Tourist 

‘Guest Houses respectively, ) 

) * (ता The -Committee: decided to preceed 
न on already approved tour programme 

o to the States; of Assam, Bihar and 
Uttar Pradesh which was kept pending 

> ‘for the present from 13-2-1%993, . 

b V. = 
5, (D In absence of the Ex-Officio. Chair- 

: man (Sh. Sumer Chand Bhatt) Sh. 
Ram Bhajan Aggarwal, a Member 
of the Committee was chosen. to 

“.presided over the meeting, 
. 

{(i1); Saryshri Amir Chand, Makkar asd 
. "-Ram Bhajan Aggarwal, M.L.As. w ho 

. r were asked by the Committee to in- 
- spect_flat Nos, 17, 23, 51 & 55 

in order: to assess the feasibility .of 
utilising these flats as. separate units/ 

a rooms for giving the same to ‘Hon- 
ble Members on the pattern of rooms 
‘of the M.L.As, Hostel reporied “that 

L 

& . these पाई may be allotted to the = 
individual members after obtaining 
fresh applications by way एवं 'draw of 

- lots as it is not feasible__to’ -utilise 
these flats in separate: unitsfrooms. 
They further =suggeted that  appli- 

A cations be called: for -at the earlist 
. " and allotment be made ‘beforé ‘the 
< 31st March, 1993 as. these flats are 

.t » lying vacant for the past more than 
1-1{2 “years. - 

पा The Officer ncharge who was ‘agked 
- by the Committeg to .suggest a site - 

for the installation of ‘S,T.D. Pay 
Phone 'Boot% in M.L.As, Hostel sug- 

. gested that the booth can be installed 
. " near the Milk Booths inner side of the 
- hedge of the M.L.As. Hostél'and also 

. placed the request of Sh. Jagan Nath, 
T H, No. 623, Sector-20A; Chandi- ~ 

दब garh regarding permission for erectiony 
R installation of S.T.D, . Payphone 

‘Booth at- his own expenses pear the 
g Milk Booth. The Committee desired 

- : that the application of Sh, Jagan 
. Nath- may be kept pending.for the. 

- present. and may be:considered along- 
with. other ‘'such applications, if any 

. received Tn one of its next meeting,-
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() Letter No, RFC&SR-93/77 dated 
27th January, 1993, received from- 
the Resident Financial Commissicner . 
and Special Representative to Govi. 
Haryana, Haryana Bhawan, - New 
Dethi regarding:  complaint about 
non providing of -small tewel and 
soap, was placed before the Committee, 
which noted the contents thereof. 

वी) Letter No. & dated pil reccived from 
. Shri Ram Pal Singh, M.L.A. regard- 

- ——— —— 

e 

Ll
 

ing allotment of room No. 6 insted - 
‘of Room Ne. 10, was placed before 
‘the committes, which a'cccded,to_- his 
Tequest. ; 

(iv) The matter regarding the {furn‘ish.ingf 
réplacing of unserviceable items pro- 
vided in the reoms of the Haryana 
M.L.As. Hostel, was placed before: 
the .Committe¢ and the Commitice 
desired that estimates of various. 
items mentioned in the noting.from 

pages 4 to 6 be got prepared by the 
P.W.D. (B&R). _ . 

< (४) The Committee allotted rooins o 
the Hom'ble  members for the dura- 
tion of the Budget Session. 

(v) Confirmation of proceedings of the: 
Committee meetings held on:21-10-92, - 
22.10-92, 24-11-92 and 15-12292. 

" (vii)' The Committee decided to under- 
take_the study tour to the State.of 
“West'Bengal and Unfon' Territory .of 
Andaman & Nicobar Islands with 
effect from 14th March, 1993, 

— 

(i) The Commitiee decided to allot, . - 1 
four remaining fats by draw: of lots 
in its mext meeting and further deci- 
ded that applications for allotment 
of these flats be called for from all 
the M.L.As. who have not been 
allotted M.L.As. fAat and any. Govt. 
accommeodation: upto “2-321993, 

() D.O. letter No. C&SR-93/202, dated 
19/22-2-93 regarding complaint made 
by Shri. Amir Chand Makkar, M.L.A., 
regarding the booking of a room 
in the Haryana Bhawan, New Delhi 
for 14-11-92 was placed before the. 
Committee: which noted the confents 
thereof. ' 

- श्र



L1 - (i) The applications of sarvshri Jai Singh. ) . . T * Rana and Amir Chand’'Makkar who कि वि ' were presently occupying Flat Nos, न दर . 37 18 and 12 respectively for the aliot- 
; ment of flats on the ground floox - - were-placed before the Commiittes. 

. ‘The Committee, allotted विधा No. 17 
. (zround’ ‘foor) to Shri Jai Singh * o st Rana in place of flat No: 18 of draw - . L e - - v < oflots. The Committee also allotted _ 

flat No, .55 (ground floor) to Shri_ 
Amir  Chand "Makkar था plice of ' b flat No. 12. Thé Committee consi- . ही दर GRS dered ail the 25 applications and - .o - . allotted the- 4 flats to the Hon'bl P .- : , Membets by draw of lots. A 

i 

S ) " (i) The Committée discussed the -artap- pos e - e > gemnents made for the tour programme o, न दर - and It was.made cledr that since . - . . ८ the number of the persons actom- - — mer, * panying’ the members of the Co- L v RPN mmittes  was tl_beyt:-n'_d 20, the ex- PP L& - - penses for hiring accommodation , <77 A ete. elc., if any may bé .barne by the 
.- members .concerried, A

L
 

जज 
भा के 

- 21, 13th-March, 1993 - 7 (). Letter dated 12-3-93 received from -  (New Delhi) - - Sh. Ram Bhajan Aggarwal,, M.L.A. . LTy ' - was placed before the Committes S and the Committee desired that’a ) < : , 7 " .copy of the letter be handed over to 
the S.R. Haryana. Bhawan, cNew- . . . . Delbi for. his:comments, 

1l 
- 

. <L () Confirmation of proceedings of the” . - » . - - Committee meetings held .on 20-1-93, - - 3:2-93, 15-2-93 and 4-3-93. i 
- 4 

व 
. 22, Isth'Maich, 1993 - * 7 ‘(@ The Commitice framed the question- - . (Calcutta). ™ ते " airé 'छि ‘discussion with the Council- " oL lorsfsister ' Committee of Andaman &. T . i ‘Nicobar and Tamil Nadu® Legislative 

Assembly during their study tour 10. - i v these Statés w.e.l. 13-3:93 to 22,3-93. - ' £ . : by Pt Cali 

_ - '(ify The Committee also discussed the. LT . arrangeménts made for the Commi- . . ttee, - 

T
R
 

? r 

" "7 23. 18th March, 1993 7 Discussed the matters:of common interest: > -. (Port Blair) - with the Councillors of Andaman & - ' . . Nicobar Islands and visited the Saw Mill, * . - Agriculture "Farm and Historical .Cel- ) * हि - lular Jail (nmow Natfonal Memorial) at - ' . Port Blair, ) ः 

24, 19th March, 1993 7 Discussion_with _the Housé: Conmimittee (Madras) - - -of Tamil Nadu Legfslative Assembly on . the matters of Commen interest. ~ 

—



o 

.__._-____._____.__._._—-—-——-—-"_"_"""”___—_"_'__. = l v — I P अभी - - दर i तल 

e ‘March, : 8. (i) On_reaching Delhi the Committes 
25. वश 1993... __ decided to hold~its. meeting at Har- 

- U e < yana Bhawan, New Delhi छा 22nd 
1 - - - March, 1993 at 11,30 AM, instead 

- : _ of holding the same on 23-3-93 at 
. . - 9.00 A.M. - 

. s . < . . (i) Letter No. C&SR-93/140 dated 
द - N 13-3-93 received from the S.R, Har- 

. . vana Bhawan, New  Delhi in 
- " M regard to the complaint made by 

- न Sh., Ram Bhajan Aggarwal,~ M.L.A. 

. - ' was placed before thie Committec and’ 
) . the Committee noted the contentt 

o . thereof. _ 

" 7 l 
26, 30th March, 1593 P - steps taken/proposed to be taken for 

" (D) The Committee reviewed फिट, various = 

- ' -+ the improvement of the M.L.As Hostel . 
~and the M.L.As flats which were 

- | - ' - 2 recommended by the”Comeinittee- and 
e - जन after discussing the matter in- detail; 

' it was felt thdt some funds should be 

A . ttee 50 that necessary steps' for the 
+ 3 - improvement of the Hostel and the 

flati be taken without. any delay 
-and desired that the position of the 
House Commiitee’ with regard “to 

: financial powers bé ‘ascertdined from 
& all the State Legislatures and -the 
~ same be put up beforé the Commi- 

. . ttee, N 

s o= () The Hon'ble Deputy Speaker Chair- 

! ’ _ . man of the Committee thanked all 
- ., the oulgoing members of the Co- 

. T - mmittee for thelr whole hearted co- 

' - . operation and active participation 
in the proceedings एव the Commiitec 

- . ' ~ meelings. = .. न = 

. " थी जे न न नि - . 

- Progeedings < . ¢ I - ः . - . ' 

1 

A ‘record of the proceedings of the Committee  has bcen * - 

k'_ep't-in' theé Haryana Vidhan Sabba ‘Sacretariat 
4 - 

= दा - at the disposal of the House Commi- _



- _ LIBRARY COMMITTEE 
- "7 मा L . ' पं - - 

The: Committee consisting of six. Members and 2 Spicial पान, 
vitees was -nominated by the Hon'ble Speaker वां 29th April, 1992 
for the year 1992-93. Shri Ram Pal Singh a member of फिट 

- Committee was appointed as Chairman: आए Ram Kumar Katwal 
M.L.A. was nominated as Special Invitee to seive "on ‘the Libraty | - 
Committee on 31st August, 1992 for the remaining pericd of the 

दे year 1992-93 o रन. - - - . भर डी i 

s " The-mames of .the Members Special Invitces of पट Comiltee 
t and the number of meetings attended by each of them out of the | 

: ~ total number”of 40 mieetings (this number includes the 6 meetings 
- in which business could not>be trapsacfed for want of quorum} 

beld during the period under-review, are given below पा. . 
. _ . 

- हर डा. Name of Members _ , - No: of meetings दि 
.. No.. ही T attended - 

_1._Shri Ram Pal §ingh, Chairman ‘ "3 

+2. Shri'Jai Parkash, Member - 6 

3. Shri Ram Rattan, Member B 4. 

- 4. ShriSuraj Mal, Member ) b s 12 - ’ 

-7 5 ShriO.P.Jindal, Meisbér Nit 2. 

सर 0.-~8hri-Yai-Pal Singh,:Member. . . ... ., NI ” S 

7. Shri Bharath Singh, Special Invitce N L 

8. ShriMani Ram (Darba Kilan) ,; L *' 36 

9 Shri Ram Kumar Katwal, " - . 12 
1 

. The Commifteé: selécted the publications on different subkcts, 
ही The value 0 the publications purchascd during the year including 

- the cost of newspapersimagazines elc. was®Rs. 87,164.70. In 
addition to it Government publicaticns worth Rs. 6,613 were also 

का; purchased . e . 

जीन 

- r १ - a7 



Meeting held and Business T_ransa.cted 

™ 

[ 

SRRy A अ. सदर 

Details regarding the -dates __offme,etmgs held, number of 

Thembars present and business transacted, in each meeting, 

_belowfl__ww — 
- . 

are given 
4 - —  न- 

. - ना थे LT 

Number of 
‘Members - 
including 2 ' 
Special - ' . 3 
Invitees ’ oot 
present ' - . 

. 1Business transacted 

7 - 

3 e —————— v 

3 4 

1. 12-5-1992 
£ 1 L3 

' 2. J05-1992 - 

3. 2650992 
L R -~ - 

\ 
4. 3-6-1992 

हि. न न ना = दा थाना जे. सं ना. शहर ना 

* * 

5. 8-6-1992 

6. 15-6-1992 S 

“7... 24-6-1992 

g 1751992 . 

9. 7-7-1992 
N\ 

10, 27-7-1992 

गया पद्म 1 5 - TheSecreiary, Haryana Vidban _ Sabha § < The Secretary, Haryana Vidban _ Sabha 
) welcomed the members +of, the Committee 

St and explained to ' them the scope .and 
, “funciions of the Library Committee. 

. (i) The .Committee . also decided” that 
N suggestions for purchase of books 

be invited from all the Members of 
- = — - »Haryana Vidhan Sabha- - - = 

i§  'The Comimittéee’ Selected” 6 books Tor the 
. * Library. 

3~ 7 "() The Committée selecied 9 books for 
- " the Library. 

I 2 - et . . 
{i) The Committee decided व. continue 

4. the Newspapers and .. घावटसरा185 
already{ being purchaséd for-the Lib~ 

. rary except  Vir Partap and In place 
f it, Urdu Newspaper Hind Samachar 

_ -beipurchased. © .. oI 

. . ' (i) The Commitiee also de_cl'dedbo‘tom'w_'te_ 
quotations from- all फिट, booksellérs 
and publishers for purchasing the 
b'oo_k_s'.o_‘n s__ubs'id:sed‘fi‘ra(tcs. 

4 (i) The Committce "selected 4 books for 
;the Library. - v ) 

नि न लत कं जा SR Y इक. 

ले The Committee बाण desired that the. 
*" Newspaper “Financial Express® 0० , 

o~ 1 igubscribed for the Library. * . 

4 The Committee selocted 3, books™ for the 
-~ Library. - . : 
& . . 

6 ~ The:Committee selected 4 books for the 
" Librafy., ~ 

4 The Committee selected 5, books for the- 
Library. ' T 

‘4 The Committee sélected: 5 books for 'the. 
. _Library. - A 

'2 ©  No business was transacted for want of® 
s quorum.- ~ . 

5 The Committee selected 5 books for the 
Library. - 

e
,



- M " ¢ - - 

- 89 - 

—— T 3 है } 4 - 
- _____,__——-—-—-—-—-—__'"_"“'-*""“"_—"—'__*-—*———_-/' 1 -2 - - T 2 o e — “ = 

' ;- _ - () The Committee selected 3 booksfor - - « Al 481992 व C the Libary. o 
. LI I O - 

¢ ' ' ! व e पाए The Comimittee also approved rebate - 
- st . ः भील्िस््त by the vhaflnous booksellers and 

s . DV i ~ pu ers while purcha: the 
- 5 4 o "books for the Library : o 

~ ०. AR " - 1. English Baoks * 10% 
. . N ot " 2. सात है UrduBooks® * ' 15% 

] . _1 . 3. Law.Books: Whatever discount * 
. o, - N decided after pego . _ - = ' . tiation, 

| - . 3. फ0 business .was transacted for want.of 
. S - gquorum. - 

' ' 1 सै न 

न 6 The Committee selected 5 “books for the 
- - Library. - 

i S 4 ' The.Committee selected 5 bdoks for the 
. - : . Library. . 

-~ - - s ; The' Committee selected .5 books for the 
- : ~ . Library. . 

- . 16. 89.1993 -~ B 4 The Committee selected 8-books for the * 
: - o कं L. - - Library 
N \. - n - b वि - = * ) M 

! = 17, 17-9-1992 & शा"... ॥ दे." The Committee selected 4 -books for the 
- . e .« Library. = 

18, 228.1992 ¢ , - A4 The Committec seiected 3 “books for the 
दि ' Library; 

19, :आ0-9-1997 - - « 4 _  -'The Committee selected 4 books वि the 
i - . - Library. — # 

§ - 20, 5-10-1992 - 3 ‘No business Wwas transacted for want of 
..\‘ ——— . का» जाट दा नि कि ‘e पक संग जे बरी के QUOTIII . - & e _ जन. न न i = 

7 21, 12401992 ~ <+ .4 The Committee selected 5 books for the 
Y T ’ _ +Library. . 

: 1-— . 22, 20-10-1992 kN The Commitice selected 3 books for the 
= = - ' - . Library. 

23, 28-10-1992 4 No  business was transacted. for want of 
) - . - quorum o 

S, 4-11-1992 ' 4 - The Committee selected -4 books for the 
o . - Library. . 

K 25. 11:11-1992 5 The Committec selected 3 books for the 
ह व Library. . 

26, 17-11-1992. 5 The Committee selected 3 books for the 
i - Library. . 

Y27, 25-11-1992 T s “The Commitiee sclected 2 books for the 
. . : . Library. = नि - 

- - g - 
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1 2 . 3 कै. “. 

. - - TFE= दा वि या 
28. 3_0-__1'_1-'1_992 - _ 4 " No.business was transacied for want of 

: Y quorum, U A . 

29. 7-12-1992 , 4 The Committee sclected 3 bdoks for'the - 
- i o ol ) . Library. . 

30... 15:12-1992 .4 The Committee passed a Condolence 
- Resolution at the sad and sudden demise 

_" , . -of Shri Purush Bhan, M.L.A 

31, 29-12-1992 4 No business was transacted for want एव 
) - .. of quorum, 

T 32 ".1.2-_1-"'-119'93 व The Committee selecied.3 books for वी: 
- ” Library. s .. 

33, 18-1-1993 " _m.,6  -The Committec selected 50 books forthe . 
) o ) कि Libzary - L - 

34, ,19-1-1993 - [3 The Committee selected 32 books_ for 
- S . the Library. - 

35, 9-2-1993 . L4 The Commitiec selected 5 books for the: 
oo "7 Library. i T 

.3_6. L16-2-1993 ., ) 4, ~ The Committee selected 10 books for the 
* _ - + = Library. 

37, 18-3-1993 4 The Committee framed the questionnaire- 
- to be discussed with the ‘Speaker/Secre-- 

. * ™ ~tary, Rajasthan Legislative Assembly. 

-38; 19-3-1993 - - . <47  The Committee discussed with the Sec- 
- 3+ . retary, Deputy Secretary and Library 

N ‘Officers, Rajasthan Legislative Assembly 
- \ ' *  on the matt लाई of common. interest, 2 

- § 

39. 22-3-1993 4 The Commiitee reviewed the discussion 
nr held with the Secretary , Rajasthan Legis- 

- - " ..~ lative Assembly on 19th March, 1993 
. _ at_Jaipur respectively 

40. 24-3-1993 eioae 4. The Committee informally * discussed 
P - various steps to be taken for improve- 

ot - - P ment in the Library. v S 

- - i = ना , L‘ 

- . - ) . 

स्का * न i - 

) EIHE १ ", ) - -t 

J'i." IU-' नह लै - दे " ) - दी म्य दल का ¥ - 
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COMMITIEE:ON PETITIONS ° 
— 

1.~ (i).- The Committee consisting of. five membérs of the 
Vidhan™ Sabha was nominated ‘for फिट” first Session .of the. Eighth 

. Vidhan Sabha held in the month ‘of March, 1992 by the Hon'ble 
s Speaker under Rule 289) .of the”Rules of Procedure and Conduct 

of Business in Haryana Legislative Assembly and notified “on 10th 
March, 1992. - . g . . 

1l * 
-t 

(i) Shri Sumer Chand Bhatt;’ Deputy: Speaker was. nominatéd 
T- * 35 the Ex-officio: Chaitman of the Committee. . - . 

= - L7 ० e - 
o (iii) The names of the zmembers of the Conumittce काठ given 

below i— - v . 

‘Sr.  Name of the Member . . . 
-~ No. LV b4 -7 _ 

. 1,7 ही. Suier, Chand Bhatt, Dy. Speaker ~* Ex-officio.~ . ’ 
- ' Ex-officio * . हि ) . _Chairman 

- जज - * e b दर - kS - N नि छ् 

" 2.--Sh=Pligol Chand Mullans - " Member- 
. b v दि %L B T - - ~ 
_ 3. Sh:Rajinder Singh Bisla '” ०...” Member 

N - Fi - 3 . a v = 

4. Sh. Amar Singh Dhanak ] . Member - 

_ 5, Sh. JaiPalSingh - - ) Member .- 

चि कि (iv)” Meeting held and business transacted . ) . 

- एन _ लाएं दि 

लि 19 The'  Committee: did ot hold any‘imeceting  प्ू0 2nd July, 

—rr o 92 . - - - " 

(iy "The .Committce *consisting of five membérs of the 
Lo - Vidhan Sabha was nominated 107. the 2nd, Session of the Eighth 

Vidban Sabha held. in the month of’ July, 1992 by the: Hon’ble 
~Speaker under Rule 280 of the' Rules of Procedure and Conduct 

. of Business in the Hatyana Legislative. Assémbly and notified on 
- 3rd July, 1992 

L4 

. (i) ‘Shri Sumer Chand Bhatt, Deputy Speaker' was. nominated 

. as the Ex-officic Chairman of the Committee 



9?‘" 1 

(iii)  The n-amcs of the Mecmbers -are given below — R 

Sr. 7 '_N._am.e of the _M'emb_,e_r व ¢ . न. - " o 
NOI._ ) 7 . - i _'.. T - 

> 1. Sh.Sumcr Chand Bhatt, Dy, Speaker v . Breofficio नि ः 
Ex-officio~~ , तन, लो - ' Chairman & 

,. 2... Sh. Rajinder Singh Bisla, ML.A. =~ ' Mémber- % - 

3. ‘Sh.'Phool Chand Mullada, M.L.A . Member - 

4.. Sh. Amar.Singh Dhanak,:M.L-A Al Member, 
. Py, oE - Y - 

5. Sh. JaiPal Singh, M.L.A ] Member T 

- % g - . - 
(i) Meecting held and business transacted- - *° TR 

The: Committee’ did not hold any ‘meeting upto 14th Dccember 
1992 . 

3. (i) The Committee consisting of five members of the- 
Vidhan -Sabha was nominated for the 3rd Scssion of the Eighth 
Vidhan Sabha held .in the month. of February, 1993 by thc Hon’ble 

. Speaker under; Rule 2800 of the Rulcs of .Procedure and-Conduct 

of Business in पट Haryana Leégislative *Assembly” छाए notified on 

the 15th February, 1993 5 ] o s i पर 

(i) Sh. Sumer Chand Bhatt, Deputy Speaker, was nominated 

as the Ex-officic Chairman of the Committee. - % T 

- - {iii) /' The names of the Members of the- Commitice are given 
below : ‘- =~ ! 

Sr. _ Najie of‘"'M_e“m_ber' = . B v M 

No. - _ - ~- - - 

1. Sh. Sumer Chand Bhatt, Dy, Speaker Ex-officio : - 
Ex-officio - Chairman - 

7. Sh. PhoolChand Mullanz, M.L.A. | Member i उस 
. ' : - 1 

3 -Sh. Rajinder Singh Bista, वे,1...है. .. * > Member - 

4. डा, Amar Singh DEanak, MLJA. , Meimber = .~ 

5. Sh. JaiPal Singh, ML.A ‘ " . Member . N 

- (iv). Mecting held and business transacted- - 
'I- 

199 The Committec did not .hold any meeting upte 3lst March e 
3 - - 
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' SUB-CO कक TEE OF THE RULES - COMMITTEE 

_ The Hon'blé-Spaiker on the 30th- April, 1992, constituted the 
_S_ufb-.Cfi-_mm_ltt.ee {91. ई “the Rules Committee consisting of the following _.,:_.v_x’_d_e._g_.no*ufixume__cati ‘No. HVS:-LA;86/91/29, dated the Ist May, 1992 ;— 

| ] 1. Shri r Chand Bhatt, Deputy Speaker ‘Convener 
2... Skri Jai Parkash, M.L.A. | | Member 
उन Shri Mani Ram Keharwala, M:L.A. ) Member -7 
4. Shri Amar Singh Dhanak, M.L.A. Member - 
5. Shri Jai Pal Singh, M.L.A. __ Member 

“ली . न ‘Meetings of Sub-Committee व 
- X\, ) न, * , _ T * . U % The Sub-Commitee held 10 meetings. The number of meetings attended by each member is shown in the following table :— 

Sr.  Name of Member - _ No-of meetings 
= No. ' ' *attended 

1. 508 0्राल, (ग्रे फाइल, ः B Convener _ 9 
- Deputy Speaker . ) 
' 2. Shri']_ai'_P_ar’k_‘a_sh, ‘M.L.A, . ‘Member 4 
T-w.-3. Shri Mani'Ram Keharwdla, ML.A. Meniber 5 
-, X4, Shri-Amdr छत Dhanak, M.L.A. ' Member ' 4 

~ . 5, ShfiJai Pal Singh, M.L.A. Me mber T s 
-~ ~ M-eetm_"gs- at places othar thin Chandigarly ला S 

The Su“b-_Committee held two ln"ee_"fit‘i'ngs at Haryana Bhawan, 
New Delhi which include in the total number of 10 meetings, 

m - _'Bus_me'ss"Transa'.ct'e_d- 
कि . * The Sub-Committee cxamined “पल first 2 rules of thé Rules of Pro‘r:edjmbu're and Conduct of Business in the Haryana Legislative 

Assembly~~and suggested certain amendments, modifications and a~—2dditions-etc; therein. . - -~ - , i - - : T 4 . - i Sy i Proceedings ! - “ 
- - 4 

- A record. of proceedings of the meetings of the Su:b-Co'_mm'itt“ee P B of the Rules Committee yhas -been -Kept in_the Haryana Vidhan 
£ - * Sabha Secretariat.. - ~ - 
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